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ORIGINAL APPLICATION NO. 481/2023

BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, NEW DELHI.

Balbir Sandhu & Ors. Applicants
VERSUS
State of U.P. & Anr. Respondents
Index
S. No. Particulars Page No.
i’ Preliminary Report of First Joint Committee (constituted by order
dated 04.08.2023) in compliance to order dated 23.01.2024
2. Annexure-I: List of 08 mine leases in Yamuna river in Saharanpur .
3. Annexure-II List of 100 mining permits in Yamuna floodplain in
Saharanpur
4. Annexure ITI: List of 112 operational stone crushers in Saharanpur
5. Annexure IV: List of 73 closed stone crushers in Saharanpur
6. Annexure V: Combined list of 17 mining contracts in Yamuna river
and 15 mining contracts in Yamuna floodplain in Yamunanagar
i i Annexure VI: Combined list of 174 operational and 30 closed stone
crushers in Yamunanagar
8. Annexure VII: Copy of the Hon’ble NGT orders dated 04.08.2023 and

23.01.2024
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Scientist F
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Dated: 08.02.2024
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§ : PRELIMINERY REPORT OF THE FIRST JOINT COMMITTEE
o (in compliance of para 7 of order dated - 23,01,2024 in O. A. No. 481/2023)

1. Order dated 04.08.2023 and 09.11.2023 of Hon’ble NG’I"

Hon’ble National Green Tribunal (Principal Bench) Delhi in Original Application No. 481 of 2023 in
the matter of Balbir Sandhu & Ors. Versus State of U.P. & Anr. vide order dated-04.08.2023 directed as
below:

2. In their application, the applicants have expressed their grievances regarding the following
aspecis:- ?

Grievances regarding illegal mining in District Saharanpur, Uttar Pradesh:

1. Causing of loss of revenue to the extent of Rs. 5000/ ... by the Administrative Officers in
collusion with the mining mafia.

2. Commercial Mining by illegal stone crushers in the flood plain area of river Yamuna in the
name of mining on agricultural land.

3. Mining of about 1 crore 80 lakhs cubic meters sand, murum, boulder in three years without

grant of CTE/CTO by PCB.

4. lllegal mining in the area of Yamuna on the basis of MM-11 permits issued for mining in
agricultural land.

5. Misappropriation of amount of Rs. 350 crores in the name of reclaiming agricultural land
for cultivation.

6. Misappropriation of GST reverse charge on mining in agricultural land. %

7. Allowing illegal mining in area prohibited under the River Ganga (Rejuvenation,
Protection and Management) Authorities Order, 2016 and MoEF&CC circular dated
14.02.2022. :

8. Violation of Sustainable Sand Mining Guidelines, 2016 and Enforcement and Monitoring
Guidelines for Sand Mining, 2020.

9. Concealment of information regarding mining in agrzcu!rm ‘al land by non-inclusion thereof
in DSR.

Grievances of illegal mining in District Yamuna Nagar, Haryana:

1. Illegal mining by showing sale of sand as sale of boulder by misuse of Mineral Dealer
License.
2. Illegal mining in the area of river Yamuna under the garb of ERavana issued for other
places.
3. Continuance of illegal mining despite prohibitive orders passed by this Tribunal and
Hon'ble Punjab and Haryana High Cour.
4. Illegal recovery of Gunda Tax by unsocial elements on Government check-posts
5. Investment of black money by money laundering in mining leases carried out in District
Yamuna Nagar and Saharanpur.
6. lllegal mining under forged E-Ravanas procured from other States.
— 7. Illegal mining by showing longer distances in E-Ravana to enable the vehicles to make
).t 5 more round trips within the time mentioned.
o
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31{5," 8. Ot'erf?ﬂding of illegally mined material for transportation. The applicant has further
submitted that use of satellite imaginary and google maps will substantiate high incidence
4 of illegal mining.

T MR g

------------

7. In view of the averments made in the application, we consider it appropriate that a Joint
Committee be constituted to verify the factual position and suggest appropriate remedial action.
Accordingly, we constitute a Joint Committee under the Chairmanship of Chairman, Central
Pollution Control Board (CPCB) which shall in addition comprise of Member Secretaries, Uttar
Pradesh and Haryana and District Magistrates, Yamuna Nagar, Haryana and Saharanpur, Uttar
Pradesh and direct the same to look into the Jollowing aspects: -

a. Details of fap!em'shmeuf studies carried out in District Yamuna Nagar, Haryana and
District Saharanpur, Uttar Pradesh respectively and DSRs prepared; '

b. Number of mining leases (area and quantity) and permits sanctioned in District Yamuna
Nagar, Haryana and District Saharanpur, Uttar Pradesh respectively with details of
EC/CTE/CTO:; '

¢. Number of mining permits for mining in agricultural land granted in District Yamuna
Nagar, Haryana and District Saharanpur; Uttar Pradesh respectively with details of
EC/CTE/CTO;

d. Number of stone crushers established/operating in District Yamuna Nagar, Haryana and
District Saharanpur, Uttar Pradesh respectively with details of EC/CTE/CTO:

e.-Status of compliance with Sustainable Sand Mining Guidelines, 2016 and Enforcement
and Monitoring Guidelines for Sand Mining, 2020; ;

[ Particulars regarding show cause notices and closure notices issued and action taken on
the same; ; ;

g. Particulars of criminal cases registered with details regarding name of the complainant,
name of the accused and offence commilted; and

h. Details of amount of environmental compensation imposed, recovered and utilized for
restoration of environment.

8. The District Magistrates, Yamuna Nagar, Haryana and Saharanpur, Uttar Pradesh
respectively are also directed to upload information regarding all mining leases, mining permits
granted and stone crushers with details regarding EC/CTE/CTO in Districts Yamuna Nagar,
Haryana and Saharanpur, Uttar Pradesh respectively within two weeks.

"

Further, by order dated 09.11.2023 Hon'ble NGT-PB allowed further time and directed that the report
by the Committee mentioned in para no. 7 of order dated 04.08.2023 be filed within two months.

2. Order dated 23.01.2024 of Hon’ble NGT

Hon’ble NGT-PB heard the matter on 23.01.2024 and the order is uploaded on 30.01.2024, as below:

“I. In compliance of order dated 09.11.2023 report has been filed by the CPCB vide email dated
. 21.01.2024.

2. We have gone through the report filed by CPCB and we find that the same is not signed by the
Chairman and the Members of the Joint Committee. There is no mention regarding visits by the
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y Joint Commi ites i ]
. C‘ommiﬂeeni:—fe ;o c;ny o_f rlzfz Siles in question. Observations and the recommendations of the
aiso lacking in view of fact that the Joint Committee has not undertaken field

visits. Th e

auth on'n‘:sr?i ?1;:07( ""?; oriylo b;‘ tic 0"‘1"’0’!0!:!0,[ the information obtained from the concerned
; ny verification regarding correciness thereof. There is com,

noncompliance with the order > ) pleje

_ passed by this Tribunal despite sufficient period of time having
?::?' "E:::”Ed ! ""3"_" ‘:"’g S !.fbm!SSl'OH of the report. We express our displeasure and also condemn
" er i which the » eport has been prepared and filed without looking into the grievances
‘_’f 'e_‘fPPhC'ﬂ"fS and verifying the factual position, Although such noncompliance warrants
imposition of exemplary costs yet by taking a lenient view, we refrain from doing so. In the facts
Gm_i circumstances, we considered appropriate to direct the Joint Committee to submit in
writing a brief preliminary report on 09.02.2024 as to how much time is required by it for
maku!g requisite factual verification in view of the averments made in the application and
submitting fresh report in terms of order dated 04.08.2023 passed by this Tribunal.

4. List for further consideration on 09.02.2024.
5. Interim injunctive order dated 04.08.2023 shall continue till further orders to the contrary.

6. A copy of this order be forwarded to the Chairman, CPCB and Members of the Joint Committee
and District Magistrates, Yamuna Nagar and Saharanpur and Senior Superintendents of Police,
Yamuna Nagar and Saharanpur respectively by e-mail for requisite compliance.” .

2. Actions taken in compliance 61’ above orders
In compliance of above orders, following actions were taken.

» State Pollution Control Board and Mining Department of Saharanpur Uttar Pradesh and
Yamunanagar Haryana vide letter & e-mail dated-28.08.2023 were requested to provide-
information as per Hon’ble NGT order.

e District Mining Offices and Regional Office State Pollution Control Boards of Saharanpur &
Yamunanagar were followed up vide emails dated-18.10.2023 & 23.10.2023 to provide
complete information.

e CPCB officers along Regional Office of SPCBs visited District Mining Office of Yamunanagar
and Saharanpur on 04.01.2024 to ensure submission of required information in the matter and
requested SPCBs and Mining Officers of both districts by e-mail dated-05.01.2024 to provide
complete information including checklists of compliance of Sustainable Sand Mining
Guidelines 2016 and Enforcement & Monitoring Guidelines for Sand Mining 2020.

e - CPCB by e-mail dated-11.01.2024 requested Regional Office and Mining Office of both
districts and by email dated 15.01.2024 and reminder email dated 17.01.2024 requested joint
committec members to provide complete information and comments/inputs.

e UPPCB RO - Saharanpur vide letter dated-04.09.2023 provided information on mining leases
and stone crushers in the District Saharanpur and subsequently provided updated information
vide letter dated 16.01.2024.

e District Mining Office Saharanpur vide letter dated- 05.09.2023 provided information on
mining leases and mining permits in the District Saharanpur and subsequently provided
updated information on replenishment study in reference to the earlier letter on 16.01.2024,

» HSPCB RO-Yamunanagar vide letter dated-15,09.2023 provided information on mining leases
and stone crushers in the District Yamunanagar.
o District Mining Office Yamunanagar vide letter dated-19.01.2024 provided information on
R

mining leases in the District Yamunanagar.
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3. Observations ; . |

The information provided by the ¢

e oncerned District Mining Officers and ROs of SPCB (Summary of |
Blven in next pages) reveals {hat: '

) InSaharanpur

S —

) 03 mining leases of total area 92.83 hectare are operational at present in Yamuna river in

Saharanpur District and these have obtained Environment Clearance and Consent to i
Operate. Further, 100 short period mining permits in agricultural field in floodplain of total t

arca approx. 173.36 hectare were issued during financial Year 2023-24 (upto June, 2023) in
Saharanpur District for removal of mineral upto 02 m depth, based on Gazette No. 1088
dated 28.03.2020 of MOoEF&CC regarding exemption from obtaining Environment
Clearance. No short term permit has been granted In district Saharanpur Since June, 2023,

b) 112 stone crushers are operational in Saharanpur district. Besides, there as 73 other closed
stone crushers, mostly self-closed. '

¢) Mining lease wise replenishment assessment study for mining projects in river has been
carried out by NABET/QCI accredited agency.

ii) In Yamunanagar

d) 10 mining leases of tota} area 553.45 hectare are operational at present in Yamunanagar
District — comprising 07 in Yamuna river and 03 agricultural land, and these have obtained
Environment Clearance and Consent to Operate. The mining in agricultural field is being
allowed up to 9 m depth.

i e) 174 stone crushersare operational in Yamunanagar district. Besides, there as 30 other closed
stone crushers, either self-closed or closed by SPCB.

f) In Yamunanagar district, replenishment studies are fot conducted by by PPs.
4. Site visit dated 05.02.2024 '

CPCB vide letter dated 01.02.2024 requested SPCBs and District Administration to provide specific

comments / inputs on the grievances raised by the applicants and remedial measures to be suggested
: in respect of the grievances, and scheduled a field visit of the Joint Committee to mining sites in
I Yamunanagar and Saharanpur on 05.02.2024,

The field visit has been carried out on 05.02.2024 by officers of CPCB (Mr. Nazimuddin, Sc F, Mr.
Gauray Gehlot, Sc C and Mr. SaurabhGairola, Sc B), District Administration Yamunanagar (Mr Jaspal
Singh, SDM Bilaspur, Mr AnandRawal, NaibTehsildar, Mr Om Dutt Skarma, District Mining Officer
along with two mining inspectors), officers of HSPCB (Mr VirenderPunia, RO and Mr Abhijeet
Singh, AEE), officers of UPPCB ( Mr Mahender Singh, JE SPCB RO Saharanpur), District
Administration Saharanpur (Mr Rajnish Kumar Mishra, ADM, Mr Deepak Kumar, SDM, Mr Ranbir
Kumar Singh, District Mining Officers along with mining inspector). Engineers of Irrigation
Department of Haryana and U.P. were also present during the inspection : .

During the field visit one mining site in river and one mining site in agricultural field in floodplain
G- was visited in Yamunanagar and one mining site in river and one mining site in agricultura] field in
-floodplain was visited in Saharanpur.
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5. Meeting of the Joint Committee

A meeting of the
Chairman, CPCB
Member Secreta
Member Secreta
Administrations.

Jomt committee was held on 07.02.2024 through VC under the chairmanship of
and attended by four members of the joint commiltee (Member Secretary, HSPCB,
ry UPPCB, DC Yamunanagar and DM Saharanpur). The VC was also attended by
ry, CPCB, Scientist F, 1A Division, MoEF&CC, and officers of SPCBs and District

The joint cc.)mmittce discussed the grievances raised in the lctter petition / O.A., in detail the information
so far re'celved. The chairman desired that both District Administrations may provide — i) specific
information along with remedial measures on the grievances raised by the applicants, ii) information
abou-l compliance of the MoEF&CC guidclines of 2016 and 2020, and iii) details of the enforcement
monitoring system in place to check illegal mining, the SPCBs may provide details of system for
compliance verification of EC/Consent conditions. The required information may be provided to CPCB
urgently for submitting final the report.

6. Interim Recommendations of the Joint Committee

a) Annual replenishment study details be added in the DSR and placed in public domain and the
annual mining capacity be determined on the basis of replenishment studies.

b) Short term permission to farmers for removal of material deposited by flood be allowed on the
basis of actual assessment of annually deposited material.

¢) Permitted mining projects in flood zone should follow the guidelines/framework of MoEF&CC
and MoJSh/NMCG and the same be ensured by Mining Department and SPCB.

d) Database of all mining leases and mining permits issucd for mining in river and quantity
permitted every year along with description of the limits prescribed for mining in respect of
depth and setbacks from banks may be developed by Mining Departments. :

¢) Database of all mining leasing and mining permits issued for mining within five km strips on
both sides of the river and quantity permitted along with description of the limits prescribed for
mining in respect of depth and setbacks from nearby fields may be developed Mining
Department.

f) Assessment of the total capacity of the screening plants and stone crushers within five km strips
on both sides of the river and its comparison with annual mining permitted during past years
may be carried out by Mining Department and SPCB ;

Upon receipt of information as mentioned in point 5 above, further report will be submitted. This joint
committee humbly submits that six weeks’ time may kindly be granted to submif{ further report.

]

DC Yamunanagar DMWMI .

(&)

MS HSPCB MS UPPCB

Y}V\/‘C
Chairman, CPCB
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Saharanpur, yp

St . ¢ :
atus Summary as per information provided by SPCB and District Administration

Point No. of Para 7
a. Details o : - - : Status summary
Districs Yar{z I;:’glei;shmem Studies carried out in | Delails of replenishment study were provided in the !
Sabcroin Titn. Pagsf- ! Hm}'ana' and District | letter dated 05.09.2023 of Mining  Officer
prepared: ! radesh respectively and DSRs | (annexure updated 16.01.2024).
District Survey Report is available on website of
Saharanpur District.
b. Number of mining leases (area and quantity) and | Mining leases (river) 08
permits  sanctioned in District Yamuna Nagar,
Haryana and District Saharanpur, Uttar Pradesh | EC o8
respectively with details of | CTE B
EC/CTE/CTO;(Annexure-I) CTO . 04
' Operational 03
c. Number of mining permits for mining in 100
agricultural land granted in District Yamuna Nagar, (during April to June 2023)
Haryana and District Saharanpur, Uttar Pradesh (according to rule 52 of UP MMC Rule 2021 and
respectively with details of | Gazette notification No.1088 dated 28.03.2020 of
EC/CTE/CTO;(Annexure-II) MOoEF&CC. No Short term permit operational at
; present.).
! d. Number of stone crushers established/operating in | Total 185 (112+73)
: District Yamuna Nagar, Haryana and District CTE 105/112
1 Saharanpur, Uttar Pradesh respectively with details
¥ of EC/CTE/CTO;(Annexure-11I & 1V) CTO 112
§ Closed 73
E e. Status of compliance with Sustainable Sand Mining | Preparation of DSR and Replenishment study and
! Guidelines, 2016 and Enforcement and Monitoring | Enforcement mechanism in't(;olc!uced as . per
: Guideli Sand Mining, 2020; Sustainable Sand Mlmng_ Guidelines, 2016 and
R thdelines fer e 5 Enforcement and Monitoring Guidelines for Sand
3 Mining 2020.
T S PFarticulars regarding show cause notices and | Show-Cause Notice (mines) 06
Y closure notices issued and action taken on the same;
- g Farticulars of criminal cases registered with |23 Compalint cases registered and 09 FIRs
details regarding name of the complainant, name of | registered in current financial year.
% the accused and offence committed; )
) h. Details of amount of environmental compensation | Action taken in 08 cases by RO.
i imposed, recovered and utilized for restoration of
4 “environment.
?
¢
£
! §c’ '
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Yamunanagar, Haryana

Status summary as per information provided by SPCB and District Administration

Point No. of Para 7

Status summary

a. Details of replenishment studies carried out in
District Yamuna Nagar, Haryana and District
Saharanpur, Uttar Pradesh respectively and
DSRs prepared;

It is informed by letter dated 19.01.2024 of Mining Office
that as per Clause 19 of Environmental Clearance, annual
replenishment study are to be submitted by PPs along
with periodic compliance reports.

The old DSR (approved on dated 10.08.2017) is available
on website of Yamunanagar District and the district
administration has prepared the new DSR on dated
16.10.2023 and the same was placed on district website
for inviting comments/objections of the general public,
wherein various objections have been raised by the
general public and soon the new DSR will be finalized
after rectifying/addressing the raised objections and
operation of freshly granted mining blocks would be
commenced after the new DSR is finalized.

b. Number of mining leases (area and quantity) | Mining contracts (river) 17
and permits sanctioned in District Yamuna | gC 16
Nagar, Harvana and District Saharanpuy, Uttar CTE T3
Pradesh  respectively — with  details  of
(Annexure-V)
Operational mining blocks 07
c. Number of mining permits for mining in | Mining contracts (floodplain) I5
agricultural land granted in District Yamuna
Nagar, Haryana and District Saharanpur, Uttar EC 12
Pradesh  respectively — with  details  of CTE T
EC/CTE/CTO;
(Annexure-V) CTO T
Operational mining blocks 03
d. Number of stone crushers Total 204 (174+30)
established/operating in District Yamuna Nagar, CTE 204
Haryana and District Saharanpur, Uttar Pradesh
respectively with details of EC/CTE/CTO; CTO 174
(Annexure-VI) Closed 30

e. Status of compliance with Sustainable Sand
Mining Guidelines, 2016 and Enforcement and
Monitoring Guidelines for Sand Mining, 2020);

Preparation of DSR and Replenishment study and
Enforcement mechanism introduced as per Sustainable
Sand Mining Guidelines, 2016 and Enforcement and
Monitoring Guidelines for Sand Mining 2020.
Replenishment studies are conducted by PPs.

f- Particulars regarding show cause notices and

closure notices issued and action taken on the

samey

Closure directions issued to 15 stone crushers by SPCB

WK
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e - . - - - - -

& Particulars of criminal cases registered with | Actions taken in 64 incidents by Mining Office
details regarding name of the complainant, name
of the accused and offence committed;

h.  Details of amount of environmental | Action taken in 04 cases by Mining Office and SPCB
compensation imposed, recovered and utilized for
restoration of environment.

g
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5. Meeting of the Joint Committee

A meeting of the joint committee was held on 07.02.2024 through VC under the chairmanship of
Chairman, CPCB and attended by four members of the joint committee (Member Secretary, HSPCB,
Member Secretary UPPCB, DC Yamunanagar and DM Saharanpur). The VC was also attended by
Member Secretary, CPCB, Scientist F, [A Division, MoEF&CC, and officers of SPCBs and District
Administrations.

The joint committee discussed the grievances raised in the letter petition / O.A. in detail the information
so far received. The chairman desired that both District Administrations may provide — i) specific
information along with remedial measures on the grievances raised by the applicants, ii) information
about compliance of the MoEF&CC guidelines of 2016 and 2020, and iii) details of the enforcement
monitoring system in place to check illegal mining, the SPCBs may provide details of system for
compliance verification of EC/Consent conditions. The required information may be provided to CPCB
urgently for submitting final the report.

6. Interim Recommendations of the Joint Committee

a) Annual replenishment study details be added in the DSR and placed in public domain and the
annual mining capacity be determined on the basis of replenishment studies.

b) Short term permission to farmers for removal of material deposited by flood be allowed on the
basis of actual assessment of annually deposited material.

¢) Permitted mining projects in flood zone should follow the guidelines/framework of MoEF&CC
and MoJSh/NMCG and the same be ensured by Mining Department and SPCB.

d) Database of all mining leases and mining permits issued for mining in river and quantity
permitted every year along with description of the limits prescribed for mining in respect of
depth and setbacks from banks may be developed by Mining Dcpartments.

¢) Database of all mining leasing and mining permits issued for mining within five km strips on
both sides of the river ard quantity permitted along with description of the limits prescribed for
mining in respect of depth and setbacks from nearby fields may be developed Mining
Department.

f) Assessment of the total capacity of the screening plants and stone crushers within five km strips
on both sides of the river and its comparison with annual mining permitted during past years
may be carried out by Mining Department and SPCB

Upon receipt of information as mentioned in point 5 above, further report will be submitted. This joint
committee humbly submits that six weeks’ time may kindly be granted to submit further report.

DC Yamunanagar DM Saharanpur
MS HSPCB MS UPPCB

Chairman, CPCB
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5. Meeting of the Joint Committee

A mecting of the joint committee was held on 07.02.2024 through VC under the chairmanship of
Chairman, CPCB and attended by four members of the joint committec (Member Secretary, HSPCB,
Member Secretary UPPCB, DC Yamunanagar and DM Saharanpur). The VC was also attended by
Member Secretary, CPCB, Scientist F, IA Division, MoEF&CC, and officers of SPCBs and District
Administrations.

The joint committee discussed the grievances raised in the letter petition / O.A. in detail the information
so far received. The chairman desired that both District Administrations may provide — i) specific
information along with remedial measures on the grievances raised by the applicants, ii) information
about compliance of the MoEF&CC guidelines of 2016 and 2020, and iii) details of the enforcement
monitoring system in place to check illegal mining, the SPCBs may provide details of system for
compliance verification of EC/Consent conditions. The required information may be provided to CPCB
urgently for submitting final the report.

6. Interim Recommendations of the Joint Committee

a) Annual replenishment study details be added in the DSR and placed in public domain and the
annual mining capacity be determined on the basis of replenishment studies.

b) Short term permission to farmers for removal of material deposited by flood be allowed on the
basis of actual assessment of annually deposited material.

¢) Permitted mining projects in flood zone should follow the guidelines/framework of MoEF&CC
and MoJSYNMCG and the same be cnsurcd by Mining Department and SPCB.

d) Database of all mining lcases and mining permits issucd for mining in river and quantity
permitted every year along with description of the limits prescribed for mining in respect of
depth and setbacks from banks may be developed by Mining Departments.

¢) Database of all mining leasing and mining permits issued for mining within five km strips on
both sides of the river and quantity permitted along with description of the limits prescribed for
mining in respect of depth and setbacks from ncarby ficlds may be developed Mining
Department.

f) Assessment of the total capacity of the screening plants and stone crushers within five km strips
on both sides of the river and its comparison with annual mining permitted during past ycars
may be carried out by Mining Department and SPCB

Upon receipt of information as mentioned in point 5 above, further report will be submitted. This joint
committee humbly submits that six wecks’ time may kindly be granted to submit further report.

DC Yymunanagar DM Saharanpur

MS JISPCB MS UPPCB

Chairman, CPCB

10
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5. Meeting of the Joint Committee

A meeting of the joint committee was held on 07.02.2024 through VC under the chairmanship of
Chairman, CPCB and attended by four members of the joint committee (Member Secretary, HSPCB,
Member Secretary UPPCB, DC Yamunanagar and DM Saharanpur). The VC was also attended by
Member Secretary, CPCB, Scientist F, IA Division, MOEF&CC, and officers of SPCBs and District
Administrations.

The joint committee discussed the grievances raised in the letter petition / O.A. in detail the information
so far received. The chairman desired that both District Administrations may provide — i) specific
information along with remedial measures on the grievances raised by the applicants, ii) information
about compliance of the MoEF&CC guidelines of 2016 and 2020, and iii) details of the enforcement
monitoring system in place to check illegal mining, the SPCBs may provide details of system for
compliance verification of EC/Consent conditions. The required information may be provided to CPCB
urgently for submitting final the report.

6. Interim Recommendations of the Joint Committee
a) Annual replenishment study details be added in the DSR and placed in public domain and the

annual mining capacity be determined on the basis of replenishment studies.

b) Short term permission to farmers for removal of material deposited by flood be allowed on the
basis of actual assessment of annually deposited material.

¢) Permitted mining projects in flood zone should follow the guidelines/framework of MOEF&CC
and MoJSh/NMCG and the same be ensured by Mining Department and SPCB.

d) Database of all mining leases and mining permits issued for mining in river and quantity
permitted every year along with description of the limits prescribed for mining in respect of

depth and setbacks from banks may be developed by Mining Departments.

Database of all mining leasing and mining permits issued for mining within five km strips on
both sides of the river and quantity permitted along with description of the limits prescribed for
mining in respect of depth and setbacks from nearby fields may be developed Mining

Department.

Assessment of the total capacity of the screening plants and stone crushers within five km strips
on both sides of the river and its comparison with annual mining permitted during past years

may be carried out by Mining Department and SPCB

Upon receipt of information as mentioned in point 5 above, further report will be submitted. This joint
committee humbly submits that six weeks’ time may kindly be granted to submit further report.

.
_/D%‘tam/unanagar DM Saharanpur

MS HSPCB MS UPPCB

Chairman, CPCB

11
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Annexure-| -
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04 | RBM ;?qm%g TR 03 A qnsg\rggmﬁam LS HIATGR HUYR 14 /1 3.100 69,750 TH0SH0SI0 B eénmamazmas 17.06.2021
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el gl i THOGI0EI0 ;nm%wazw 17.06.2021
Fee swarer Xl |
08 | RBM il w0 FAR 93 A v Ris Fas®t | 98¢ | w0 ae o 3 3 dfe wo—3 8.050 1,38,462 Siodlo & r
il i’ | 0 guﬁaazm'as 17.06.2021
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793 Annexure- ||
T U] # FIH—52% & I=Tia Wigd STSTuSl o faaxer feaq 22— (RA® 01.04.2023 ¥ 30.06.2023 T)
®0 | ST UA URS & | ofMdad | dgdid 9 | Su@ el Fe&T IuEfel | oex &K et / are / fasis At @t
J0 GIGRGH) HHIG | IH BT A | S BT go (2o ) P A guee afy
YHR (oo ®) | feA®
1 S TERTH el 89532 JEC RBM 90, 919, 92, 36,840 05.12.2021 81,04,800 / — AKV230030138 | 13.06.2023 | 16.06.2023 3
R fFarfl 3™ 3GTeYR 979 d 989 30.06.2023 <
BT PIcATell T 1.84280
STEFYR Teilel 98¢
Tl WERAR
2 | = faeraR R¥g g3 20 | 91080 ax RBM 214 22,460 18.12.2021 4941200 /— | AKV230027939 | 23052023 | 07.06.2023
wd Rig e Hoio SIRHEN AT —1.12380 30.06.2023 T®
3 3MMEETYR FKI0 rEaHTe
3 51 fadra g3 50 90471 JEC RBM 30/1, 31 /1, 49,540 16.11.2021 1,08,98,800 /— | AKV230028060 | 24.052023 | 07.06.2023 &
STuTel g fand TR 44 /1, 49, 50, 30.06.2023 TH
T HUSIAT TR ToiR 51 /19, 52 /1, 53,
IR ERITOM 51 /19, 51/2, 54
IHAT—2.477080
4 20 3HUTl g3 S | 115988 g8c RBM | 390/29 9 3919 24,750 | 13.04.2022 5445000 /— | AKV230030007 | 12.06.2023 | 16.06.2023 &
et g e o™ BHTHAR RBAT —1.65080 30.06.2023 TH
HIRAIYR ATORT UTSel] AORT
TRAET BoldTe dediel qrSell
d8¢ STl eRAYR
5 s U@ oot s | 97312 JEC RBM | 180/1 9 180/2 24,460 01.06.2022 53,81,200 /— | AKV230015414 | 24.03.2023 | 13.04.2023 &
ARRM I 7™ & BT 1.22380 11.05.2023 TH
HletR dedTel
RIS FYATR
gRarom
6 | ST RN Uil Sl | 176420 EES RBM 57 /6, 192/1, 35,200 10.02.2023 63,00,000 /— | AKV230015914 | 27.032023 | 10.04.2023 ¥
feereme fardt am™ SR o 156, 191, 178, 14,44,000 /— | AKV230015402 | 24032023 | 30.06.2023 TH
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SR ga  SIEHR 57 /5, 57 /11,
INSIBSEES TN 57 /14, 57 /6 /1,
192 /2
BT 1.76080
7 2 gRoT RYE g 166911 RES RBM 132 /1 20,200 10.02.023 4444000 /— | AKV230019912 | 15.04.2023 | 20.04.2023 ¥
Aeors fami, 4 IS IHET —1.01080 30.06.2023 b
SRR FOTell HBRAR
8 | &N oifeld |AR Y= 21 | 191324 EES RBM | 107 /1, 122, 106, | 75400 | 23.022023 | 1,6588,000/— | AKV230019914 | 13.04.2023 | 17.04.2023 ¥
U fardt am TRATHRAT 9 /2 30.06.2023 TdH
TATETS HATfTHYR IHET —3.77020
GeR IR
9 | =l STl 98 YF 20 | 172846 98c RBM 74 9 91 27,400 | 28022023 60,28,000/— | AKV230030065 | 13.06.2023 | 16.06.2023 |
ey it ™ TR IHdT —1.3780 30.06.2023 TdH
EIRNEREIECR
Tl TERAR
10 s | gF S0 166599 98c RBM | 1/3,20/1/1, 37,860 | 01.03.2023 4747644 /— | AKV230019508 | 12.04.2023 | 13.04.2023 ¥
gAYt frart SICEIEH 20/4 /1, 3581556 /— | AKV230019521 | 12042023 | 30.06.2023 A%
SiEEE fred 20/1/2, 20/ 2,
fSTer FeRAYgR 20/1/4,1/2/1
IHET 1.89380
11 | =7 99 g s f2RaT | 164259 NES RBM | 50 53, 54, 56 9 57 | 25,000 01.03.2023 31,55,000 / — AKV230027447 | 18.052023 | 22.05.2023 &
[REISIRIERCEEI) BECI IHAT —1.25020 23,45,000/— | AKV230027458 | 18.05.2023 | 30.06.2023 TH
PESRCEGLIRRNE
12 | o 3R @M g 57 | 189101 CES RBM 47,1/2,2/2 16,038 | 01.03.2023 3528360 /— | AKV230025495 | 11.052023 | 15.05.2023 |
Ao THIe @ A THIRYY BT —0.801980 30.06.2023 TH
62 UKl Uhotd R 1 3780
U IS AT
qeNigd 3aXIYls
13 | o 989Ul g3 S | 188432 SN RBM 197 68,400 | 02032023 | 15048000/— |AKV230018135 | 05.04.2023 | 10.04.2023 |
qreen FrardT I SR IHET —3.42080 30.06.2023 d®H

14
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TR G0 3180
RATHIIRT ST
14 A Fourd kel AT 192410 g RBM 124 18,760 15.03.2023 41,27,200 / — AKV230017715 | 03.04.2023 | 10.04.2023 3
Hrere feardl am ISR IPpET —0.938 30.06.2023 TdH
SRR FOTel HBRAR
15 Hlo gRAM gF 1 | 193276 RES RBM | 1/719, 1,/947, 40,220 | 15.03.2023 8848400 /— | AKV230030223 | 14062023 | 16.06.2023 X
&R et amH LEIN 1,/939, 1/60, 30.06.2023 b
HSIR 3fTeaTYR 1,/61, 1,/68,
SRR 1/72,1/70 @
HERTR 1,/ 679 @
IHIT—2.01180
16 | =0 Ry Rig g1 = | 171385 qR RBM 213 23,040 | 15.03.2023 50,68,880 /— | AKV230020797 | 18.04.2023 | 20.04.2023 &
JgdR Rig fardt 3 JMEETR IHAT —1.15220 30.06.2023 TP
JTegYR g0 Tedidl
g el HERAYR
17 | =0 di=9 g3 &7 3gd | 193490 qR RBM | 1/120, 1/121, 26,100 | 17.03.2023 57,42,000 /— | AKV230022599 | 27.04.2023 | 01.052023 &
[REISSIIE I B E I H3IR 1,/122 30.06.2023 <
EREIRICERRN) BT — 1.30580
18 | =0 X9 g3 30 gIRAT | 177785 g8c RBM | 66/1, 66/3, 67, 24,500 | 18.03.2023 53,90,000/— | AKV230016930 | 31.032023 | 12.04.2023 9
[REISSUE G AC S IR JYATISTIYR 69 /2 30.06.2023 <
Tl TERAR TS RBAT —1.72080
19 | =N faIq BAR T 27 | 195482 SEN RBM | 146/1, 148/1, 22,360 | 18.03.2023 4919200 /— | AKV230022852 | 28.04.2023 | 06.05.2023 |
SINEESECINIEPIT] SISNE 147 30.06.2023 <
YIS TRIAT eI YR el —1.11880
Tl TERAR
20 | A1 IffT HAR Y =0 | 193931 EE RBM 151 9 152 17,100 | 18.03.2023 37,62,000/— | AKV230015159 | 23032023 | 12.04.2023 &
Hourel fardl I RATHRAT RPAT —0.85580 30.06.2023 T
FHHIE ATORT AIYR
EINENINIEES

15
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Tl HERAYR
21 | #1 U<y HAR A A | 192839 EE RBM | 76, 77, 78, 79, 80, | 66,000 18.3.2023 145,220,000 /— | AKV230025496 | 11.05.023 | 15.05.2023 &
gRmre fardt I IRITHYR 81, 82, 83, 84, 85, 30.06.2023 b
FATHAYR IReAT TATA R 89, 90 /1
98¢ Tl WERAYR Rbal —3.30080
22 il g9 Rig g3 &0 188384 J8c RBM 190, 191 d 192 24,240 20.03.2023 53,32,800 / — AKV230019295 | 11.04.2023 | 26.04.2023 3
g g fard am RATHRET I&HaT —1.21220 30.06.2023 TH
AR IRAT YIRS
hrIE AR d8C
Tl ABRAYR
23 | =0 gordRk Rig g 201 | 191971 NEN RBM 203, 205% 23100 | 20.03.2023 50,82,000 /— | AKV230020485 | 17.04.2023 | 26.04.2023 &
ruTe et #owo JATeeTYR BT —1.15580 30.06.2023 b
Pageiayr faaRi e 3180
24 | S T AER U | 191430 JEC RBM 13/7, 35/8, 45,000 20.03.2023 99,00,000 /— | AKV230015907 | 27.03.2023 | 10.04.2023 &
3 Forg AR Har AR 35,/ 11 30.06.2023 T
HoH0 ST—404 Helld fe=garen el —2.250280
HI—2 STI0THOTRO
e A T IRR
SICACE CICTICENE
SRS
25 | # gAdR 48 g 0 | 174953 SES RBM 139, 140 /1, 45646 | 21032023 | 1,0042120/— | AKV230015297 | 24.032023 | 10.04.2023 ¥
IREISIIE ICISNER SISNE 136 /1, 136 /3, 30.06.2023
qRe SRATHTIRY T 140 /2, 135/3
HERAYR RPAT —2.28280
26 Y HRUTdR g g 190359 J98¢ RBM 524, 526H, 5269, 79,840 21.03.2023 1,75,64,800 /— | AKV230018293 | 06.04.2023 | 24.04.2023 &
IR IE IR IO T AR 5264, 527, 528, 30.06.2023
BRG] AT 529, 530, 531 @
hTelaTell STETYR 532
Tl HERAR AT —3.99280
27 | &0 fooi= Rig g3 & | 192434 EEE RBM 100 /1, 100 /3, 27,800 21.03.2023 61,16,000/— | AKV230015280 | 24.03.2023 | 12.04.2023 |

16
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SHe g ot R IRATHIRAT 101, 102, 103, 104, 30.06.2023 T®H
T Thel el 105, 114, 115
CRIEAASIEI K EEINUR BT —1.39080
gRymom
28 21 HIHR AT I 190475 JEC RBM A7H, 14, 14 /4, 32960 22.03.2023 75,51,200 / — AKV230016168 | 28.03.2023 | 12.04.2023 ¥
2l 3T SR & 14 /5, 489, 179, 30.06.2023 Th
R o™ SlagR e 469, 479, 14 /9,
SERIGEERSANEL 179 T 47
WERAR Rbel— 1.64880
29 SIHAT 11 Bl | 176086 Jgc RBM 55 /5, 55 /17, 33,800 22.03.2023 74,36,000 /— | AKV230029860 | 10.06.2023 | 16.06.2023 &
I S AR SR o 55,7, 55/ 15, 30.06.2023 TD
BEIRIEIGECIRECEY 55,9, 55 /12,
IRYR GHATSITEYR 55,/7 9 53
fSTeTT TERAgR B4l —1.69080
30 | &7 fadbr /AR Y 31 | 193330 JgC RBM 543, 544 31,140 24.03.2023 68,50,800 /— | AKV230016101 | 28.03.2023 | 10.04.2023 &
gorrel fardt I AR RbaT —1.55780 30.06.2023 T
BrIE HOTRT AFAHYR R
RYT qBA I8¢
Tl TERAR
31 | S 9Telm <dl Ol | 193096 NER RBM 32/1, 33, 34, 58,800 31.03.2023 | 1,29,36,000 /— | AKV230017571 | 03.04.2023 | 13.04.2023 ¥
s 1o Rig Frard HIR 32 /19 30.06.2023 T®H
™= \!HHIHgQ Tl NhdT 2.940%0
Qrexl AR
gRarom
32 s A g3 S0 194709 Jgc RBM 68, 64H, 70H, 3 39,540 01.04.2023 86,908,800 /— | AKV230020393 | 17.04.2023 | 20.04.2023 &
HifSTe g9 e A&l FXI0 el —1.97780 30.06.2023 TH
U Hedl G T Hedl 300
Gollee d8diel 98¢
Tl TERAR
33 il SRBTE G AN 192893 JgC RBM | 74 74/19, 74 /10 | 35,440 01.04.2023 77,96,800 / — AKV23002129 | 21.04.2023 | 25.04.2023 3
SUEERGEISIIIR] EEREN BT —1.77280 30.06.2023 T

17
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BAIGYR I qUITA fe=garel
AT BolldTe dediel
d5¢ STl WERAYR
34 | =0 Aolld /AR G 47 | 190410 CR RBM 10/1, 10 /2, 33,820 01.04.2023 74.40,400 / — AKV230027583 | 19.05.2023 | 22.05.2023 ¥
Tt R fard Rl 10 /3, 10 / 47, 30.06.2023 d®H
Ryetsr uve R 10/4
AT SATATYR G BRIGH BT —1.69180
35 Ay W kel AT 194655 g RBM 142 /8 25,440 06.04.2023 55,96,800 / — AKV230019271 | 11.042023 | 24.04.2023 3
roTaTe fRardt ure IS IHET 1.27280 30.06.2023 T®
TSGR ORATAT
YR et
36 | & <dl Rig gF 2 | 199804 NEN RBM 142 /1, 142 /5 39,400 | 10.042023 | 86,68,000,/— | AKV230028508 | 29.05.2023 | 10.06.2023 &
MECCREGIRIR] TSGR IHET —1.97080 30.06.2023 d®
ESCNE SR
37 | o0 3res R9E g 50 | 169219 RES RBM 638% d 639 17,000 10.04.2023 37.40,000 /— | AKV230022408 | 26.04.2023 | 06.05.2023 ¥
P4 g Fardl 3 RIS CCIE L RBaT —0.85080 30.06.2023 TH
ARTIUYR IeTehTT K
Tl WERAR
38 2 fdgar g &n 193486 g8c RBM | 47, 48, 49 9 62 12,620 | 10.04.2023 27,76,400 /— | AKV230019299 | 11.04.2023 | 25.042023 &
HIHRT Har am™ SIS IHET —0.631080 30.06.2023 ddH
SR ga STEAR
Tl TERAR
39 | A1 aR g g3 A1 | 198596 J8c RBM | 1230/5, 1230/3, | 27420 | 10.04.2023 60,32,400 /— | AKV230020862 | 19.04.2023 | 10.05.2023 &
NEERICEECIKII S EASEISI 12128 30.06.2023 b
929 TG HR0 SEYR B0 IHET —1.371020
Tl TERAR
40 i AfSTe gl &i 191113 JEC RBM 11/19, 11 /19, 31,420 10.04.2023 69,12,400 /— | AKV230024650 | 06.05.2023 | 16.05.2023 &
Sifge Hardl @owo ARG 139, 10 /29 30.06.2023 <ch
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161 UTH FTHRYR STl

Ihdl —1.571080

41 2l gadre g A 194653 RBM 11 /19, 139, 32,780 10.04.2023 7211600 /— | AKV230023164 | 29.04.2023 | 10.05.2023 &
el B ferard 11/19, 11 /2, 139, 30.06.2023 TP
PG ECIEZE RIS 119, 129
98¢ Tl WERAYR IBET — 1.639080
42 | = ol HAR I 5 | 196710 RBM |7/249 8/19, 6 /2, | 45260 10.04.2023 99,57.200 /— | AKV230025346 | 10.052023 | 16.05.2023 &
ST far=a am™ 8/2/2, 142 /2, 30.06.2023 TP
ARTIVIGR ok ST 142 /3 /2, 7/29,
HERAYR 142 /2,6 /1, 7/1,
142 /3 /1
IBET —2.263080
43 | &0 arfofe g & g | 191150 RBM 1,/205, 1,/208, 80,480 10.04.2023 1,77,05,600 /— | AKV230030337 | 15062023 | 16.06.2023 3
Hrarfl T sfTeEgR 1,/207, 1/213, 30.06.2023 T®H
HEI0 SRATHII 1,206, 1 /209,
oTeT FERAYR 1,/210, 1 /204
IBET— 4.02480
44 | 1 ERUTA YF 30 GRT | 188116 RBM | 131, 132/2, 134, 64,620 10.04.2023 1,00,00,000 /— | AKV230021278 | 21.04.2023 | 09.05.2023 ¥
Rig e ™ 137, 138 42,16,400 /— | AKV230022862 | 2804.2023 | 30.06.2023 T
IRATHTIRL fIeThTT IBHET —3.23180
Tl TERAR
45 | =N ﬂ?% 9 gA | 190256 RBM 1/2, 11 /19, 34,200 10.04.2023 75,24,000 / — AKV230028625 | 30.05.2023 | 07.06.2023
EREREIRREEIR 11/19, 14 9 13 30.06.2023 d®H
HOH0 11 SoATHIORT BT —1.71080
CENIGACAEIRSEI]
Il
46 | = 3res RHE g3 s | 190723 RBM 1309, 130 /1 24,380 10.04.2023 53,63,600 /— | AKV230030004 | 12.06.2023 | 16.06.2023 &
59 Rig fara "o=o IHET —1.219080 30.06.2023 TH
2 TR YR F&I0 forefm

19
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47 | S SIHY RN Y | 194680 EE RBM | 174, 175/2, 180 44920 | 10.04.2023 98,82,400 /— | AKV230022077 | 25.04.2023 | 27.04.2023 ¥
2 Rrexret R Fari HENTS el —2.246080 30.06.2023 <
PIGECASINEA NS
48 | s (ST T YA S | 192495 EES RBM | 25 26, 259279 | 29300 | 10.04.2023 64,46,000 /— | AKV230019389 | 11.04.2023 | 25.04.2023 9
JaEdR Rig fari 21 JIRTSAT RDhe— 1.465080 30.06.2023 <
B FAR Uldhe 1 EESIRCE)
HeR 7 HURY AH
ENIIRCESEON
TTSTATETE S0U0
49 s AT gF 50 199764 g8c RBM | 208/1, 209/1, 34,600 | 10.04.2023 76,12,000 /— | AKV230020503 | 17.04.2023 | 25.04.2023 9
SUEISRSERREIR] ARG 210, 211 /1 30.06.2023 dH
R et g gerars DA —1.730080
SAISTYRT 7T FERAYR
50 | =0 faeraR R¥g 9= %0 | 199802 AR RBM | 22, 33, 34, 44, 45 67620 11.04.2023 1,47,.97,200 /— | AKV230021138 | 20.04.2023 | 25.04.2023 &
a_a Ryg Farh am JTeETYR el —3.36380 30.06.2023 <
JTEETYR HEIO0 TR 3180
YR FTelr
51 | o egmueT g o1 | 193382 NEN RBM 21 37,300 | 11.04.2023 82,06,000 /— | AKV230028058 | 24.052023 | 31.05.2023 A
NS EICRECIRIUEIT JTeeTYR el —1.865080 30.06.2023 dd
HTeRTYR FKIO 3180
RATHTIR STl
52 | T 31] AR A &A1 | 176195 NEN RBM 634, 635 35780 | 11.04.2023 78,71,600 /— | AKV230021916 | 24.04.2023 | 01.05.2023 &
e fyardt I RIS CEE L BT 1.78980 30.06.2023 TH
TSR X
TRATHTIR ST

20
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53 | =7 3ifdhd HAR YA 31 | 194024 Hax RBM (60,/1,2), 61, 62, 89,000 21.04.2023 1,95,80,000 /— | AKV230022845 | 28.04.2023 | 02.05.2023 ¥
fava Rig fHard g SISNE 63,/1, 63/2, 64, 30.06.2023 <
CISXQR fSTell HERAYR 66, 80, 65, 87 /1,

67, 81/1, 81/2,
82/1, 82/2,
83/1, 87 /2
RHT—4.45050
54 | &7 3MAFBGIOT g 21 | 163575 NEN RBM 657 d 658 53,360 | 21.042023 | 1,17,39200/— | AKV23004939 | 08.052023 | 12.05.2023 |
Hourd Hari amH TG a Y el —2.61880 30.06.2023 <
EESECEREICRT K] 3
55 | o X9 BAR YA | 202605 J8c RBM 38, 35 /1, 37, 29, 47,720 26.04.2023 1,04,98400 /— | AKV230021841 | 24.042023 | 26.04.2023 &
EISNGRECIRINIE| IR S 32, 34,/2, 65, 66, 30.06.2023 b
deTe 72, IR el 67, 77, 789
R BT 2.38680
56 2 ard g3 &0 196944 J8c RBM | 14/7, 14 /10, 479, | 29120 | 26.04.2023 64,06,400 /— | AKV230027146 | 16.05.2023 | 07.06.2023 &
IRAA ferardl o\ [SRENECE 489 30.06.2023 T
SR Yo dedld BT 1.45680
J8c foTell AERAYR

57 | # 9qdR Rrg g AT | 192349 NEN RBM 526, 527, 636 45000 | 29.04.2023 99,00,000 /— | AKV230023218 | 29.04.2023 | 09.05.2023 3
ared Rig fard am T galTy Rl 225080 30.06.2023 T
TITGGEIYR TeiTel 3

TR FOTell FERAYR

58 | %M 3fMYe I YA S | 202963 98c RBM | 68, 679, 704, 704, | 44,100 | 01.05.2023 97,02,000 /— | AKV230022188 | 03.05.2023 | 16.05.2023 &

fasra it fardt Hoo JACTHYR 724, 724 30.06.2023 T
19 THY! DI qRAT RBET 2.20580
SSEEICEER I

59 | il g==urd g kel s | 198862 J8c RBM 17 /19 9 17 /1 24,560 02.05.2023 54,03,200 / — AKV230025337 | 10.05.2023 | 12.05.2023 3

SININGEECIRIE T RMEYR T 1.22820 30.06.2023 <

EENICEES!

21
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60 | #I AR g =l AR | 176342 JEC RBM 57/5, 57 /11, 32,680 06.05.2023 71,89,600 /— AKV230028229 | 26.05.2023 | 07.06.2023 3
BEISICIEEC RN SR TR 57 /14, 56, 57 /3, 30.06.2023 T
SERIGEEESR SN 57 /4, 57 /10,
WERAYR 57 /8, 57 /17,
57 /13, 66, 64
IHET 1.63480
61 £ AR g3 57 204846 RGN RBM 1,2, 3, 4 57,000 06.05.2023 1,25,40,000 /— | AKV230028190 | 25.052023 | 07.06.023 &
NEICERECIRIEIT] T3 RBET 2.85080 30.06.2023 b
JdR3 USs NI
Tl TERAR
62 | =1 HedR Y8 g 30 | 202470 Hax RBM | 252 253, 254 @ 256 | 20,160 06.05.2023 4435200 /— | AKV230028811 | 31.052023 | 07.06.2023 ¥
A g feardl o™ JTeETYR RBET 1.08080 30.06.2023 <
3TeB-TYR 3780 Teilel 310
Fex foTell WeRAYR
63 | =7 3ifdhad HAR YA 3 | 196618 JgC RBM 58H 11,320 06.05.2023 24,90,400 /— | AKV230029030 | 02.06.2023 | 16.06.2023 &
M R el ™ ceIRd IHET 0.56680 30.06.2023 TH
celgd URAET holdig
SERIGEEESR S
64 | =1 5d= g g s | 195330 Hqax RBM 462 81,700 06.05.2023 1,79,74,000 /— | AKV230030079 | 13.06.2023 | 16.06.2023 ¥
FeRM ferardt arH RTGaY RBET 4.08580 30.06.2023 T
CISYQR fRretern e K
65 | 21 Wik 3rgAc G 201 | 192524 JEC RBM | 55/10, 55/11, 49, | 34,020 06.05.023 74,84,400 / — AKV230028249 | 26.05.2023 | 07.06.2023 &
STHR 3rgde et SR o 55 /8, 55/ 14, 52, 30.06.2023 d®H
H0+0 8 /521 /1, <A1 50, 53, 55 /13,
9 AT R 55 /16
RIS WERAR RSPl 1.70180
66 st 3o 8 REl AT 201665 CR RBM 461 8,200 06.05.2023 18,04,000 / — AKV230030095 | 13.06.2023 | 16.06.2023
Brasl Hard am TG BT 0.410080 30.06.2023 <
JACTHYR §RT d8dlel T

22
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98¢ [Tl FERAYR

67 | 1 ole¥l IRV Irad | 199639 EE RBM 12284, 12289, 51,000 | 06.052023 | 1,12,20,000/— | AKV230025172 | 09.052023 | 07.06.2023 &
g3 S WHes A EASEISI 12309 30.06.2023 b
H070 84, RIh=axYR STETYR S0 RBEl 2.55080
il g sRAn
68 | &1 Biuct givar g =7 | 193826 LR RBM | 705, 706, 707, 708 12,800 09.05.2023 41,80,000 /— | AKV230028092 | 24.05.2023 | 07.06.2023 ¥
EICHERECIIRICIIS) EIICICS g 709 30.06.2023 b
1 @Rl =RT R4 Ral 0.95080
DI M 3040
69 | i1 FIRST /AR YA & | 199952 JEC RBM | 86, 88/1 @ 89 /1 25,000 09.05.2023 55,00,000 /— | AKV230030082 | 13.06.2023 | 17.06.2023 &
DINE-SCICBETIR] ER-te RBET 1.50980 06.08.2023 T
PIGKIRICISI GIGSH
ECARERNECENES!
IRETS
70 | 21 |ifae Y =0 ggar | 153815 EEE RBM 91 17,820 | 09.05.2023 39,20,400 /— | AKV230030066 | 13.06.2023 | 16.06.2023 A
Frardl I geRYR EEREN T 0.8910%0 30.06.2023 TH
fegaretr fASigR ard fa=garetr
71 | A IoER g gF AT | 190142 GES RBM 142 /149 9 26,260 | 11.05.2023 57,77200 /— | AKV230025717 | 12052023 | 18.05.2023 &
IROT fariT amH SIS 142 /16 30.06.2023 d®H
CISKE RO Rl 1.31080
FodgR F7elr
72 | 2 W&H YIR I A7 | 204550 GES RBM 142 /9 18,000 | 11.05.2023 39,60,000/— | AKV230027161 | 16.05.2023 | 22.05.2023 9
SguTel g e ISKEN RBET —0.90080 30.06.2023 TP
U CISNYR TedIc]
Tex 7l SRR
73 | #0 59 R¥g g A1 | 190721 SES RBM 150, 155 26,760 | 11.05.2023 58,87,200 /— | AKV230029910 | 12.06.2023 | 16.06.2023 &
Rpd g Fard oM SN AT —1.33880 30.06.2023 TH
CIeXyR fOTell HERAYR
74 | 0 ASH GF 20 IRG | 195494 98¢ RBM | 11,9, 154, 10/2, 17,660 11.05.2023 38,85200 /— | AKV230028689 | 30.05.2023 | 17.06.2023 |
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s I SR ga SR & 8, 14/9 30.06.2023 T
SERICICESAN R BT 0.88380
75 | # BHAC §1 ISR | 206228 CR RBM 66 18,200 11.05.2023 40,04,000 /— | AKV230029970 | 12.06.2023 | 16.06.2023 &
g7 i A R TRATHRAT RBET 0.91080 30.06.2023 TdH
et #owo 346,
GRIGT Siee 3Tuffore
URe Hifhd AERAYR
76 sl g9 Rig g3 &0 199439 J8c RBM 283, 284 16,400 11.05.2023 36,08,000 / — AKV230028186 | 25052023 | 07.06.2023 3
gd Rz Fash o™ STHTAYR IHAT 0.82020 30.06.2023 TH
JATHYR IR T8 R
d5¢ STl AERAYR
77 | =0 rew ol 4T 80 | 196620 J8c RBM | 80, 97, 98 9 99 45200 | 11.05.2023 99,44,000 /— | AKV230028146 | 25052023 | 07.06.2023 3
HeaTe Fardt I AT BT 226080 30.06.2023 TH
JATHYR TR T8
J8c fOTell AERAYR
78 Ay ﬁﬁﬁ? HHAR J= 188730 J8c RBM 133 /1, 134, 136, 28,600 11.05.2023 62,92,000 / — AKV230027333 | 17.052023 | 22.05.2023 &
REEIRGEENE EIENIEEN 137 /1, 137 /2 30.06.2023 T
IREIGIRIEECICNEE IHAT —1.43020
Tl TERAR
79 | & o1 T gF | 204641 g8c RBM 6 15380 | 15.05.2023 33,83600/— | AKV230027633 | 19.052023 | 07.06.2023 &
ESINBECIIRIT] HIER TS RBeT —0.76980 30.06.2023 T
NEECENIN IS
AYSYR TS 3RS
NESI TSRS
80 | &0 ARV gF &1 | 192102 NEN RBM | 433%®, 4313, 432 34,000 | 15.05.2023 74,80,000 /— | AKV230029935 | 12.062023 | 20.06.2023
el frarft I RIS CEE L BT 1.70080 30.06.2023 TH
TRATHTIR ST R
81 | & STl 4o i1 75 | 202980 g8c RBM | 744, 754, 744, 759, | 64,720 15.05.2023 | 1,42,38400/— | AKV230027669 | 20.05.2023 | 07.06.2023 ¥
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[REIGIPIEECISINES JYATITIYR 76 9 77 30.06.2023 <
fTet TS Rl 3.23680
82 | A1 qIrcaTel Y= 0 | 203031 EE RBM | 11/1, 29, 30/1, 9,840 16.05.2023 21,64,800/— | AKV230027457 | 18.05.2023 | 07.06.2023 ¥
A CIRIEIE] BEL LN 27/3 30.06.2023 <
HIEENEISEGERIE] Tl 3780 T 0.49280
J8c fOTell AERAYR
83 | 5 gv= HAR YA 571 | 168007 BEN RBM 598 39,640 17.05.2023 87,20,800 /— | AKV230029273 | 05.06.2023 | 16.06.2023 ¥
SEHCICEECINIEIT] GRIR3IT el —1.98280 30.06.2023 <
TRl Tl FERAYR
84 | A aifa=Ter XOM g | 200193 d8c RBM 2094, 210 /1, 48600 | 17.052023 | 1,0692000/— | AKV230027947 | 23052023 | 07.06.2023 ¥
IR RINEN IS G G 211 /149, 217 /19, 30.06.2023 T
T GexYR qedie] TEATAYR 2099, 211 /19,
d8c STl ERAYR 217214, 210 /5,
202 /3 9 212
RHI1—2.43080
85 1 e g A 209615 EEG RBM | 77 /5, 78, 89, 90, 20,000 20.05.2023 44,00,000 /— | AKV230028786 | 31.052023 | 07.06.2023 ¥
REqar fardr Hed! 380 91, 92, 93 30.06.2023 <
SR IREIIC I ES, 4T 1.00080
Tl TERAR
86 | A A /AR Y &1 | 196747 qx RBM 461, 460% 18,180 | 20.05.2023 39,99,600 /— | AKV230030192 | 14.06.2023 | 16.06.2023 ¥
Aigpd el 197 Gga Y RbET 0.90980 30.06.023 TH
ITH TATEEIYR e N
87 | & SN Y £ SR | 202512 qx RBM | 1/173, 26, 27 /1, | 41480 | 20.05.2023 6625600/ — | AKV230030219 | 14.06.2023 | 17.06.2023 ¥
frarft o dlaera IR 27 /2 25,00,000 /— | AKV230030220 | 14062023 | 30.06.2023 dd
STl ABRAR RepT 2.07480
88 | Al UH=< gF 2 g€ | 201626 NEN RBM 10, 13, 11 /1 15,520 22.05.2023 34,14,400 /— | AKV230029022 | 02.06.2023 | 16.06.2023 &
IRCIRIIIGRGIBEIR BEIN &1 —0.77620 30.06.2023 T®

ORI Gl YR
SRR RS
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89 ST STERT YaR | 196576 JEC RBM | 89, 90/2, 90/3, 44,580 22.05.2023 98,07,600 /— | AKV230028183 | 25052023 | 10.06.2023 &
aer S EEREN 90/ 4 30.06.2023 T®
JEUBIARI el f=garetr Rl 222980
F0 2 M TR 8w
NS SRECIRILTS]

90 it 59 Rig el 190745 J8c RBM 18/6 9 18 /8 36,060 20.05.2023 79,33,200 / — AKV230030067 | 13.06.2023 | 16.06.2023 3
TREe fardt am™ SIEEIES] IHET 1.80380 30.06.2023 ®H
SIEd d8dTel d8c

Tl TERAR

91 | il usid g g3 31 | 206577 JEC RBM 397 /2, 397 /3, 20,800 27.05.2023 4576,000 /— | AKV230029909 | 12.06.2023 | 16.06.2023 ¥

CRIEESASERREIN IR 397 /4, 398 /3 30.06.023 ®H
UM HISATAT TTSEST el BT 1.04080
Tl WERAR

92 | &l g9y R¥g 4= 30 | 208274 JEC RBM 104 @ 105 15,380 21.06.2023 33,83,600 /— | AKV230030939 | 22.06.2023 | 24.06.2023 &

JMMAYSHTY Farim™ AR BT 0.769080 30.06.2023 T
IRRIST ot R
93 2 IR g A1 | 206066 g8c RBM | 221, 2239, 231 /1 22960 21.06.2023 50,51,200 /— | AKV230030916 | 22.06.2023 | 24.06.2023 &
ke Rig Fard o™ TR BT 1.14880 30.06.2023 TH
JATHYR TR T8 AT
d8¢ STl eRAYR
94 | =0 Melld A &1 99R | 207719 R RBM 50 /1, 50 /2, 31,120 21.06.2023 6846400 /— | AKV230030898 | 22062023 | 24.06.2023 &
BEIRSIEIGIEI HIR 51,2, 38, 54 /5 30.06.2023 ddH
JATEETYR A0 Tl q 54 /1
HERAYR BT 155680
95 2 3Rfd=< 9= 21 | 206506 qR RBM 196 35600 | 21.06.2023 78,32,000 /— | AKV230030920 | 22.06.2023 | 24.06.2023 A
ATt fard um JTeETYR IHET 1.78080 30.06.2023 ®H
HTAYR RS HHIB 3780
HIORT deddlel 98¢
Tl TERAR
96 | ST Hgal YAT 8 | 212182 J8c RBM 50 /24, 50 / 29, 15,000 21.06.2023 33,00000 /— | AKV230030831 | 21.062023 | 24.06.2023 &
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SERRCKIBREIRIIPIE] Hedll 380 59 /2 30.06.2023 <
Al 3180 dadlad BT 0.76080
d5¢ STl WERAYR
97 s RO g 51 | 212324 X RBM 443, 444, 445 49,400 22062023 | 1,08,68000/— | AKV230031004 | 23.06.2023 | 24.06.2023 &
HRART i e RI[EEY IHET 2.47080 30.06.2023 TH
TIEYR URATAT 3
GodgR f7elr
98 | S IMT Ul i | 229227 JEC RBM 184 16,700 22.06.2023 36,74,000 /— | AKV230030985 | 23.06.2023 | 24.06.2023 &
ISR ERE I HENTE IHET 0.835080 30.06.2023 TH
UTH FSTHYR IR
SERIGEEESR S
99 | 57 3rHvH F o Ui | 214271 T RBM | 4/2,6/29, 4/6, | 14,500 22.06.2023 31,90,000 /— | AKV230030983 | 23.06.2023 | 24.06.2023 &
IREINIIERCAGRISN IR ,5/2,1/124 30.06.2023 TH
G G YR f7ett BT 0.72580
100 | 37 R FAR GF 2 | 202981 CR RBM 178 /1 9 179 31,400 22.06.2023 69,08,000 /— | AKV230030913 | 22.06.2023 | 24.06.2023 ¥
g g s am HENTE IHET 1.57080 30.06.2023 TH
TSRl g feroft faeet

27



Annexure- Il

Wm$mhaﬁwmﬁwmw‘HW/aﬂﬁwmﬁwmmmﬁ$

Jore S ¥ off @ T 3 RO QR 9 Fieedd Rerd SRR 99 &9 | g8 @ W W a4 faerT @

eIl g @ WA ' Al qd § S fOeRier WeE  IERT, WERAYR. W HUSRU
ATEA /ST U5 9 W5 a1S W 4y WEAfy Wl 9 arg U bl T g |

% | W IR BT M g udl wafervfig W@ At WEIYT | ScdTaH &l qeAt
0 (EC) L] (CTO)
Ho B faaxor (CTE) &1 faavor
&1 faaxor
1. | %o Nereve wH BIR, TP a=2AT a9 2013 H W e, ¥4 | 94 faiTd 31.07.2025 dd JeHfd
I, el dge, ST 231/Parya/SEIAA/ST63/2019, | o iy WY | S 3 ik
- Dated-11.08.2020 S i
N-30.230389.E- 77.528028 250
Hoe= /e
% ﬁomwa?hﬁ‘ma%w,m a4 2015 | W fire, ¥ | a8 feTe 31.07.2026 & AsAId
YR IR, Al d8e, WU JFTafed WA S o fafa
HERAYR - EERIL] DIRAVS
N-30.219652, E- 77.522938 300
Hoeq /=
3. | Ho vael 3USTEIG, ATH HACTHYR 2014 H wiH e, w©H aﬁféﬁmsu:;ff%zsmﬁwﬁ
g1, dedld 98¢, WHUe HBRAYR JEgfed gAYl S qoldl
NAOZIESESE TIS0I00T | o - |mew P
300
Hoea /fea
4. | Ho Qisdrar wH PR TS I g9 2019 H Wi e, ©HF | a9 fed1d 31.07.2025 6 el
wive, qdam Ho wTsaral BT JEfed o | S gon forfa
e, UTH Huldre, dedld d8e, - u= ot | BRI
STUE HERAYR 300
N-30.330675, E-77.619443 Hoed /=
5. | Ao g1 W PR, UH v a9 2019 W e, & | a¥ fa-T1d 31.07.2025 db FeAf
PR, G Dorare, dedld d8e, - aafed wHIoT S Fol fta
wue |eRAR N-30.235667, E- LR PIATS

28




77.534778 1500
\ Hoed / feA

6. | Ho eI wH PIR, M AT
PRI, WIAT BldIg, gedid d8c
SHUE ARG N-30.234480. E-
77.533174

L?zowﬁ
arrafed WAl S o
il Uz g PHIRATS

= fre, @A | ad fesid 31.07.2024 e ]
fta

9 feTd 31.07.2026 AP Heata
' forta

o oot cilngeiiie . o
9 fe-Td 31.07.2026 AP HeHfd
fota

9 feATd 31.07.2024 TD A
forta

mm,mmaa@r

aATafed WA ErsAC A
qedld dgc SFug HERAYY PERI PRATS
| N-30.252667, E-77.538639 500
Hoed /feA &
10. | Ro e M 2 BIR, UM Ae a¥ 2020 H = fie, @ | av f&Ad 31.07.2025 a® gedia
HEFEQR TEY BoTETs, GESIES TRy | SR IO fota
Jge WU HERAYR - EERILS] PRATS
N-30.255043, E-77.540327 500
Hoeq /A
11. Fo arfec wiF IR, UM Il aq 2020 H = fie, ©F aéfim‘cﬁamm.zozswvgwﬁf
SIS WERAGR - o3 g HRATS
N-30.23818 E-77.535555 500

\_ﬂ’m’c':i VALl

s
= | 2020 A | = fre, ®H | @ faA® 31072025 O Waﬂ’lﬂ
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BT, GITAT Bolldre, dgdrel arTafed yHToT S ol ot
g8c 9Ue WBRAYR LER* I PRIV :
N-30.260489, E- 77.543606 600
Hoea /&= Bl e
13. | #o WERAYR HF BIR, TH a=AqT ad 2020 H wH fie, wF | ad fasid 31.07.2025 T FeAfd
FUE FERAYR el - BT
N-30.231720, E-77.531183 600
HloeH /fea
14, %o WSz A BIR, TH RIS a¥ 2020 # W e, @i | a8 feTd 31.07.2025 A& AgAfd
SI9€) ABAHTA, Bordrg, dgdid e wHToT S ol fata
d8c, THUE WERAYR EER I HRAVS
N-30.260881, E-77.544058 500
HoeA / faA
15. | #o Ra WH BIR, I R®AT a¥ 2020 A Wi e, i | oy fe=1d 31.07.2025 d& \EHfd
SHUE HBRAYR LERI BHRATS
N- 30.234342, E-77.532265 500
Hoeq /fa=
16.] F0 2N #EE wH BIR, TH 2020 # @ fire, wF | ad feF1e 31.07.2025 a& HgHfd
g1 BIRA!, T HOEIG agdrel JrTafed gHTOT S ol forfa
Jge, THUE HERAYR EERIA HIATS
N-30.232472, E-77.530306 500
Hioed /fe=
17. ] o we1 W BIR, TTH = 2020 # wH Bre, @ | Y e 31.07.2025 d® Hd&Afd
PR, TN BATEIE, dediie d8c JETafed yHTor ST goidl fata
TG ABRAYR LER'IAS] PRATS
N-30.233472, E-77.530667 480
Aoeq /fea
18. | #o wad wH IR, I A a9 2019 # i e, @i | ad fRA1d 31.07.2026 dd FeAfd
QIETHIA, BoTraTe, dedld dge, JFafed wTYT | S%E qord frfa . °f
THUE HERAYGR LER S| PRATS

N-30.299800, E-77.587417

500
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HloeA /e
19. | Fo A< @A U W IR UM 2020 H W fIc, o | a8 feTd 31.07.2024 AP AeH(d
T, G BT, rrafed wHor S g fafa
dedilel 98¢, WHUe AERAYR eS| PRATS a
30°12'26.8"N, 77°30'48.3"E 500
HoeA /e
20. | fo Brar wH BIR, T AEATRYR 2019 3 ¥ fie, W0 | a8 [&-Td 31.07.2026 O AeA(d
SHUE HERAYY LERI] DRATS
N-30.251833, E-77.537944 500
Hoed / faA
21. | Fo #rex Rig ¥ &A1, U =M a9 2020 H W e, %o | a9 fedTd 31.07.2025 Td AsHfd
SUE ERAYR LERI] PRAvS
N-30.232608, E-77.529205 500
HoeA /faA
22. [ o N W v (R B, a9 2021 A w1 e, T | a¥ feTd 31.07.2026 A& {eHM
g WHIfRT @re) TH—HITgR arTafed wEToT S qord fta
IR, RPN, I3 g PIRATS
aedila—dge, WeRAYR | 700
N-30.306444, E-77.626806 Hoed /e
23| fo @reEr WA $IR TH a9 2020 H W e, T | a¥ faTd 31.07.2026 a® HeHld
d8e, SUE HBRAYR LERI BIRIATS
N-30.258167, E-77.542417 300
Aoeq /e
24. | fo B Wit wH IR, I 2021 H R fie, 0 | a8 fasTd 31.07.2025 A& Asdld
FANBYR 8, T HUllElg, FEafed yEIer | SRE o fata
aedilel 98¢ | SFUS HERAYR LER LS| PRATS
N-30.242583, E-77.563583 800
#Hoeq /fa= L
75 | Ho0 daw WF BIR, M Hodl 2022 ¥ @ fie, e | a8 fastd 31.07.2025 A& G&Hfd
WdH YO Bolldlg, e rTgfeT gHor S qOT fata
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q8c oiUe AERAYR EERCI PRAVES
30°17'47"N 77°35'04"E 500
Hoe /&
26. | #eAYA wH SR, TH FER 2023 ¥ T fie, %o | a¥ faeid 31.07.2024 b HEH(A
HERAYY g3 yrad PIRATS
30°10'14.8"N 77°29'35.7"E 1000
Hoed / fa=
77.| B BEgaRA T Fehdl WA 2023 H @ e, @14 | a¥ feeid 31.07.2025 O GEH(T
BDorare, dEdd 98¢ SIS FrTafed g1l S qord fofa
HERAYR CERIES DRATS
30°14'43.1"N, 77°42'06.6"E 1000
Hioe /faA
28. | TToTafa greuTEeIS, AT TAR3 2022 ¥ o fire, 4 | a8 feATd 31.07.2025 O WEH(T
AT Goa YR deilel |ax JTafed gHIOT SECACICE) forta
SHUE HERAYR RIS PRATS
30°08'28.8"N 77°27'43.5"E 1000
Hoeq / faF
20, | 57 Wl sTeRUTgO, I 2022 H o firc, @ | a8 &A1 31.07.2025 O WA
daGa T GedlgR e srTafed wATT | SRE qoN fefa
TSR [, SUG AERAYR LERI PRATS
30°08'32.5"N "N °27'44.2"E. 1000
Aoeq / feA _
30. | 99 T <drd geIgi, I 2022 H @ B, 01 | a¥ faT@ 31.07.2025 G FEAfd
Taha TR GeTAGR B Frafed gaToT T qol fofa
x|, SUE HERAYRY CERCIS| PRIV
30°08'34.0"N 77°27'46.5"E 25000
HocH / H18
31. | A0 W& W BIR, T FRA a9 2022 # 1 fie, w1 | a¥ a1 31.07.2025 O WEH(T
SHUG WERAYR g3 gr<d BHIRATS e
30.239336 "N -77.533851"E 800 ;
Hoeq / faA
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32. | %o urg 2few, um™ a=en @R, a¥ 2021 | ¥ fre, ¥ | a¥ o1 31.07.2025 d@ HEAfd
TN HETE, dedild 98¢, SiFUg JrFTufed yEToT S qorl fota
HERAYY RERIN] BRATS
30.2321614N, 77.5295537E 750
Hoc+ /fea : '
33.| o BT ¥ PR, U R af 2023 § | % fie, wF | @y fA@ 31.07.2025 d@ WEA(T
Y HERAYR EERI] HIRATS
-30.2352464N, 77.5324478 E 1600
Hioed / fa=
34.| Ho dEM ©HF BIR, T Biefdral a9 2020 H W e, Wi | ad festd 31.07.2025 a@ WeAfd
UBISIYR dEdildl d8c, Si-ug JTufed yEror ST qOl forta
HERAYR LERI| BHIRAVS
30.200387 77.761353 500
Hoed /e
35. | Ho aNg_T FTERUTSO, U daR3Al 2022 ¥ e fie, o | ad fata 31.07.2025 da dEHf
ORI YR dediied day T A=l oA | forfa
ST9E HERAYR EERIN] BRAVS
30.140388 "N -77.460749"E 900
Hoeq /&=
36. | #o WA wH BIR, 2023 # wrH fre, @i | ad fese 31.07.2026 a& waHfd
UM GFHAT TR G- gR AMfed g | ke o) frta
dedlel Wex ,5FUq HERAYY CERILS PRATS
30.139594N, 77.458211E, 1000
AoeA /feq :
37. | #o Aot s I vAdH3N 2022 H Wi fire, wF | a¥ feAte 31.07.2025 a6 weAld
AT GeiYR devilel HaX e wHToT SR qoi faafa
STUE HERAYR LER'I) PIRATS
30°08'25.2"N 77°27'41 4"E 1000
Hloed /e
38. | #o THOTHOTHO sfvsw 2023 ® Wi fiie, @i | a8 fed1d 31.07.2025 Ta7 Wedfd
Jea[YR dedicl |ex |, 59g LERCIS] PRIV

33
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HERAPR 1000
30°08'26.2"N -77°27'33.4"E Hioed /faa
39. | Ho WM WA BIX TH IHGR 2022 H wrH fre, weF | ad fes1a 31.07.2024 d& Hedfd
geHal Ul hofdle, dedid d8c rTafed wETon e o fta
SIS HERAYR LER I DRATS
30°14'35.29"N 77°42'1.11"E © 500
Hoeq /fea :
40. | Ho =i N FeRWIZO, UM a4 20159 wH fie, w1 | ad fasme 31.07.2026 T weAfd
GUEICYR, A8l 98¢, SHuq JTafed wHToT SR foeta
HERAYR LERI] HRATS
N-30.142334, E-77.819441 300
Hioed / faA
41.| Ho ¥ TH BIR, TH JFFAAYR gy 2021 H T fie, wH | a¥ feAa 31.07.2026 G weAfd
9T, U Baidre, dediid d8e, JrTafed wHTOT SESAC R forfa
SUE ERAYR EERILS DRATS
N-30.172759, E-77.806210 500
#oe /fda
42.| Ao <P gewSOIS, UM ay 2021 # wH fie, ¥eF | ad faeia 31.07.2026 T FeAfd
IRITHYR IRAT, WAl BHEIE, JTafed wHOT | SR qoid farfa
dedic 98¢, SUE WERAYR F U BHRATS
30°13'34.7"N T7°31"'V71.3"E 750
Hoed / fea
43.| #o @ WH SIR TH IHPR 2021 H wH fire, @ | ad festd 31.07.2026 d@ w&Afd
JEHAT TRITAT Bolldre, dedld 98¢ arTafed wHToT S o fota
STYE HERAYR LERI HIATS
30°14'40.3"N 77°42'04.4"E 500
Hloed / fas
44. | Ho THOTHO T IUSTLIW, TTH ay 2021 # @i fire, eF | a¥ fa-ta 31.07.2026 dF el
dge, SUE AERAYR T3 9T PRAVS &¥
30°13'59.3"N 77°31'39.4"E 600
Hloed / faA
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45.| %0 UBd WIH BIR, T a4 2021 H T e, %o | a¥ fa-iTd 31.07.2026 A &AM
HATGREYYR d FHIGR I aFTfed wAIOT | SR do fafa
Bofare, dedid d8c, SHug CER I PRAVS
HERAYR 500
30.3088640N, 77.6355215E Hoed /& : :
46.| %0 3rd  gCRMIgOIL U R a9 2021 | = e, w0 | a¥ fa-itd 31.07.2026 O AeHld
TAUG HERAYR LRI DIRATS
30°14'03.1"N 77°31'48.8"E 500
#Hoeq /fa=
47.| %0 =g geigele, d™ a¥ 2015 w1 e, w0 | a¥ [T 31.07.2026 T AT
AR TG (HRATTE), TEHIC R v | S gor frfa
d8e, SHUg WERAYY LER I HRATS
N-30.244875, E-77.535454 330
Moe+ /faA
48| Fo Rl ©H IR, TH TR ay§ 2021 # T fie, %o | a¥ fe-id 31.07.2026 A WeAfd
g, U1 Bofldlg, dedld d8c, FATafed gHTor S g fafa
TE WERAYR LERI DIRATS
30.259993 N, 77.543202E 500
Hoed /&=
49, | o T T gEIRiges, gdAm Ho a¥ 2003 # T e, S¥c, | a¥ faATd 31.07.2025 O WeAfd
THOUHo TR W I gdq™ #0 o @ ffa
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67. | Ho fra wifa s~ vvs fARew ad 2001 wH fie | ad fRe1® 31.07.2025 T% wEafa
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HTearell STEYR arTafed JHETOT X T fofa
N-30.168917, E-77.782352 EERTI] BRATS
270
HoeH /faA
74.| o |Ee H IR GAAH H0 g9 2011 H = Bre, ¥ | a8 fadi® 31.07.2025 ddb Hedfd
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T off| 9o & AfRed 133 wF @<l § § 01 WIFT e W d=<1 Td Y 132 BT @€ R
@i & HriaE & T off | duvarg |0 Walta [raerd g1 9iRkd 31 3w faHie—30.01.2012 @7
TRy 3fY e g

“All the impleading applications stand disposed of permitting the applicants to approach the District
Magistrate, Saharanpur, U.P. who were examine whether they are functioning legally. after perusing documents
produced in support of their claim. The District Magistrate will take a decision after hearing the applicants within
a period of one month from the date of receipt of copy of this order.”
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Annexure-1V

M0 | W DIR BT 9H d afaxofa wefe ITafed wHIOT | Seqred &HaT qeafd 3= faaxor
o | gar (EC) RE (CTO)
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dedld 98¢,  WHug = IEafed gHOT | qol BT - . iy
FERAR e e gAIH—1011 /) / THIARE / Ta—7 / 2024
fe15—02.01.2024 ERT HRYT I3
77.630058 a8 reme Ui @ T 2
2. | Ho A HRLIIH B0, T R ad 2019 A wH fie a9 fe=T® 31, wWd: I%
U Hedl, YT HholTETg, ar=mafed wHToT TH B 07.2023 T®
dEdldl 98¢, WHUG e o) BRAvS | weafa fAtd
HERAYR 500
N-30.304362 E-77.590223 Hoes /fa=a
3. | Ho v s PR RIDE Iy 2021 ® wH fire ¥ fe=r®s W 9%
T AR FHY T 3rrafed yHTor W S 31.07.2023
HaTEarg dedld d8c, 93 U IO BRYvS | dd gedafa
TG HERAYY 300 fAefa
30.2621687 N, Ao+ /fe=
77.5714478 E
4, | Ho R wax wH PR, CIEEE a¥ 2010 A ¥ fie, ay fer® w@d: 4
I HoETg dedlel d8e, Jufed g|Tor S¥T, 9ol g 31.07.2022
STHUg 93 Ut BRIV a® deafa
N-30.321547, E- 450 farfa
77.613220 Hoe /=
5. | #o S WRa ®€H BIR, AT T8 ay 2010 A wH fie, | af = 31, @d: a5, -
I BoTEre, dedld 98, a-mafed ETor S¥C, oM 9 | 07.2022 AP
UG 93 I BRIV weufa fafa
N-30.319284, E- 300
77.618899 Hoe /=
6. | #o Tl W SR, aH EIDEE ay 2000 H wH fie a¥ fe=a 31, @A a5
| TR, Rerere SRR I S 07.2022 T

o
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dgdiel 98¢, 9ue EeR | o HIAvS | deAfa At
HERAYR 160
N-30.142158, E- Hioed / faa
77.859903
7. | Ho s fowufa arersi SR 8 ad 2004 # wH fle | a¥ feee 31 wWd: 9
fAeRed, gdam™ Ho aretrofl JrTafed w1l 245 07.2022 TP
e, I HarElg, LERCI Hoea /fem | wewfa ffa
BESIGRCECART B R
HERAR
N-30.319780 E-77.616445 ,
g | o BrRR ©H IR, 9™ AR ARl q9 2010 # wH e, | a8 fe=® 31. w@a: a5
Holldlg, dedid d8e, FrATafed ATl TH S 07.2023 T®
SUE HERAYR LERINS ol BiRdvs | weafa ffa
N-30.325611, E- 1500
77.619333 Hoea /&=
9. | #o TIHY TSI rL A8 ¥ 2005 # wH fie, | a¥ @ 31. w@a: 95
gdqH ARETQR W DR, arTafed FHTT wH e 07.2021 T®
I ARTYR, d8dld d8e, g3 ure o drdve | weafa ffa
SHUE HERAYR 300
N-30.184660, E- Hoe= / feA
77.784376
10. ] #o @ew whid< Us L T8l g9 2008 H ¥H e 4 | a8 31.12.2013 femed
Je,gdaH #Ho doid A ATt w1l wWH S GEZRGELIR]
BIR Y FEABYPR IR o3 urd 225 fefa
GIETYR, dedildl 98, Hoed /fa=
SIS HERAYY
N-30.132746, E-
77.817625 .
11.| Ro <@g fAeRew | el ad 2003 # wH fie @ | a¥ 31.07.2020 W@ 9%
giofeio gd=ma o Rrasi= ey wH e a® weafa
WA BIR, YT Dicgare 3 ure 160 fafa
SEFEYR, d8gdld dge, Hoed /fea
SHUE HERAYR
N-30.155278, E- ,
77.814250 st
12.] %o Rra waR wH BR, RIU&E ¥ 2004 H TH i @ | a9 31.07.2020 W 95
U Plcgdrell SR, Tafed yEToT WH S as aeHfd
agdla dge, SHuq 93 U 175%10e4 / fa= faata
HERAYR
N-30.162444, E- (\

Ny
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77.811222
13.| #o fRer ©H PR, AT TR a4 2000 # = fic @ | ad 31.07.2020
g {9 AT JFTafed yHToT ®H s BEZRELIT]
AR UH HRIES, eI 64680 farfa
agdId 98¢, WHUS Hoest /a4
HERAPR
N-30.173183, E-
77.809700
14. | #o i ARmEvr fire e BINEEE Ty 2006 H wH fie @ | 99 31.12.2014
T BIaTl STBTYR, JATgfe AT ®WH % a®
SAYG—HBRAYR LERI 300 - faefa
N-30.181694, E- Hoeq /fe=
77.812889
15. | #o Svax TmEERT GRH, GG q9 2000 H wH fie @ | a9 31.07.2020
U™ BIeardl S8R, e JH ®WH s BEZRELI
degdiid d&e, 9i[ua I3 ure 200 farta
HERAYR Hoe / fa=
N-30.179083, E-
| 77.810583
16. Ho M H  BRH RID&t ¥ 2003 H wH fic 9 | av 31.12.2014
| SIS gdar i I gHETor wH % BEIRELI
oY JTHIEINT e, I 93 U 200 fafa
HIcqaTel STBAYR, dedrd Aoe+ /e
J8e, SIS
N-30.159639, E-
77.795417
s 4 o Meed TN L TR a9 1999 ¥ wH fie 9 | ad 31.12.2013
¥R, ATH IEmafed wH T S a® agafa
RIS, TEdIA d8e, g3 g 34000 fata
SIg HoeH /ad
N-30.173167, E-
77.781722
18. | #o T wH BT IV a¥ 2006 H wH fie g | ad 31.12.2014
SIS, Blcaral IFgfed gHTor WH S d® geafd
SEFYR, dedld d8e, 3 g 300 fota
SUE HERAYR Hioe / fa=
N-30.175222, E-
77.813472
19. | #o TRRAE TmET BINER a¥ 2000 # wH fie g | ad 31.07.2020
HRATH, U FEATAIGR, JEmfed gA | ®HF S dd weAfd

N
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agdic d8c, SUS EERY 200%10e4 / f&1 farta
HERAPR
N-30.135219, E-
77.833965
20.| Ao ¥ wH BIR, gETH T R I B wH fie, | ad A 31 W@ 99
A W SR, IH YR HeEAfa wH S 07.2020 T
TR, Tl d8e ¥ 2009 #H g prgve | wewfa fefa
SIS HERAYR ffa | 200
N-30.136167, E- Hioe / fe=
77.835722
21.| #o gl wM PR, aH RIUEH] q¥ 2003 #H wH fic @ | a¥ 31.12.2014 Wd: 9%
TUE HERAYR eI 150 feafa
N-30.131694, E- Hoe / fe=
77.836194
22.| o i Fremsh wH gaaH AT e a4 1998 H wH fic @ | a¥ 31.12.2014 w@a: 94
aal WH IR, I JrTafed yEToT wWH s« a® |gAfd
GETelIyR, d8dilel 48, eI 150 fota
SHUE HERAYR HoeH / fa
N-30.137251, E-
77.836389
23.| %o @i fIE ™ wiH BIR, AT el Iy 2003 H o fie @ | a¥ 31.07.2020 wWa: 9%
Y Plcgarell JETYR, arTafed gHTor I $¥¢ REZASELIR]
aedia 98¢, SHUg LERI 175¥i0e4 / e fofa
HERAYR
N-30.162466, E-
77.811286
24.| %o gl TH PR, IH VGG a9 2006 H wH fie 7 | a¥ 31.07.2020 wd: <
Huilde, dedild d8e, e wHToT wWH e GEZRELIT]
TUE WERAYR LERII] 250%i0e / faA farfa
N- 30.313581, E-
77.623807
25.| Ao wrE U gewESS R T8 ay 2004 3 wH flc g | ad 31.07.2020 w@d: a8
gd 9™ #o 40 R@ JrTUfed wHToT wH 3% BEZRSELIT] .4
I /Ho0 519 Hl IRaT LERI| 178 ot
W IR, GUACHYR Hoed /fe=
asdic d8e, WU
HERAGR
N-30.149567, E-
77.817600

N
N
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26.

Ao g gremT HRer,

Qa
a9 1999 § O

i fie g

IO ay 31.12.2013 W 91
U TPl GravYR, agild JTfed wToT wWH e dd geafd
98¢, TS ABRAYRY uF T 66000 fonfa
N-30.118000, E- Hoed /ad
77.866972
27.| %o 5 Ak @ va AR AR ¥ 1995 # wHE fie @ | a¥ 31.07.2020 [ 95
FravyR, dedildd 98T, LERI] 65 Hoc / fad frta
SHUE HERAYR
N-30.121000, E-
77.863889 .
28. | o 3MRovHo frew yd=m BIDEE] ay 2004 H wH fie @ | a¥ 31.07.2020 W@ 95
H0SI0 I YT, Brefardl e wHToT ®H e de Aeafa
SEFYR, dgdid d8e, 93 Ui 500 fafa
SIS HBRAYR Hloed / fas
N-30.167667, E-
77.814139
29| #o 3rfia grae o, BIEEE a9 2000 #H wH e — | ad 31.12.2013 W 9%
I GRTAIYR, TEdTcA aFmfed ywor | 1s09ioe /feA | G Al
d8e, WHUg LER I farta
N-30.143484, E-
77.812963
30. | #o g wH BIRUH AT 8 ay¥ 2006 H wH fie g | a9 31.12.2013 [ 95
Hicardll STEFYR, dexid JTafe FHToT ®H 3% SEZRERID|
d8c, Siug LERCIS | 220 fata
N-30.183167, E- Hoed /faq
77.819722 .
31. | #o watcH gexugi, ] A8 a9 2006 H wH fie g | a9 31.07.2020 W 95
gd=q #o Hafw JTufcd yEToT W 8% REAELIT
et afafa, am 93 g 175%10e4 / faa fata
qEATEYR, dedld d8e,
SHUE HERAYR
N-30.137233, E-
77.819950
32.| #o T faew s, Y R a¥ 2003 ® wH fre @ | ad 31.07.2020 [d: 9%
Plearell SeTYR , e gHTor TH ¢ d® deAfd
dgdildl 98¢, WHUS EER I 175 fota
Hoeq /&

N-30.157000, E-
77.819000

oL




2
a9 2003 #83‘

33.| Ho =i TUIE W BIR AT T8 wH i @ | a¥ 31.07.2020 W 7
dFTI(ER R JTHET JTafed yHEToT W S d® dgdfd
|, I BAEYR Uall, uF T 175%l0e+ / fa1 frfa
qgdicl 48, SUS
HERAYR
N-30.152547, E-
77.827114
34. | 0 31 TH PR, T e ay 2002 # wrH fie g | ad 31.12.2014 w@a: 4%
gd=mE Ao gRamn €= JFTafed wHOT wH 3 d® weafa
PIR YT TR, EERI | 300 forfa
dsdild dge, SHuS HoeH /fam :
HERAR
N-30.163333, E-
77.819000
35. | #o woEw w= ArL T8 a9 2003 A ¥ fire 9 | a9 31.07.2020 [ g
SR YA AT TH JTafed wHTor ®H 3% da dedfa
PIR YHEERT HRIH, T4 LERII] 160¥10e4 / a1 feta
RSURLEN
N-30.144248, E-
77.818079
36. | #o BR&G®T FHEER EIVEE] gy 2004 H wH fie @ | a¥ 31.12.2014 wWd: 9%
R, YTH Flefaril arTafed wEToT TH S RERELIN]
STEMYR, dedld d8c, LR 175¥i0e4 / feA fota
SUg
N-30.153417, E-
77.827583
37.| #o =N T RIUEE g4 2006 H wH fie 9 | ad 31.12.2014 R
EACIEU NG aETafed yATOT WTH S ad edfa
HERAR wH WedcH, 93 Ui 160Moc / feq faata
BagyR Udl, dedid 98c,
SUE HBRAYR
N-30.161806, E-
77.819583
38. | #o Rra ufda ged, EINEE a4 2006 # i fae 9 | ad 31.07.2020 [d: 9
gd=m #o Rra wfed arTafed ATl ®H 3« de Feafa
YTHIENT HRIH, U 93 U 160#10e / faA fasfa
WITAIYR , Tedilel d8e,
SUE HERAYR
N-30.145222, E-
77.824194 kX

X
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39.( #Ho i W w (i BIVE) ay 2006 # wH fie 7 | ad 31.07.2020
)BTLATl STIETHYR, dedled rTafed yToT M S dd \eHfd
dge, SHUS 93 250%i0e+ / fa= ot
N-30.181333, E-

77.819639

40. | = 319 gexuze, T T8 q9 2013 | ¥ fle 9 | ad 31.07.2020
dHH S RA W, FEfed g ®H & SEQRSELIT]
dedilel 98¢, TuS LER 200 farfa
HERAYR BIN ,FRSI S, Hioes / fa=
agdld 9ge, SHUg
HERAGR
N-30.162972, E-

77.784750

41.| o ISwdd IR BIRGE] ay 2004 H wH e 3 | a¥ 31.07.2020
HRIH, DI TEATAYR, e gHToT ®H s BEZRSELIT]
dedildl 98¢, Sug T3 TS 360 fafa
HERAYR Hloed / faA
N-30.203767, E-

77.762617

42. | #o Rrarfes wH auR, AR & a9 2004 3 o fie 9 S| 31.07.2022 d@
U AT STHTSAYR gafed wAr 220 Hoed /fe| wwwAfa fnfa
dedilel 98¢, ABRAYR LERIL|
N-30.125222, E-

77.842833

43.| #o =1 9 W BIR R A8 ¥ 2007 § H fie @ | ad 31.07.2020
gdr Ho A wH Fafed yHTor ®WH % dd weHfa
BIR /Ho Rarh awrem LERIIS 200 forfa
AR, UTH HIarel Hloes / fea
UBTSIJR, d8dlel 98¢,

SU
N-30.202581,E-77.761819

44.| %o SR W= IR, I BIDEE qy¥ 2006 H H fie @ | af 31.12.2014
HREGS, qEIA d8T, 3Tafed yToT wH s d® wEAfa
SIS HERAR 3 g 225 foata
N-30.182778, E- Hoe /fe=
77.817417

45. | Ho g e AT AR a9 1999 A wH fae g | ad 31.122015
el 98¢, SUS LERLG] (\ 200 fata
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HBRAYY Mo /e
46. | Yo AR mamT BIDGE] Iy 2000 H ®HF e @ | a¥ 31.12.2014 Wd: 9%
A, U BB FEgfed gETT wTH S de el
LRI 200 fota
N-30.194383, E- #oe /o=
71.754717 ~
47.| %o 2T wWH PR, TH S el Iy 2007 H wH e @ | a¥ 31.12.2014 wWa: a4
SIHIgR, BoTaTE, dedle arrafed yHTOl TH S a®
Jge, SIS WERAYR EERIS 300 - ffa
N-30.330250, E- HoeH /e
77.613583
48| Fo 7BIRT WH PIN BIEE a8 2008 H ¥ e 240 | @8 31.07.2020 w@d: 94
gd=m #Ho TTorafa ¥ FrATafed gHToT Hoe /e | @ weHfd
PIR, T &, g3 Il TH S frfa
JEUTEERT, TEd d8e, 60 *Hoc /fe
UG HERAYR
N-30.332367, E-
77.612183
49. | Ho RAem w€H PR, BILEE a9 2005 H W fiie ¥ | a9 31.07.2020 wWd: 94
gd=H H g ¥ Ry | S%€, 9oi) Ud | dd et
BIR, TTH GATATYR Del, eI PHRATS — 250 farfa
agdld 98¢, $HUS Hioe / feA
HERAR
50. | ¥0 TcioTHOH0 FTHICH | el ad 2009 # ®H e, | a9 fesm 31. wW@a: a<
foto g TR ¥ g JAToT Wi ¥ 122015 A
B 0, AR, gF U ol BrAve | weafa feld
asdld 98¢, 9HUS 26600
HERAGR Hoes /feA
N-30.250528, E-
77.598583
51.| ¥0 ®R WH PR, TH AT R a9 2005 H XH e @ | a9 31.12.2012 @d: 9<%
HIc[aTe STEHYR, agsid FrATafed gHor wH s ad |eAfa &7
dge, UG ABRAYR LER I 220 fafa
N- 30.168238, E- Hoc /feA
77.808553
52. | fo fazmei(voTwo) = RG] ad 2006 H ¥H e @ | 9§ 31.12.2012 wWd: 4%
PIR, BIATAT STETYR, JFTafed wHIT o | R SR SEZRGNIG

Xy
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dgdlal 98¢, UG CER 220 ot
SHERAYR Hoea /faA
N-30.165611, E-
77.807250
53. | #0 TaR< W BIR, UMW BT ¥ 2003 A wH fre g | ad 31.12.2012 W 95
9 URe AR, dEdd yTafe gHToT wH 3% BEZRELIC]
98¢, TUR WERAYR LERI 220 foata
#oed / fe= : :
54.| #o = aremol B 94 1999 # < fie ¥ 31 31. Wd: g
geRyTE O, gdaH #Ho aTafed wHoT 200 122014 TH '
qrerTol ATHIENT HRerT g3 g Hoed /fea | weafa fafa
¥ Hedl JRiDped,
dgdilel 98¢, SHUS
HERAR
N-30.291333, E-
77.575972
55.] ®o 5 TEIHS T AR R ¥ 2009 H wH fre, | ad @ 31, Wd: aa
BIR, AR 99 dgdia rTufed yTor ®H S 07.2020 T
98¢, SIS g3 g qol ®RAvS | geAfa ffa
r N-30.280953, E- 800
77.540992 Hoes /fa=
56. | #o 3w PR, R A8 Iy 2010 # wH fire, an fese fSeied
Hedl Yided, dediid Tufed gTol I s 31.12.2015
d8¢, SIS HBRAYY g3 g 300 RERELI
Moeq /faA fafa
57.| #o R¥ra wfdd w©H BIR, RIDEE a¥ 2010 ® wH fie, | af R 31, . WA 9
UTH qI] HRYY, dE Tgfed gHT 1400 07.2020 TH
98, SIS AERAYR o T Hoc /fes | wewfa fafa
58. | Ho FARD TH BIR, R AR ad 2013 # wH fae, | af = a1 w@a: g
T BIRA! HollaTg, JEfed yHTor WTH S 07.2020 T
agdlel 98¢, SHug LERIS] o) pRAvS | weAfa fefa
HERAY 500
N-30.232991, E- Hoe /fe
77.536449 S 2
59.| #o #fSie WH IR Tq BIEEE ay 2014 # wH e, | af R 31, fseed
PR, UM Hedl, dedre aTafed gHATor WH s 07.2020 T®
d8c, SiFUg U3 T IRl dRAvS | weAfa fafa
N-30.297056, E- £\ 300

X

95
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77.585083 HioeH / fA
60. | fo = T wH B, ST e ay 2014 ¥ wH e, | ad A 31. Wa: g%
YT 9T HIRAI, TEATA JrTafed gATOT T % 07.2020 AP
dge, U AERAYR LERtIL] ol Brdve | weAfa feld
N-30.236408, E- 300
77.536897 Hoe /=
61. | o Siodio W BIR, ITH AT, el af 2010 H WA e @ | a9 31.07.2020 w@d: 9%
HeHEyR Tel, agsilel arATafed gAToT wH S d® wedfd
d8e, SFUS HERAYR LERIE 800 ffa
N-30.265074, E- Hoe / fe=
77.545877 :
62. | %o 3T wH PR, IH EIVGE 9 1999 H wH e @ | a¥ 31122014 wWd: <
IRQR el AR, aeilct rATgfe wETl ®H e GEZRELICE
d8c, SMYe AERAYY LERI] 175 farfa
Hioed /A
63. | Ho gF W BIR, TH | el a¥ 2017 wH e, | @ e 31 w@a: a7
Hedl UEHEl BAMEIT, arTafed wETl wWH S 07.2020 T
dedld 98¢, SFUg LER 1] o) BRdve | weAfa ffa
HERAPR 1000
N-30.297110, E- Hoe /=
77.582508
64. | o g fram €H W, AR ARl ay 2005 H ®HF e @ | ¥ A 31 W a4
U AT, aEdd arATafed wHTor wWH % 07.2020 TH
Jge, SIS HERAYR eI 150 weafa frfa
N-30.180861, E- Hoe= / faA
77.740278
65. | Td T GO BHIHT yId el gt FHEIOT B RICIGSH ¥ fe=T® SHTS A0 TA0SH0S! @ QW B BH
e, UM aReN DR, 3 U el | T BRATS | 31122013 ¥ 9 FEATed g 9 & A
dedlc—d8e, oy 2013 H 300 da® |edfd fai® 13.102016 & A
TAIG—HERAYGR wdverq weAfa | Hoed /feH fofa T /Rwiea 1
N-30.229083, E- T
77.532333
66. | Fad AR BHIFT oI e ayTafed sETOT wH ey o fed@ | 3®18 W0 THOSNO] & I B BH A
e, UTH I[ATYR a¥dl, o U e | o1 HIRATS | 31.12.2013 A FrTErd R S Y A
defia—dee, ad 2014 ¥ 300 a® dedfd faHi® 13.102016 @ &
TAIE—HERAGR wdyert JeAfd Hoe / fe fafa T /Rai=a 21
N-30.212183, E- Tt
77.518450
67. | o TR H PR, g Aal a9 1999 H wH fiae T8 31122014 | SHTE 0 A0SO B QW B BH A
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M @141, WS Hadl 3rTafed yToT 220 dd wedfd 9IS R §NT WINI §41 IR
YR, dENIel d8e, EER I Hoed / fa= fafa fei® 13102016 B I &< 2|
ERLC

N-30.265083, E-

77.572000

68. | #o A H BIR,, TTH g A8 a9 2013 | eF fie, a9 fadld | 3®IS HI0 YH0GN0S) D AR B BH A
JIAAYR qRAT , T JAgfed wHl WH S | 31122013 dd | 9IS JEATAd G WN €41 Ty
d8C, WU HERAYR eI qodl dIdve | weAfa frfa | fRE® 13102016 @ 3RfF % 21
N-30.220407, E- 300 #oe / faA
77.524600 ;

69. | o Hora FgaEE U™ gred el a¥ 2011 # wH fie T 31122014 | SPIS HIO TAOWIOS! @ QA @ BH A
aReq PIAY, dedll dgc, e ATl 500 a® aeafa A G ERT N §41 AR
SHUE HERAYR U3 U Hoed / fa= fofa feHi® 13102016 @ 3 < 2|
N-30.231480, E-

77.527749

70. | #EH IRAA BHIAT AT 8l ANl gAT | Ford) d HRATS a9 fewed |
e qd M 94 A U3 g 81| 200 #oed /fR| 31.12.2014 G
EHIFT w@re, I Fedl a9 2009 #

ExThH, deilel d8C, |y Haafa
THUG—HBIRAYR L]
N-30.282111, E-

77.579722

71.| #o PR wH B, ] T8 I B Wi e @ | a9 31.12.2013 fewea
M HuTeTe, dgdrd d8c, YRR EAfa wH ¥ a® weafd
UG ERAYR a¥ 2013 # 800 frfa
N-30.317422, E- faefa Hloed / fas
77.619267

77, I wire wa: 95

gH1S Bl YA '

Ao T v | wmfe | R

e, FrereyR, 20%. e, wWH 8% 31.07.2023

agdfidl 98¢, HUT - o ¥ O qorl PRAVS | dd HEAfd

HERAYR 600 foeta

N-30.24961, E-77.560583 P IR B | o o

o i e e IOl B a9 .4

2019 3 3rTufed
war g3 fefa |

73. | Fo Rov=o T BIR RO ¥ 1991 H wH fie a | ad 31.07.2020 @ §w
gdam #o W JTafed wEToT ®H 8% d® dedfa
BIR /M HO I e ABO frfa

o7
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eI, UM IR, dBdicl Hoew / fa=
dge, SiFYq WERAYR

e —

4 z‘oarrs‘oqoamqsmzoosa#aw?aqwms‘moqomzoosﬁWﬁﬂ?ﬁﬁﬂﬁ%l

2 T§ 2012 ¥ Ho Fdiey OrTeRT F AT YW Re IRIGT GET 1962819629 /2009 €Y FAR T I M ERATN 9y T
= o Wated RITEd ERT fAi5—16.01.2012 @ e # RreRe) 7eiey, WeRTR & b 526(4) / @fre, o
20.01.2012§RTnﬁﬁmmmﬂ?ﬂa§ﬁﬁﬁgﬁfﬁfﬁaaﬁqﬁ€omWﬁﬁwﬁéﬁnﬁswﬁmwm
are Tt /SRERE &3 3§ Red qel 172 WH IR T 133 WA wie R &)/ Rl @ FriaEl v sy
el Ao & BRI 9 T N | TEEHT 172 W HIR THEA A F 114 TH HIR IHEAT W g4I 79 AY 58 WA
HUR TP T AR @) SEad A T ot | Iaa & JRIRE 133 WA el § § 01 BHIFT @i W < Td AY
132 SRR @i W fearefRiT &) eard @ T off | qwver "o Walta <Rerd gR1 aika fE ey fiie—30.01.
2012 HT1 G2 Y A 8-

“All the impleading applications stand disposed of permitting the applicants to approach the District Magistrate, Saharanpur, U.P. who were
examine whether they are functioning legally, after perusing documents produced in support of their claim. The District Magistrate will take a decision
after hearing the applicants within a period of one month from the date of receipt of copy of this order.”
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Details 0f32 Mining Blocks of District, Yamuna Nagar

Annexure- V

SNo. Name of Mining Area Annual Highest Bid 25 % or 10% Name of Highest Date of Status of | Status of | Status of |Product & | Date of Start Present Remarks
Unit/Block (in Hect.) | Capacity |Offered (In Rs.) Increased Bidder/Company LOI Issued : of Mining Status
as per Highest Bid EC CTE CTO Capacity
EC/TOR (InRs.) as per
in Lakh CTO
MT per
Annum
Operational Mines
1 MandoliGhaggar East20.18 8.58 3,30,50,000 4,13,12,500 Bharat Wadhwa JSM Foods Pvt.[19.06.2015 [1. EC ObtainedCTE obtainedCTO  obtainedBoulder, Gravel{18.06.2017 Working River Bed
Block YNR B3 Ltd. WZ/932, BesirDarapur New \vide No.vide no.for the periodand
Delhi SEIAA/HR/2016HSPCB/Consent/[ffrom 21/12/2022|Sand,
989 dt.f: to 20/12/2026 dt.2834 Metric|
21.12.2016. 313100417YAM 29.11.2022 vide[Tonnes/day
CTE3814231  |no.
2. EC ExpansionDated:30/03/201 [HSPCB/Consent/|
obtained vide no.7 :
SEIAA/HR/2022 313100422YAM
1581 dt, CTO27007801
07.10.2022 Dated:29/11/202
2
2 Gumthala South Block [49.67 21.88 4,59,50,000 5,74,37,500 Kamlesh Rani 30.11.2015 [EC ObtainedCTE  obtainedCTO  obtainedRiver Sand[26.04.2017 Working River Bed
YNR B17 Throught Elite Mining \vide No.vide noffor the periodMining,
Corporation SEIAA/HR/2017|HSPCB/Consent/ffrom 19/04/2022|21,88,008 TPA
108 dt.: to  30/09/2024/@
09.03.2017 313100417YAM (dated 14.02.2022(30 Trips / dat
CTE3968960  |vide no/(912MT/Trip)
Dated:03/04/201 [HSPCB/Consent/
7 :
313100422YAM
CTO19462942
Dated:14/02/202
2
3 M T Karhera Block 67.79 20.00 3,52,50,000 4,40,62,500 Sh.  KawaljeetBatra  Prop [20.10.2016 [EC ObtainedCTE  obtainedCTO  obtained/Sand, 24.04.2018 Working River Bed
YNRB13 Kawaljeetbatra slo \vide  No. J-vide no.for the period6667 Metric|
MakhansinghBatra  Building 11015/215/2016-HSPCB/Consent/from 01/10/2022[Tonnes/day
ambala road Saharanpur 1A-11(M) dt: to  30/09/2024
09.04.2018 313100418YAM (dated 03.08.2022,
CTE5269368  |vide no.
Dated:16/04/201 [HSPCB/Consent/|
8 :
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Nagli Block YNR B15 [77.25 22.4 4,01,50,000 5,01,87,500 M/s M. P. Treders, N@W.Zom EC ObtainedCTE obtainedCTO  obtainedSand (Minor26.04.2018 Working River Bed
Nirankari  Colony, Karnal \vide  No. J-vide no.for the periodMineral),
Road Indri 11015/214/2016-|HSPCB/Consent/{ffrom 01/10/2022[7466.66 Metric
1A-11(M) dt: to  30/09/2024Tonnes/day
09.04.2018 313100418YAM |dated 25.07.2022
CTE5272829  ide no.
Dated:19/04/201 [HSPCB/Consent/
8 :
313100422Y AM
CTO7901663
Dated:25/07/202
2
NaglaRangraan Block  [89.48 38.60 4,99,50,000 6,24,37,500 M/s Tirupati Earth & Project [16.06.2017 [EC ObtainedCTE obtainedICTO  ObtainedSand Gravel, 16.04.2019 Working River Bed
YNRB14 Works Pvt.Ltd., vide No. J-vide no.for the period6333 Metric|
Residing at 3, Sadashiv 11015/76/2017- [HSPCB/Consent/[from 01/10/2023[Tonnes/day
Properties, Katras Road, Bank 1A-11(M) dt.: - 30/09/2026 dt.
More, Dhanbad, Jharkhand — 22.03.2019 313100419YAM [01.09.2023 vide
826001 CTE6465686  |no.
Dated:08/04/201 [HSPCB/Consent/
9 :
313100423YAM
CTO43089116
Dated:01/09/202
3
Kanalsi Block YNR B5 [44.14 1950 4,08,50,000 5,10,62,500 P. S Buildtech, Sector 15 , Neaf30.11.2015 (1. EC ObtainedCTE  ObtainedCTO ObtainedGravel Boulder27.01.2017 Working River Bed
TejliSatsangBhawan, 'Yamunanagar \vide No.vide no.from 06/07/2023Sand,
SEIAA/HR/2016HSPCB/Consent/to 30/09/2024 dt.6500 Metric
746 dt.: 06.07.2023 vide[Tonnes/day
15.09.2016. 313100416YAM |no.
CTE3386421 HSPCB/Consent/|
2. EC ExtensionDated:14/12/201 |.
obtained vide no.|6 313100423YAM
SEIAA/HR/2022 CTO38572742
1597 dt, Dated:06/07/202
07.10.2022 3.
Jaidhari Block YNR B33 48.60 9.10 7,35,50,000 9,19,37,500 P. S Buildtech, Sector 15, Near [30.11.2015 | 1. EC Obtained | CTE Obtained | CTO Obtained | Boulder Gravel [27.01.2017 Working Outside
TejliSatsangBhawan, vide No. | vide no. | for the period |and River Bed
Yamunanagar SEIAA/HR/201 | HSPCB/Consent | from 25/11/2022 | Sand,
6/741 dt. |/ . | t0 30/09/2023 dt. | 3034 Metric
15.09.2016. 313100416YA | 28.11.2022 vide | Tonnes/day
MCTE3386051 | no.
2. EC Extension | Dated:14/12/201 | HSPCB/Consent
obtained vide no. | 6 / :
SEIAA/HR/202 313100422YA
2/1667- dt. MCTO02997176
09.11.2022 1
Dated:28/11/202
2
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8 MalikpurKhadarBlock [23.20 4.00 4,59,50,000 5,74,37,500 Karaj Singh So Major Sinﬁ4ﬂ19.2015 EC Obtained | CTE obtained | CTO obtained | Grewal, 15.06.2017 Working Outside
YNR B28 R/o 1379, Modern Colony, vide No. | vide no. |for the period | Boulder, Sand River Bed
Yamunanagar SEIAA/HR/20 | HSPCB/Conse | from Mining,
16/888 dt. | nt/ : 1 15/05/2023 to | 800 Metric
13.10.2016 313100417YA |30/09/2024 dt. | Tonnes/Day
MCTE376343 | 15.05.2023
0 vide no.
Dated:30/03/2 | HSPCB/Conse
017 nt/ :
313100423YA
MCTO368720
02
Dated:15/05/2
023
9 Jathlana Block YNR[101.27 36.00 9,34,50,000 11,68,12,500 M/s P. S Buildtech, Sector 15, [30.11.2015 [EC  Obtained |CTE obtained | CTO obtained | Sand Minor [28.04.2017 Working River Bed
B12 Near TejliSatsangBhawan, vide No. J- |vide no. |for the period | Mineral,
Yamunanagar 11015/05/2016- | HSPCB/Consen | from 3600000 TPH
1A-11(M) dt. |t . | 04/05/2023 to
17.03.2017 313100417YA | 30/09/2024 dt.
MCTE4011198 | 04.05.2023 vide
Dated:03/04/201 | no.
7 HSPCB/Consen
t/ :
313100423YA
MCTO3601050
1
Dated:04/05/202
3
10 Devdhar Block YNR[31.87 5.10 8,70,50,000 10,88,12,500 [SomPrakash (Northern Royalty(19.06.2015 (1. EC ObtainedCTE  obtainedCTO ObtainedBoulder Gravel[11.08.2016 Working Outside
B24 Company) House No. 603-604, \vide No.vide no.[from and River Bed
Santpura Road Model Town, SEIAA/HR/2016|HSPCB/Consent/|01/10/2023 tolSand,
'Yamunanagar 490 dt.: 30/09/2024  dt[1700 Metric
27.06.2016. 313100416YAM [16.08.2023 vide[Tonnes/day
CTE3196245  |no.
2. EC re-newedDated:06/07/201 [HSPCB/Consent/|
\vide no.6 :
SEIAA/(141)/H 313100423YAM
R/2022/1079 dt. CTO37778059
21.06.2022 Dated:16/08/202
3
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Suspended Mines/Not Working

11 Dhanura Block YNR[18.18 9.50 6,79,50,000 8,49,37,500 M/s JPY Consortium Pvt. Ltd. [28.12.2017 [EC ObtainedCTE  obtainedCTO  obtainedBoulder, Gravel|16.09.2018 e-  RawannaRiver Bed
B18 H.No. 45 P, Sector 38, \vide No.vide no.for the periodand Suspended
Gurugram-122001 SEIAA/HR/2018[HSPCB/Consent/[ffrom 15/12/2023Sand,
655 dt.: - 30/09/2024 dt.[3545 Metric
19.06.2018 313100418YAM [15.12.2023 vide[Tonnes/day
CTE5439426  |no.
Dated:25/06/201 [HSPCB/Consent/|
8 :
313100423YAM
CTO51388721
Dated:15/12/202
3
12 Galauri Block YNR[24.00 4.40 2,01,50,000 2,51,87,500 Sh.  KawaljeetBatra  Prop |20.10.2016 [EC ObtainedCTE obtained |CTO obtained [Sand Gravel, 08.08.2017 Work Outside
B39 Kawaljeetbatra s/o vide No.vide no. for the period (1466 Metric Suspended on[River Bed
MakhansinghBatra  Building SEIAA/HR/2016{HEPC/2017/303 [from 08/09/2023|Tonnes/day dt 17.06.2022
Ambala Road Saharanpur 378 dt.dated 12.02.2017[to 30/09/2024
25.05.2017 dated 08.09.2023
\vide no.
HSPCB/Consent/|
313100423YAM
CTO43235473
Dated:08/09/202
3
13 JairampurJagir  Block(33.58 15.20 3,10,50,000 3,88,12,500 M/s Balaji Infra through30.11.2015 | EC Obtained] CTE Obtained) CTO Obtained| Boulder, gravel[19.05.2016 Mining  Stop|River Bed
YNR B6 Sh.RadheyshamWadhwa vide EC| vide no.| for the period| and by NGT]|
Identification | HSPCB/Consen| from sand (minor 24.05.2022
No. 4t/ )| 21/02/2022  to| mineral)
EC22B000HR1 | 313100422YA | 30/09/2022 1520000 TPA
64436 File No. MCTE2059475 | dated
- 0 21/02/2022 vide|
SEIAA/HR/MI | Dated:07/02/20 | no.
N/19/09 Date of] 22 HSPCB/Consen
Issue t/ :
29/01/2022 313100422YA
MCTO02088055
0
Dated:21/02/20
22
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14 Mandewala Block YNR[15.00 2.40 16,55,50,000 20,69,37,500 Mohd. Javed (Sahararﬁ%.ZOlS EC Obtained| CTE Obtained | CTO Obtained | Boulder, 17.02.2022 Mining  Stop|Outside
B38 Mines Management Services| vide No.| vide no. for the period | Gravel, by NGTRiver Bed
Pvt. Ltd) SEIAA/HR/201| HSPCB/2017/5 | from Sand, 10.05.2022
6/500 dt.| 466 dt. 23/10/2021 -to | 827 Metric|
27.06.2016 11.08.2017 30/09/2022 Tonnes/day
vide no.
HSPCB/Consen
t:
313100421YA
MCTO1659640
4
Dated:23/10/20
21
15 Jaidhar Block YNR[25.60 4.60 6,72,00,000 8,40,00,000 MohmmadJaved (Saharanpur20.07.2015 [EC Obtained|CTE Obtained |CTO Obtained [Boulder, Gravel, [04.03.2022 Mining  Stop|Outside
B34 Mines Management Services \vide No.vide no. for the period  [Sand, by NGTRiver Bed
Pvt. Ltd.) SEIAA/HR/201 [HSPCB/Consent|from 30/10/2021[1525 Metric 10.05.2022
8/1068 dty : - 30/09/2022  [Tonnes/day
20.08.2018 313100421YAM(dated
CTE16113178 [30/10/2021 vide
Dated:25/10/202|no.
1 HSPCB/Consent
313100421 YAM
CTO17349612
Dated:30/10/202
1
EXPIRED MINES
16 YNR  Unit-ll  (28495.5 120.00 24,16,00,000 30,20,00,000 |M/s Astin Excavation &[03.01.2014 |EC  Obtained| CTE Obtained | CTO Obtained | Sand Mineral, {19.10.2016 Expired on dt [River Bed
Villages) Mining Pvt. Ltd Flat N0.621- vide No. J- vide no. for the period |[20000 Metric 03.01.2023
Sadhaura to Gorabani A, Devika Tower, Nehru 11015/55/2014 | HSPCB/Conse | from Tonnes/day
Place, New Delhi110019 -IA-1I(M)  dt.nt/: 01/10/2022 to
21.12.2015 2811916 YAM |30/09/2023
CTE2729943 |dated
Dated:09/02/20| 03.08.2022
16 vide no.
HSPCB/Conse
nt/ :
313100422YA
MCTO0255862
07

Dated:03/08/20
22
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17 MandoliGhaggar West[25.56 11.91 4,20,50,000 5,25,62,500 Bharat Wadhwa JSM Foodsﬁ .2015 |1. EC ObtainedCTE Obtained |CTO Obtained |[Boulder, Gravel[18.06.2017 Expired on dt [River Bed
Block YNR B4 Ltd. WZ/932, BesirDarapur New, \vide No.vide no. for the period  [and 18.06.2023
Delhi SEIAA/HR/2016[HSPCB/Consent/ffrom 21/12/2022 |Sand, 3970
985 dt.: to 30/09/2023 dt.|Metric
21.12.2016. 313100417YAM [28.11.2022 vide [Tonnes/day
CTE3814605 no.
2. EC ExpansionDated:30/03/201 [HSPCB/Consent/|
obtained vide no.[7 :
SEIAA/HR/2022 313100422Y AM
1589 dt, CT0O25355227
07.10.2022 Dated:28/11/202
2
18 Beer Tapu Block YNR|14.45 6.15 5,02,50,000 6,28,12,500 Sanjay Kumar (Routes & [19.06.2015 |1. EC |CTE CTO Sand (Minor  [18.03.2017 Expired on dt [River Bed
B7 Journeys, House No. 545. Obtained Obtained Obtained for Minerals), 18.06.2023
Deep Nagar Dehradun. vide No. |vide no. the period 2050 Metric
SEIAA/HR/2 | HSPCB/Cons |from Tonnes/day
016/460 dt. |ent/: 25/11/2022
27.06.2016. 313100416Y | 30/09/2023
AMCTE3512 |dt.
2. EC |[555 28.11.2022
Extension Dated:27/12/ | vide no.
obtained vide |2016 HSPCB/Cons
no. ent/ :
SEIAA/HR/2 313100422Y
022/1652 dt. AMCTO303
09.11.2022. 64321
Dated:28/11/
2022
19 PipliMajra Block YNR [18.20 3.70 3,61,50,000 4,51,87,500 Paramjeet Singh S/o Hardeep [14.09.2015 | 1. EC | CTE obtained | CTO obtained | Grewal, 15.06.2017 Expired on dtOutside
B 29,30 & 31 Singh, R/o 1379, Modern Obtained vide |vide no. |for the period | Boulder, Sand 13.09.2023 River Bed
Colony, Yamunanagar No. HSPCB/Conse | from Mining,
SEIAA/HR/20 | nt/ 1 113/10/2022 to | 825 Metric
16/883 dt. | 313100417YA |30/09/2023 dt. | Tonnes/Day
13.10.2016. MCTE376337 |28.11.2022
9 vide no.
2. EC | Dated:30/03/2 | HSPCB/Conse
Extension 017 nt/ :
obtained vide 313100422YA
No. MCTO270075
SEIAA/HR/20 61
22/2019 dt. Dated:28/11/2
17.11.2022. 022
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Terminated MINES

20 Pobari Block YNR B11 [23.05 11.00 3,83,00,000 4,78,75,000 Rajinder Kumar Development|19.06.2015 [EC Obtained/CTE Obtained |[CTO Obtained [Sand Gravel, 09.12.2016 Terminated  [River Bed
Strategies (1) Pvt. Ltd. \vide No.vide no. for the period  [3666 Metric Dt. 26.08.2022
SEIAA/HR/2016{HSPCB/Consent/ffrom 01/10/2021 [Tonnes/day
495 dt. to 30/09/2022
27.06.2016 313100416 YAM [Dated:29/07/202
CTE3197100 |1 vide no.
Dated:06/07/201 [HSPCB/Consent/
6 :
313100421YAM
CTO12461407
Dated:29/07/202
1
21 Bailgarh South Block28.00 13.00 19,63,50,000  [24,54,37,500 |Angad Singh Makkad19.06.2015 [EC ObtainedCTE Obtained |CTO Obtained [Mix Material, |09.12.2016 Terminated  [River Bed
YNR B2 (Mubarikpur \vide No.vide no. for the period  [Boulder, Gravel Dt. 14.07.2022
Royalty Company) Vill, SEIAA/HR/2016{HSPCB/Consent/ffrom 01/10/2021 |sand, 4333
Mubarikpur, Mohali Punjab 475 dt.f: to 30/09/2022  |Metric
27.06.2016 313100416Y AM |Dated:26/07/202 [Tonnes/day
CTE3197212 |1 vide no.
Dated:06/07/201 [HSPCB/Consent/|
6 :
313100421YAM
CTOW12438358
Dated:26/07/202
1
22 Gumthala North Blocki44.62 21.00 7,41,50,000 9,26,87,500 M/s Joginder Singh S/o 19.06.2015 |EC CTE CTO grewal,bu 26.12.2016 Terminated River Bed
YNR B16 Mohender Singh, House Obtained Obtained Obtained | Dt. 30.04.2022
No. 29L (A) Model vide No. vide no. for the der,sand
Town Rohtak SEIAA/H HSPCB/ period M
R/2016/5 Consent/ from inig33Tri
05 dt. : 01/10/201 p/
27.06.201 32021861 8to day(25T/t
6 6YAMCT 30/09/202 rip, 800
E328661 3dt. Metric
9 14.09.201 Tonnes/d
Dated:15/ 8 vide no. ay
09/2016 HSPCB/
Consent/3
208618Y
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23 Lapra Block YNR B10 [34.28 15.30 13,66,00,000 MohmmadInam(Apar Minﬁ4®7.2015 EC obtained |CTE CTO Gravel, 21.12.2017 Terminated River Bed
Management Service vide no. | Obtained vide | Obtained for Boulders, Dt. 02.07.2020
Pvt.Ltd.) SEIAA/HR/2 | no. the period Sand Mining
016/514 dt. |HSPCB/2017 |from for 34.28
27.06.2016 /5468 dt. 07/12/2017 - Ha for
11.08.2017 30/09/2018 1530000
vide no. TPA@204
HSPCB/Cons | Trips/day
ent/: (25 Tonl/trip),
313100417Y
AMCTO4634
688
Dated:08/12/
2017
24 BhoodKalan Block12.62 2.59 3,65,50,000 4,56,87,500 C.L. Arora (Ganga Yamunall9.06.2015 |EC  Obtained CTE Obtained |CTO Obtained | Boulder, Gravel [16.06.2016 Terminated  |Outside
YNR B19 Mining Company) House No. vide No.| vide no. for the period |and Now start on|Dt. 14.07.2022|River Bed
112, Santpura Road Model SEIAA/HR/201 | HSPCB/Consen | from Sand, 864{25.02.2019
Town Yamunanagar 6/271 dtft/: 01/10/2021 to | Metric
12.04.2016 2811916 YAMC | 30/09/2022 Tonnes/day
TE3081103 Dated:26/07/20
Dated:09/06/20 | 21 vide no.
16 HSPCB/Consen
t/:
313100421YA
MCTO1246140
1
Dated:26/07/20
21
25 BhoodMajra Block9.95 2.00 2,93,50,000 3,66,87,500 C.L. Arora (Ganga Yamunal9.06.2015 |EC  Obtained| CTE Obtained |CTO Obtained |Boulder Gravel [12.08.2016 Terminated  |Outside
YNR B20 Mining Company) House No. vide No.| vide no. for the period |and Now start on|Dt. 14.07.2022|River Bed
112, Santpura Road Model SEIAA/HR/201| HSPCB/Consen| from Sand, 667[25.02.2019
Town Yamunanagar 6/485 deft/: 01/10/2021 to | Metric
27.06.2016 313100416YA |30/09/2022 Tonnes/day
MCTE3196627 | Dated:26/07/20
Dated:01/08/20 | 21 vide no.
16 HSPCB/Consen
t:
313100421YA
MCTO1246140
3
Dated:26/07/20
21
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26 Kohliwala Block YNR[13.59 2.50 7,37,50,000 9,21,87,500 Raman Ojha (Delhi Royﬂ 6.2015 |EC Obtained| CTE Obtained | CTO Obtained | Boulder Gravel(11.08.2016 Terminated  |Outside
B21 & 22 Company) House No. 112, vide No.| vide no. for the period |and Dt.10.12.2021 [River Bed
Santpura Road Model Town SEIAA/HR/201| HSPCB/Consen| from Sand,
Yamunanagar 6/480 dtft/: 01/10/2021to | 833 Metric
27.06.2016 313100416YA |30/09/2022 dt. | Tonnes/day
MCTE3196623 | 26.07.2021 vide
Dated:06/07/20 | no.
16 HSPCB/Consen
t:
313100421YA
MCTO1303126
4
Dated:26/07/20
21
27 Begampur Block YNR|39.50 7.11 10,40,50,000 Inderpal Singh (Yamuna Infra19.06.2015 |EC obtained| CTE Obtained | CTO Obtained | BOULDER 16.09.2017 Terminated  |Outside
B37 Developers Pvt. Ltd.) vide no.| vide No. for the period | GRAVEL Dt. 26.11.2020River Bed
SEIAA/HR/201| HEPC/2017/47 | from SAND, 2370
7/448 dt,| 2 dated 01/10/2018 to | Metric
06.07.2017 18.08.2017 30/09/2020 Tonnes/day
vide no.
HSPCB/Consen
t:
313100418YA
MCTO5471362
Dated:01/08/20
18
28 Bailgarh North Block YNR}44.00 21.44 23,88,50,000 VaibhavPoonia(CalleisRealt| 19.06.201| EC/CTO CTE Not Obtained CTO  Not| Not CTO Not Terminated River
B1 echPvt.Ltd. 5 Awaited Obtained working Obtained Bed
Ltd.)
29 Nandgarh Block YNR B36 [29.60 46.22 8,46,50,000 MohmmadIinam(AparMines | 20.07.201| EC obtained CTE Not Obtained CTO Not| Not CTO Not| Terminated Outside
Management Service| 5 vide no. Obtained working Obtained River
Pvt.Ltd. SEIAA/HR/2 Bed
016/510 dt.
27.06.2016
30 Chuharpur Block 50.40 74.56 5,61,00,000 AmanSethi Slo Sh.| 03.03.201| Terms off CTE Not Obtained CTO  Not] Not CTO Not| Not Working | Outside
YNR B 26 & 27 SomPrakashSethi, R/o S- Reference Obtained working Obtained River
541, Greater kailash-I1, New| 6 (TOR) Bed
Delhi. Rejected
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SomPrakashSethi Std.4€|

31 Ismailpur Block YNR B32 |50.50 76.96 6,13,00,000 03.03.201| Terms off CTE Not Obtained CTO Not| Not CTO Not| Not Working | Outside
Sh. S. R. Sethi 30, Ishwar| 6 Reference Obtained working Obtained River
Nagar, New Delhi-110065. (TOR) Bed
Rejected
32 HaldariGujjar Block YNR [46.80 70.43 5,21,00,000 M/s S.M. Contractors&| 03.03.201| Terms off CTE Not Obtained CTO  Not] Not CTO Not| NotWorking | Outside
B35 Suppliers, # 16-A, Model 6 Reference Obtained working Obtained River
House, Ludhiana. Through (TOR) Bed
Sh. Manpreet Singh. Rejected
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Para No. 7 (j) Details of amount of environment compensation imposed, recovered and utilized for restoration of environment:-
Details is as under:-

Sr. No. |[Name of Unit Imposed by NGT [Imposed by HSPCB |Pending Deposited Remarks

1 Development Strategies India 2.5 Crore --- 1 Crore 1.5 Crore |EC imposed by Hon'ble NGT in OA No.
Pvt. Ltd., Village Pobari, Tehsil 150/2021 titled as Anish Versus Union
Radaur, Pobari Block/ YNR B-11 of India & Ors. However, the mining
District Yamuna Nagar activities are stopped/non operational.

2 Delhi Royalty Company, Village 4.2 Crore --- 4.2 Cores --- EC imposed by Hon'ble NGT in OA No.
Kohliwala, Block YNR B-21&22, 150/2021 titled as Anish Versus Union
Tehsil Chhachrauli, District of India & Ors. However, the mining
Yamuna Nagar activities are stopped/non operational.

3 Mubarikpur Royalty Company, 12 Crore --- 12 Crore --- EC imposed by Hon'ble NGT in OA No.
Bailgarh South Block YNR B2, 150/2021 titled as Anish Versus Union
Tehsil Chhachhrauli, District of India & Ors. However, the mining
Yamuna Nagar activities are stopped/non operational.

4 Kawaljeet Singh Batra, --- 1.4247739 Crore --- --- The said unit has obtained Stay Order

Village Galauri, Sadhaura, Block
39, District Yamuna Nagar

from Appelate Authority of Mining
Department as well as HSPCB.
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Annexure- VI

Para No. 7 (f ) Number of stone Crushers Established /Operating in District Yamuna Nagar, Haryana alongwith the details of EC/CTE/CTC
Sr. |Name of Unit Status of EC Status of CTE Status of CTO CTO issued vide letter no. Production [Remarks
No. issued vide no. dated Capacity

and dated
1 [Friends Stone As per EIA Notification dated 14.09.2006, WPCB/92/3863 Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crushing Co, Vill Stone Crushing units are not required to dated 03.12.1992 01/10/2020 - 313129220YAMCTOA7724539
Doiwala, PO Devdhar [obtain Environment Clearance. Moreover, no 31/03/2025 dt. Dated:14/07/2020
Yamuna Nagar directions has been received from CPCB 14.07.2020
regarding obtaining Environment Clearance
for stone crushinag units
2 |Ganpati Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 100 MT/Day |Grant
Crusher, Vill Stone Crushing units are not required to 287 dated 01/10/2020 - 313129220YAMCTOA7715180
Ballewala, Tehsil- obtain Environment Clearance. Moreover, no |25.02.2003 31/03/2025 dt. Dated:14/07/2020
Chhachhrouli,Yamuna|directions has been received from CPCB 14.07.2020
Nagar regarding obtaining Environment Clearance
for stone crushing units
3 |Garg Stone Crusher, |As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 600 MT/Day |Grant
Vill Doiwala, Yamuna [Stone Crushing units are not required to 1233 dated 01/10/2020 - 313129220YAMCTOA7688741
Nagar obtain Environment Clearance. Moreover, no |10.11.2003 31/03/2025 dt. Dated:07/07/2020
directions has been received from CPCB 07.07.2020
regarding obtaining Environment Clearance
for stone crushinag units
4 |GAURI SHANKER As per EIA Notification dated 14.09.2006, HSPCB/NOC/2002/ Granted for HSPCB/Consent/ : 200 MT/Day |Grant
STONE CRUSHER, Stone Crushing units are not required to 1250 dated 01/10/2020 - 313129220YAMCTOA7926605
Village Doiwala, obtain Environment Clearance. Moreover, no {11.11.2003 31/03/2025 dt. Dated:02/09/2020
Yamuna Nagar directions has been received from CPCB 02.09.2020
regarding obtaining Environment Clearance
for stone crushing units
5 |Geeta Samiti Stone |As per EIA Notification dated 14.09.2006, WPCB/92/3853 Granted for HSPCB/Consent/ : 100 MT/Day |Grant
Crusher, Vill Doiwala, |Stone Crushing units are not required to dated 03.12.1992 01/10/2020 - 313129220YAMCTOA7714089
Yamuna Nagar obtain Environment Clearance. Moreover, no 31/03/2025 dt. Dated:14/07/2020
directions has been received from CPCB 14.07.2020
regarding obtaining Environment Clearance
for stone crushinag units
6 |Haryana Grit Udyog |As per EIA Notification dated 14.09.2006, WPCB/91/3386 Granted for HSPCB/Consent/ : 100 MT/Day |Grant
Stone Crusher, Vill Stone Crushing units are not required to dated 20.10.1992 01/10/2020 - 313129220YAMCTOA7718206
Ballewala, Yamuna obtain Environment Clearance. Moreover, no 31/03/2025 dt. Dated:21/07/2020
Nagar directions has been received from CPCB 21.07.2020
regarding obtaining Environment Clearance
for stone crushing units
7 |Hira Stone Crusher, |As per EIA Notification dated 14.09.2006, WPCB/91/3358 Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Vill Doiwala, Yamuna [Stone Crushing units are not required to dated 20.10.1992 01/04/2019 - 313129219YAMCTOA6132633
Nagar obtain Environment Clearance. Moreover, no 31/03/2026 dt. Dated:02/02/2019
directions has been received from CPCB 02.02.19
regarding obtaining Environment Clearance
for stone crushinag units
8 [J.B. Stone Crusher, |As per EIA Notification dated 14.09.2006, HSPCB/NOC/1071 Granted for HSPCB/Consent/ : 100 MT/Day |Grant

Vill Doiwala, teh.
chhachhrauli Yamuna
Nagar

Stone Crushing units are not required to
obtain Environment Clearance. Moreover, no
directions has been received from CPCB
regarding obtaining Environment Clearance
for stone crushina units

dated 01.12.1995

01/10/2020 -

31/03/2025 dt.

21.07.2020

313129220YAMCTOA7745523
Dated:21/07/2020
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9 |Jai Bhole Stone As per EIA Notification dated 14.09.2006, HSPCB/2008/TAC(H Granted for HSPCB/Consent/ : 100 MT/Day |Grant
crusher, Village Stone Crushing units are not required to Q) 1040-44 dated 01/10/2020 - 313129220YAMCTOA7712116
Doiwala, Yamuna obtain Environment Clearance. Moreover, no |30.06.2008 31/03/2025 dt. Dated:13/07/2020
Nagar. directions has been received from CPCB 13.07.2020
regarding obtaining Environment Clearance
for stone crushinag units
10 [Luxmi Stone Crusher, [As per EIA Notification dated 14.09.2006, WPCB/91/NOC/342 Granted for HSPCB/Consent/ : 100 MT/Day |Grant
Vill Doiwala, Yamuna |Stone Crushing units are not required to 0 dated 21.10.1992 01/10/2020 - 313129220YAMCTOA7754170
Nagar obtain Environment Clearance. Moreover, no 31/03/2025 dt. Dated:14/07/2020
directions has been received from CPCB 14.07.2020
regarding obtaining Environment Clearance
for stone crushing units
11 [Mahaluxmi Stone As per EIA Notification dated 14.09.2006, HSPCB/2003/1940 Granted for HSPCB/Consent/ : 100 MT/Day |Grant
Crusher, Vill Doiwala, |Stone Crushing units are not required to dated 21.11.2003 01/10/2020 - 313129220YAMCTOA7753969
Yamuna Nagar obtain Environment Clearance. Moreover, no 31/03/2025 dt. Dated:20/07/2020
directions has been received from CPCB 20.07.2020
regarding obtaining Environment Clearance
for stone crushinag units
12 [Mallhi Stone Crusher, |As per EIA Notification dated 14.09.2006, HSPCB/NOC/2002/ Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Vill Doiwala, Yamuna |Stone Crushing units are not required to 135 dated 01/10/2020 - 313129220YAMCTO7766152
Nagar obtain Environment Clearance. Moreover, no |08.05.2002 31/03/2025 dt. Dated:21/07/2020
directions has been received from CPCB 21.07.2020
regarding obtaining Environment Clearance
for stone crushing units
13 [Nanak Stone As per EIA Notification dated 14.09.2006, WPCB/91/NOC/381 Granted for HSPCB/Consent/ : 100 MT/Day |Grant
Crushing Co., Vill Stone Crushing units are not required to 7 dated 01.12.1992 01/10/2020 - 313129220YAMCTOA7990105
Doiwala, Yamuna obtain Environment Clearance. Moreover, no 31/03/2025 dt. Dated:11/09/2020
Nagar directions has been received from CPCB 11.09.2020
regarding obtaining Environment Clearance
for stone crushinag units
14 [NEW SURYA STONE |[As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 100 MT/Day |Grant
INDUSTRIES, Old Stone Crushing units are not required to 1937 dated 01/10/2020 - 313129220YAMCTOA7793886
Name Surya Stone obtain Environment Clearance. Moreover, no {21.11.2003 31/03/2025 dt. Dated:28/07/2020
Crusher) Vill Doiwala, |directions has been received from CPCB 28.07.2020
Yamuna Nagar regarding obtaining Environment Clearance
for stone crushing units
15 [Nirmal Honey Stone [As per EIA Notification dated 14.09.2006, WPCB/92/772 Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to dated 22.02.1992 01/10/2020 - 313129220YAMCTOA7754817
Doiwala, Yamuna obtain Environment Clearance. Moreover, no 31/03/2025 dt. Dated:21/07/2020
Nagar directions has been received from CPCB 21.07.2020
regarding obtaining Environment Clearance
for stone crushinag units
16 [Paras Stone Crusher, |As per EIA Notification dated 14.09.2006, WPCB/91/3364 Granted for HSPCB/Consent/ : 100 MT/Day |Grant
Vill Ballewala, Stone Crushing units are not required to dated 20.10.1992 01/10/2020 - 313129220YAMCTOA7717472
Yamuna Nagar obtain Environment Clearance. Moreover, no 31/03/2025 dt. Dated:14/07/2020
directions has been received from CPCB 14.07.2020
regarding obtaining Environment Clearance
for stone crushing units
17 [Rama Stone Crusher, [As per EIA Notification dated 14.09.2006, HSPCB/2008/TAC(H Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Vill-Doiwala, Yamuna [Stone Crushing units are not required to Q) 1064-68 dated 01/10/2020 - 313129220YAMCTOA7690245
Nagar obtain Environment Clearance. Moreover, no |30.06.2008 31/03/2025 dt. Dated:20/08/2020

directions has been received from CPCB
regarding obtaining Environment Clearance
for stone crushinag units

20.08.2020.
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18 [Saraswati Stone As per EIA Notification dated 14.09.2006, HSPCB/2008/TAC/H Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Vill-Doiwala, |Stone Crushing units are not required to Q) 2286-90 dated 01/10/2020 - 313129220YAMCTOA7754503
Yamuna Nagar. obtain Environment Clearance. Moreover, no |27.10.2008 31/03/2025 dt. Dated:20/07/2020
directions has been received from CPCB 20.07.2020
regarding obtaining Environment Clearance
for stone crushinag units
19 |SHAKUMBHARI As per EIA Notification dated 14.09.2006, HSPCB/2008/TAX(H Granted for HSPCB/Consent/ : 200 MT/Day |Grant
STONE INDUSTRY Stone Crushing units are not required to Q)2292-96 dated 01/10/2020 - 313129220YAMCTOA7724346
VILL. DOIWALA, P.O. |obtain Environment Clearance. Moreover, no |27.10.2008 31/03/2025 dt. Dated:20/07/2020
DEVDHAR, Yamuna [directions has been received from CPCB 20.07.2020
Nagar regarding obtaining Environment Clearance
for stone crushing units
20 |Shiv Ganga Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Vill Doiwala, |Stone Crushing units are not required to 1225 dated 01/10/2020 - 313129220YAMCTOA7852897
Yamuna Nagar obtain Environment Clearance. Moreover, no |10.11.2003 31/03/2025 dt. Dated:05/08/2020
directions has been received from CPCB 05.08.2020.
regarding obtaining Environment Clearance
for stone crushinag units
21 [Shree Krishna Stone |As per EIA Notification dated 14.09.2006, Norecord is Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to avialable in the 01/10/2020 - 313129220YAMCTO7724821
Doiwala, P.O. obtain Environment Clearance. Moreover, no |official record. 31/03/2025 dt. Dated:14/07/2020
Devdhar, Yamuna directions has been received from CPCB 14.07.2020
Nagar regarding obtaining Environment Clearance
for stone crushing units
22 [Shri mahaluxmi stone|As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 100 MT/Day |Grant
crusher, Vill Doiwala, |Stone Crushing units are not required to 1337 dated 01/10/2020 - 313129220YAMCTOA3231304
teh. Chhachhrauli, obtain Environment Clearance. Moreover, no |10.11.2003 31/03/2025 dt. Dated:21/07/2020
Yamuna Nagar directions has been received from CPCB 21.07.2020
regarding obtaining Environment Clearance
for stone crushinag units
23 |Sofat Stone Crusher, |As per EIA Notification dated 14.09.2006, HSPCB/NOC/1068 Granted for HSPCB/Consent/ : 100 MT/Day |Grant
Vill Doiwala, Yamuna |Stone Crushing units are not required to dated 01.12.1995 01/10/2020 - 313129220YAMCTOA7879277
Nagar obtain Environment Clearance. Moreover, no 31/03/2025 dt. Dated:20/08/2020
directions has been received from CPCB 20.08.2020.
regarding obtaining Environment Clearance
for stone crushing units
24 |Universal Stone As per EIA Notification dated 14.09.2006, WPCB/91/3638 Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Vill Doiwala, |Stone Crushing units are not required to dated 13.11.1992 01/10/2020 - 313129220YAMCTO7766312
Yamuna Nagar obtain Environment Clearance. Moreover, no 31/03/2025 dt. Dated:21/07/2020
directions has been received from CPCB 21.07.2020
regarding obtaining Environment Clearance
for stone crushinag units
25 |Vishkarma Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2002/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Vill Stone Crushing units are not required to 150 dated 01/10/2020 - 313129220YAMCTOA7718355
Ballewala, Tehsil obtain Environment Clearance. Moreover, no |08.05.2002 31/03/2025 dt. Dated:14/07/2020
Chhachhrauli, directions has been received from CPCB 14.07.2020
Yamuna Nagar regarding obtaining Environment Clearance
for stone crushing units
26 [Shiv Stone Crusher, |As per EIA Notification dated 14.09.2006, WPCB/91/3686 Granted for HSPCB/Consent/ : 200 MT/Day |Grant

Vill Doiwala, Yamuna
Nagar

Stone Crushing units are not required to
obtain Environment Clearance. Moreover, no
directions has been received from CPCB
regarding obtaining Environment Clearance
for stone crushinag units

dated 13.11.1992

01/10/2020 -

31/03/2025 dt.

24.07.2020

313129220YAMCTO7761860
Dated:24/07/2020
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27 |Maa Durga Stone As per EIA Notification dated 14.09.2006, HSPCB/2008/TAC Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, ( Old Name |Stone Crushing units are not required to (HQ) 2384-88 01/10/2020 - 313129220YAMCTOA7747027
Durga Stone Crusher)|obtain Environment Clearance. Moreover, no |dated 10.11.2008 31/03/2025 dt. Dated:20/07/2020
Ballewala, Teh. directions has been received from CPCB 20.06.2020
Chhachhrauli, regarding obtaining Environment Clearance
Yamuna Naaar for stone crushinag units
28 |[Ganga Gram Udyog |As per EIA Notification dated 14.09.2006, WPCB/91/4322 Granted for HSPCB/Consent/ : 100 MT/Day |Grant
Sansthan, Vill Stone Crushing units are not required to dated 23.02.1993 01/10/2020 - 313129220YAMCTOA7744846
Doiwala, P.O. obtain Environment Clearance. Moreover, no 31/03/2025 dt. Dated:20/07/2020
DEVDHAR, Yamuna [directions has been received from CPCB 20.07.2020
Nagar regarding obtaining Environment Clearance
for stone crushing units
29 |Goel Stone Crusher, |As per EIA Notification dated 14.09.2006, WPCB/91/3659 Granted for HSPCB/Consent/ : 100 MT/Day |Grant
Vill Doiwala, Yamuna [Stone Crushing units are not required to dated 13.11.1992 01/10/2020 - 313129220YAMCTOA8345898
Nagar obtain Environment Clearance. Moreover, no 31/03/2024 dt. Dated:16/12/2020
directions has been received from CPCB 16.12.2020
regarding obtaining Environment Clearance
for stone crushinag units
30 |Punjab Stone As per EIA Notification dated 14.09.2006, HSPCB/2003/294 Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Vill Stone Crushing units are not required to dated 25.02.2003 01/10/2020 - 313129220YAMCTOA7714903
Ballewala, Yamuna obtain Environment Clearance. Moreover, no 31/03/2025 dt. Dated:13/07/2020
Nagar directions has been received from CPCB 13.07.2020
regarding obtaining Environment Clearance
for stone crushing units
31 |R.K. Stone Crusher, |As per EIA Notification dated 14.09.2006, Norecord is Granted for HSPCB/Consent/ : 100 MT/Day |Grant
Vill Doiwala, Yamuna [Stone Crushing units are not required to avialable in the 01/04/2022 - 313129222YAMCTOA2051307
Nagar obtain Environment Clearance. Moreover, no |official record. 31/03/2027 dt. 1 Dated:28/02/2022
directions has been received from CPCB 28.02.2022
regarding obtaining Environment Clearance
for stone crushinag units
32 |Hemkunt Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/3052 Granted for HSPCB/Consent/ : 100 MT/Day |Grant
Crusher, Vill Doiwala, |Stone Crushing units are not required to dated 10.10.1996 01/04/2023 - 313129223YAMCTOA3198990
Yamuna Nagar obtain Environment Clearance. Moreover, no 31/03/2024 dt. 8 Dated:24/01/2023
directions has been received from CPCB 24.01.2023
regarding obtaining Environment Clearance
for stone crushing units
33 |Kamboj Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2602 Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Vill Doiwala, |Stone Crushing units are not required to dated 01.09.1996 01/04/2023 - 313129223YAMCTOA3126533
Teh. Chhachhrauli, obtain Environment Clearance. Moreover, no 31/03/2024 dt. 2 Dated:09/01/2023 &
Yamuna Nagar directions has been received from CPCB 09.01.2023 & HSPCB/Consent/ :
regarding obtaining Environment Clearance Granted for 313129224YAMCTOA5280898
for stone crushing units. 01/04/2024 - 2 Dated:15/01/2024
31/03/2025 dt.
15.01.2024
34 |Shalimar Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/96/22 Granted for HSPCB/Consent/ : 250 MT/Day |Grant
industries, Vill Stone Crushing units are not required to 49 dated 01/04/2023 - 313129223YAMCTOA3223516
Doiwala, Yamuna obtain Environment Clearance. Moreover, no |30.08.1996 31/03/2024 dt. 8 Dated:25/01/2023

Nagar

directions has been received from CPCB
regarding obtaining Environment Clearance
for stone crushing units

25.01.2023
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35 |Brahmanand Stone |As per EIA Notification dated 14.09.2006, HSPCB/96/3557 Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to dated 06.11.1996 01/04/2023 - 313129223YAMCTOA3157139
Doiwala, P.O. obtain Environment Clearance. Moreover, no 31/03/2024 dt. 1 Dated:11/01/2023
Devdhar, Yamuna directions has been received from CPCB 11.01.2023
Nagar regarding obtaining Environment Clearance
for stone crushinag units
36 |Ambala Stone As per EIA Notification dated 14.09.2006, HSPCB/96/625 Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to dated 10.12.1996 01/04/2023 - 313129223YAMCTOA3252531
Doiwala, Yamuna obtain Environment Clearance. Moreover, no 31/03/2024 dt. 3 Dated:17/02/2023
Nagar directions has been received from CPCB 17.02.2023
regarding obtaining Environment Clearance
for stone crushing units
37 |Kunti Stone Crusher, |As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Vill Doiwala, TEHSIL (Stone Crushing units are not required to 883 dated 01/04/2023 - 313129223YAMCTOA3185459
CHHACHHRAULI, obtain Environment Clearance. Moreover, no |24.11.2003 31/03/2024 dt. 0 Dated:18/01/2023
Yamuna Nagar directions has been received from CPCB 18.01.2023
regarding obtaining Environment Clearance
for stone crushinag units
38 |Mahabali Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2002/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Vill Doiwala, |Stone Crushing units are not required to 2370-72 dated 01/04/2023 - 313129223YAMCTOA3157249
Yamuna Nagar obtain Environment Clearance. Moreover, no {15.01.2003 31/03/2024 dt. 7 Dated:13/01/2023 &
directions has been received from CPCB 13.01.2023 & HSPCB/Consent/ :
regarding obtaining Environment Clearance Granted for 313129224YAMCTOA5259618
for stone crushing units. 01/04/2024 - 1 Dated:15/01/2024
31/03/2025 dt.
15.01.2024
39 |Sagar Stone Crusher, |As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Village Doiwala, Stone Crushing units are not required to 812 dated 01/04/2023 - 313129223YAMCTOA3179094
Yamuna Nagar obtain Environment Clearance. Moreover, no |06.11.2003 31/03/2024 dt. 3 Dated:23/01/2023
directions has been received from CPCB 23.01.2023
regarding obtaining Environment Clearance
for stone crushinag units
40 [Shiv Shakti Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/96/23 Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to 42 dated 01/04/2023 - 313129223YAMCTOA3176033
Doiwala, P.O. obtain Environment Clearance. Moreover, no |06.09.1996 31/03/2024 dt. 9 Dated:03/02/2023
Devdhar, Yamuna directions has been received from CPCB 03.02.2023
Nagar regarding obtaining Environment Clearance
for stone crushing units
41 ([Shivalik Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to 289 dated 01/04/2023 - 313129223YAMCTOA3126580
Doiwala, Yamuna obtain Environment Clearance. Moreover, no |21.07.2003 31/03/2024 dt. 2 Dated:10/01/2023 &
Nagar. directions has been received from CPCB 10.01.2023 & HSPCB/Consent/ :
regarding obtaining Environment Clearance Granted for 313129224YAMCTOA5263809
for stone crushing units. 01/04/2024 - 1 Dated:13/01/2024
31/03/2025 dt.
13.01.2024
42 |SHREE RADHEY As per EIA Notification dated 14.09.2006, HSPCB/Noc/2003/2 Granted for HSPCB/Consent/ : 250 MT/Day |Grant
KRISHNA STONE Stone Crushing units are not required to 992 dated 01/04/2023 - 313129223YAMCTOA3198917
CRUSHER, Vill obtain Environment Clearance. Moreover, no |{07.02.2003 31/03/2024 dt. 8 Dated:11/01/2023 &
Doiwala, Yamuna directions has been received from CPCB 11.01.2023 & HSPCB/Consent/ :
Nagar regarding obtaining Environment Clearance Granted for 313129224YAMCTOAS5285204
for stone crushing units. 01/04/2024 - 1 Dated:13/01/2024

31/03/2025 dt.

13.01.2025
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43 [Shree Ganesh Stone [As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to 3091 dated 01/04/2023 - 313129223YAMCTOA3129680
Ballewala, Tehsil obtain Environment Clearance. Moreover, no |20.02.2003 31/03/2024 dt. 7 Dated:10/01/2023 &
Chhachhrauli, directions has been received from CPCB 10.01.2023 & HSPCB/Consent/ :
Yamuna Nagar regarding obtaining Environment Clearance Granted for 313129224YAMCTOA5280807
for stone crushing units. 01/04/2024 - 4 Dated:15/01/2024
31/03/2025
dt. 15.01.2024
44 [Diamond Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2002/ Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to 2378 dated 01/04/2023 - 313129223YAMCTO032337715
Doiwala, Yamuna obtain Environment Clearance. Moreover, no |15.01.2023 31/03/2024 dt. Dated:27/01/2023 &
Nagar directions has been received from CPCB 27.01.2023 & HSPCB/Consent/ :
regarding obtaining Environment Clearance Granted for 313129224YAMCTO54984646
for stone crushing units. 01/04/2024 - Dated:07/02/2024
31/03/2025 dt.
07.02.2024
45 [Jai Ambay Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2004/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to 323 dated 01/04/2023 - 313129223YAMCTOA3215815
Doiwala, obtain Environment Clearance. Moreover, no |08.06.2004 31/03/2024 dt. 6 Dated:01/02/2023
Chhachhrauli, directions has been received from CPCB 01.02.2023
Yamuna Nagar regarding obtaining Environment Clearance
for stone crushinag units
46 [Kashmir Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/TAC/2 Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to 007 dated 130-32 11/05/2019 - 313129219YAMCTOA6761170
Doiwala, Yamuna obtain Environment Clearance. Moreover, no |dated 23.02.2007 31/03/2024 dt. Dated:17/07/2019
Nagar directions has been received from CPCB 17.07.19
regarding obtaining Environment Clearance
for stone crushing units
47 |[Tirupati Stone As per EIA Notification dated 14.09.2006, HSPCB/96/4926 Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Vill Doiwala, |Stone Crushing units are not required to dated 17.12.1996 01/04/2023 - 313129523YAMCTOA3233723
P.O. Devdhar obtain Environment Clearance. Moreover, no 31/03/2024 dt. 4 Dated:24/01/2023
Yamuna Nagar directions has been received from CPCB 24.01.2023
regarding obtaining Environment Clearance
for stone crushinag units
48 |New Renuka Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2002/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Vill Doiwala, |Stone Crushing units are not required to 870 dated 01/04/2023 - 313129223YAMCTOA3199174
Yamuna Nagar obtain Environment Clearance. Moreover, no |{30.03.2002 31/03/2024 dt. 7 Dated:02/02/2023
directions has been received from CPCB 02.02.2023
regarding obtaining Environment Clearance
for stone crushing units
49 [Roop Kamal Stone As per EIA Notification dated 14.09.2006, WPCB/91/93/5956 Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Industries, Vill Stone Crushing units are not required to dated 06.08.1993 01/04/2023 - 313129223YAMCTOA3241445
Doiwala, P.O. obtain Environment Clearance. Moreover, no 31/03/2024 dt. 9 Dated:29/01/2023
Devdhar, Yamuna directions has been received from CPCB 29.01.2023
Nagar regarding obtaining Environment Clearance
for stone crushinag units
50 |Punjab Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2097 Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Vill Doiwala, |Stone Crushing units are not required to dated 12.08.1996 01/04/2023 - 313129223YAMCTOA3129767
Yamuna Nagar obtain Environment Clearance. Moreover, no 31/03/2024 dt. 8 Dated:10/01/2023 &
directions has been received from CPCB 10.01.2023 & HSPCB/Consent/ :
regarding obtaining Environment Clearance Granted for 313129224YAMCTOA5259550
for stone crushing units. 01/04/2024 - 7 Dated:13/01/2024
31/03/2025 dt.
13.01.2024
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51 |Diamond Crushing As per EIA Notification dated 14.09.2006, HSPCB/NOC/256 Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Plant, Village Stone Crushing units are not required to dated 22.01.1996 01/04/2023 - 313129223YAMCT032337506
Doiwala, Yamuna obtain Environment Clearance. Moreover, no 31/03/2024 dt. Dated:27/01/2023 &
Nagar directions has been received from CPCB 27.01.2023 & HSPCB/Consent/ :
regarding obtaining Environment Clearance Granted for 313129224YAMCTO54102374
for stone crushing units. 01/04/2024 - Dated:07/02/2024
31/03/2025
dt. 07.02.2024
52 |Pooja Stone Crusher, |As per EIA Notification dated 14.09.2006, HSPCB/NOC/96/25 Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Vill Doiwala, Yamuna |Stone Crushing units are not required to 82 dated 01/04/2023 - 313129223YAMCTOA3198651
Nagar obtain Environment Clearance. Moreover, no {17.09.1996 31/03/2024 dt. 3 Dated:24/01/2023 &
directions has been received from CPCB 24.01.2023 & HSPCB/Consent/ :
regarding obtaining Environment Clearance Granted for 313129224YAMCTOAS5329532
for stone crushing units. 01/04/2024 - 9 Dated:18/01/2024
31/03/2025 dt.
18.01.2024
53 |Bhawani Enterprises |As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
(Old Name Goel Stone Crushing units are not required to 1434 dated 01/04/2023 - 313129223YAMCTOA2505519
Spintex Pvt. Limited |obtain Environment Clearance. Moreover, no |04.03.2004 31/03/2024 dt. 3 Dated:03/02/2023
Unit - II), Village directions has been received from CPCB 03.02.2023
Devdhar, Tehsil regarding obtaining Environment Clearance
Chhachhrauli,Yamuna|for stone crushing units.
Nagar.
54 |S.S. Stone Crusher, |As per EIA Notification dated 14.09.2006, HSPCB/NOC/3182 Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Vill Doiwala, Yamuna [Stone Crushing units are not required to dated 11.10.1996 01/04/2023 - 313129223YAMCTOA3218659
Nagar obtain Environment Clearance. Moreover, no 31/03/2024 dt. 6 Dated:01/02/2023
directions has been received from CPCB 01.02.2023
regarding obtaining Environment Clearance
for stone crushinag units
55 |Mahadev Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Vill Doiwala, |Stone Crushing units are not required to 970 dated 01/04/2023 - 313129223YAMCTOA3135938
Yamuna Nagar obtain Environment Clearance. Moreover, no |{08.12.2003 31/03/2024 dt. 5 Dated:09/01/2023 &
directions has been received from CPCB 09.01.2023 & HSPCB/Consent/ :
regarding obtaining Environment Clearance Granted for 313129224YAMCTOAS5285176
for stone crushing units. 01/04/2024 - 4 Dated:13/01/2024
31/03/2025 dt.
13.01.2024
56 |Walia Stone Crushing |As per EIA Notification dated 14.09.2006, WPC/C-1/92/32 Granted for HSPCB/Consent/ : 100 MT/Day |Grant
Co., VPO Devdhar, Stone Crushing units are not required to dated 03.01.1992 01/04/2023 - 313129223YAMCTOA2122243
Sub Tehsil Pratap obtain Environment Clearance. Moreover, no 31/03/2024 dt. 3 Dated:18/01/2023 &
Nagar, Yamuna directions has been received from CPCB 18.01.2023 & HSPCB/Consent/ :
Nagar regarding obtaining Environment Clearance Granted for 313129224YAMCTOAS364474
for stone crushing units. 01/04/2024 - 9 Dated:25/01/2024
31/03/2025 dt.
25.01.2024
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57 |Kurukshetra Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/1436 Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Doiwala, Stone Crushing units are not required to dated 30.05.1996 01/04/2023 - 313129223YAMCTOA2260956
Tehsil Chhachrauli, obtain Environment Clearance. Moreover, no 31/03/2024 dt. 7 Dated:02/02/2023
Yamuna Nagar directions has been received from CPCB 02.02.2023 & &HSPCB/Consent/ :
regarding obtaining Environment Clearance Granted for 313129224YAMCTOA5412765
for stone crushing units. 01/04/2024 - 4 Dated:29/01/2024
31/03/2025 dt.
29.01.2024
58 |Panchkula Stone As per EIA Notification dated 14.09.2006, HWPCB/Noc/3376 Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to dated 26.10.1996 01/04/2023 - 313129223YAMCTOA3405632
Doiwala, Tehsil obtain Environment Clearance. Moreover, no 31/03/2024 dt. 9 Dated:03/03/2023
Chhachhrauli, directions has been received from CPCB 03.03.2023
Yamuna Nagar regarding obtaining Environment Clearance
for stone crushing units
59 |Jai Krishna Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Stone Crushing units are not required to 805 dated 01/04/2023 - 313129223YAMCTOA3157262
Village Devdhar, obtain Environment Clearance. Moreover, no |06.11.2003 31/03/2024 dt. 9 Dated:17/01/2023 &
Tehsil Chhachhrauli, |[directions has been received from CPCB 17.01.2023 & HSPCB/Consent/ :
Yamuna Nagar regarding obtaining Environment Clearance Granted for 313129224YAMCTOA5259548
for stone crushing units. 01/04/2024 - 1 Dated:15/01/2024
31/03/2025 dt.
15.01.2024
60 |Batra Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Industries, Village Stone Crushing units are not required to 4150 dated 01/04/2023 - 313129223YAMCTOA3194090
Doiwala, Tehsil obtain Environment Clearance. Moreover, no {20.03.2003 31/03/2024 dt. 7 Dated:27/01/2023 &
Chhachhrauli, directions has been received from CPCB 27.01.2023 & HSPCB/Consent/ :
Yamuna Nagar regarding obtaining Environment Clearance Granted for 313129224YAMCTOA5475732
for stone crushing units. 01/04/2024 - 9 Dated:18/01/2024
31/03/2025 dt.
18.01.2024
61 |Gayatri Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/96/23 Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to 64 dated 01/04/2023 - 313129223YAMCTOA3270749
Ballewala, Tehsil obtain Environment Clearance. Moreover, no |10.09.1996 31/03/2024 dt. 4 Dated:24/01/2023 &
Chhachhrauli, directions has been received from CPCB 24.01.2023 & HSPCB/Consent/ :
Yamuna Nagar regarding obtaining Environment Clearance Granted for 313129224YAMCTOA5304536
for stone crushing units. 01/04/2024 - 7 Dated:18/01/2024
31/03/2025 dt.
18 01 2024
62 |Him Stone Crusher, |As per EIA Notification dated 14.09.2006, HSPCB/96/5021 Granted for HSPCB/Consent/ : 250MT/Day Grant
Village Doiwala, Stone Crushing units are not required to dated 24.12.1996 01/04/2023 - 313129223YAMCTOA3136132
Tehsil Chhachhrauli, [obtain Environment Clearance. Moreover, no 31/03/2024 dt. 3 Dated:18/01/2023 &
Yamuna Nagar directions has been received from CPCB 18.01.2023 & HSPCB/Consent/ :
regarding obtaining Environment Clearance Granted for 313129224YAMCTOAS5293445
for stone crushing units. 01/04/2024- 3 Dated:15/01/2024
31/03/2025 dt.
15.01.2024
63 |Bala Sundri Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/3063 Granted for HSPCB/Consent/ : 100 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to dated 10.10.1996 01/04/2023 - 313129223YAMCTOA3157153
Ballewala, Tehsil obtain Environment Clearance. Moreover, no 31/03/2024 dt. 8 Dated:18/01/2023 &
Chhachrauli, District |directions has been received from CPCB 18.01.2023 & HSPCB/Consent/ :
Yamuna Nagar regarding obtaining Environment Clearance Granted for 313129223YAMCTOA3157153
for stone crushing units. 01/04/2023 - 8 Dated:18/01/2023

31/03/2024 dt.

18.01.2023
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64 |Gaurav Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to 931 dated 01/04/2023 - 313129223YAMCTOA3139576
Ballewala, Tehsil obtain Environment Clearance. Moreover, no |08.12.2003 31/03/2024 dt. 0 Dated:18/01/2023
Chhachhrauli, District |directions has been received from CPCB 18.01.2023
Yamuna Nagar regarding obtaining Environment Clearance
for stone crushinag units
65 |Kamal Stone Crusher,|As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 125 MT/Day |Grant
Village Doiwala, Stone Crushing units are not required to 105 dated 01/04/2023 - 313129223YAMCTOA9738444
Tehsil Chhachrauli, obtain Environment Clearance. Moreover, no {12.05.2003 31/03/2024 dt. Dated:02/02/2023
District Yamuna directions has been received from CPCB 02.02.2023
Nagar regarding obtaining Environment Clearance
for stone crushing units
66 |Godaveri Stone As per EIA Notification dated 14.09.2006, HSPCB/2003/165 Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to dated 06.06.2003 01/04/2023 - 313129223YAMCTOA3135919
Doiwala, Yamuna obtain Environment Clearance. Moreover, no 31/03/2024 dt. 5 Dated:09/01/2023 &
Nagar directions has been received from CPCB 09.01.2023 & HSPCB/Consent/ :
regarding obtaining Environment Clearance Granted for 313129224YAMCTOA5296413
for stone crushing units. 01/04/2024 - 6 Dated:15/01/2024
31/03/2025 dt.
15.01.2024
67 |Jai Ganesh Stone As per EIA Notification dated 14.09.2006, HSPCB/434 dated Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to 06.02.1997 01/04/2023 - 313129223YAMCTO12612971
Ballewala, Tehsil obtain Environment Clearance. Moreover, no 31/03/2024 dt. Dated:27/01/2023
Chhachhrauli, District |directions has been received from CPCB 27.01.2023
Yamuna Nagar regarding obtaining Environment Clearance
for stone crushing units
68 |Shyam Stone As per EIA Notification dated 14.09.2006, WPCB/92/6052 Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crushing Co., Village |Stone Crushing units are not required to dated 13.08.1993 01/04/2023 - 313129223YAMCTOA3215151
Doiwala, Tehsil obtain Environment Clearance. Moreover, no 31/03/2024 dt. 0 Dated:25/01/2023
Chhachrauli, Yamuna |directions has been received from CPCB 25.01.2023
Nagar regarding obtaining Environment Clearance
for stone crushinag units
69 |Balram Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2004/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crushing Co, Village |Stone Crushing units are not required to 1535 dated 01/04/2023 - 313129223YAMCTOA3139452
Ballewala, Tehsil obtain Environment Clearance. Moreover, no {19.03.2004 31/03/2024 dt. 5 Dated:13/01/2023
Chhachrauli, District |directions has been received from CPCB 13.01.2023
Yamuna Nagar. regarding obtaining Environment Clearance
for stone crushing units
70 |Ambay Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to 1237 dated 01/04/2023 - 313129223YAMCTOA3163667
Doiwala, Tehsil obtain Environment Clearance. Moreover, no |10.11.2003 31/03/2024 dt. 0 Dated:18/01/2023 &
Chhachrauli, District |directions has been received from CPCB 18.01.2023 & HSPCB/Consent/ :
Yamuna Nagar regarding obtaining Environment Clearance Granted for 313129224YAMCTOA5490514
for stone crushing units. 01/04/2024 - 3 Dated:07/02/2024
31/03/2025 dt.
07.02.2024
71 |Shri Ram Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/259 Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to dated 22.01.1996 01/04/2023 - 313129223YAMCTOA3145131
Doiwala, Tehsil obtain Environment Clearance. Moreover, no 31/03/2024 dt. 8 Dated:13/01/2023 &
Chhachhrauli, District |directions has been received from CPCB 13.01.2023 & HSPCB/Consent/ :
Yamuna Nagar. regarding obtaining Environment Clearance Granted for 313129224YAMCTOA5369987
for stone crushing units. 01/04/2024 - 3 Dated:18/01/2024

31/03/2025 dt.

18.01.2024
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72 |Bhagwati As per EIA Notification dated 14.09.2006, HSPCB/2003/414 Granted for HSPCB/Consent/ : 250 MT/Day |Grant
StoneCrusher, Village |Stone Crushing units are not required to dated 27.08.2003 01/04/2023 - 313129223YAMCTOA1191428
Doiwala, Tehsil obtain Environment Clearance. Moreover, no 31/03/2024 dt. 1 Dated:02/02/2023 &
Chhachhrauli, District |directions has been received from CPCB 02.02.2023 & HSPCB/Consent/ :
Yamuna Nagar. regarding obtaining Environment Clearance Granted for 313129224YAMCTOA5413358
for stone crushing units. 01/04/2024 - 4 Dated:29/01/2024
31/03/2025
dt. 29.01.2024
73 |Balaji Stone Crusher, |As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Doiwala , Stone Crushing units are not required to 736 dated 01/04/2023 - 313129223YAMCTOA3129738
Chhachhrauli, obtain Environment Clearance. Moreover, no {24.10.2003 31/03/2024 dt. 2 Dated:10/01/2023 &
Yamuna Nagar directions has been received from CPCB 10.01.2023 & HSPCB/Consent/ :
regarding obtaining Environment Clearance Granted for 313129224YAMCTOA5259588
for stone crushing units. 01/04/2024 - 9 Dated:13/01/2024
31/03/2025 dt.
13.01.2024
74 |D.K. Stone Crusher, |As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Doiwala, Tehsil Stone Crushing units are not required to 4195 dated 01/04/2023 - 313129223YAMCTOA3185515
Chhachhrauli, obtain Environment Clearance. Moreover, no |31.03.2003 31/03/2024 dt. 5 Dated:23/01/2023
Yamuna Nagar directions has been received from CPCB 23.01.2023
regarding obtaining Environment Clearance
for stone crushinag units
75 |Mohindra Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/528 Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Doiwala, Stone Crushing units are not required to dated 15.02.1996 01/04/2023 - 313129223YAMCTOA3126472
Tehsil Chhachhrauli, [obtain Environment Clearance. Moreover, no 31/03/2024 dt. 8 Dated:13/01/2023 &
Yamuna Nagar directions has been received from CPCB 13.01.2023 & HSPCB/Consent/ :
regarding obtaining Environment Clearance Granted for 313129224YAMCTOAS5285193
for stone crushing units. 01/04/2024 - 9 Dated:13/01/2024,
31/03/2025 dt.
13.01.2024
76 |Haryana Stone Mills |As per EIA Notification dated 14.09.2006, HWPC/NOC/1501 Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Pvt Ltd, Doiwala, Stone Crushing units are not required to dated 12.06.1996 01/04/2023 - 313129223YAMCTOA7663675
Tehsil Chhachhrauli, [obtain Environment Clearance. Moreover, no 31/03/2024 dt. Dated:18/01/2023
Yamuna Nagar directions has been received from CPCB 18.01.2023
regarding obtaining Environment Clearance
for stone crushinag units
77 |Hum Stone Crusher, |As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Village Doiwala, Stone Crushing units are not required to 772 dated 01/04/2023 - 313129223YAMCTOA3139567
Tehsil Chhachhrauli, [obtain Environment Clearance. Moreover, no {31.10.2003 31/03/2024 dt. 3 Dated:18/01/2023
Yamuna Nagar directions has been received from CPCB 18.01.2023,
regarding obtaining Environment Clearance
for stone crushing units
78 |Jai Mata Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Doiwala , Stone Crushing units are not required to 966 dated 01/04/2023 - 313129223YAMCTOA3135951
Chhachhrauli, obtain Environment Clearance. Moreover, no |08.12.2003 31/03/2024 dt. 1 Dated:09/01/2023 &
Yamuna Nagar directions has been received from CPCB 09.01.2023 & HSPCB/Consent/ :
regarding obtaining Environment Clearance Granted for 313129224YAMCTOA5308120
for stone crushing units. 01/04/2024 - 5 Dated:15/01/2024
31/03/2025 dt.
15.01.2024
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79 |Dhillo Stone As per EIA Notification dated 14.09.2006, HWPCB/NOC/261 Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Industries, Village Stone Crushing units are not required to dated 22.01.1996 01/04/2023 - 313129223YAMCTOA3151843
Mandewala, Yamuna |[obtain Environment Clearance. Moreover, no 31/03/2024 dt. 1 Dated:18/01/2023 &
Nagar directions has been received from CPCB 18.01.2023 & HSPCB/Consent/ :
regarding obtaining Environment Clearance Granted for 313129224YAMCTOAS392617
for stone crushing units. 01/04/2024 - 5 Dated:28/01/2024
31/03/2025
dt. 28.01.2024
80 |SNEH STONE As per EIA Notification dated 14.09.2006, HSPCB/NOC/1199 Granted for HSPCB/Consent/ : 250 MT/Day |Grant
CRUSHER, Doiwala, |Stone Crushing units are not required to dated 15.12.1995 01/04/2023 - 313129223YAMCT031293981
Tehsil Chhachhrauli, [obtain Environment Clearance. Moreover, no 31/03/2024 dt. Dated:15/01/2023
Yamuna Nagar directions has been received from CPCB 15.01.2023
regarding obtaining Environment Clearance
for stone crushing units
81 [Jai Mata Di Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/3049 Granted for HSPCB/Consent/ : 180 MT/Day |Grant
Crusher(JK), Village |Stone Crushing units are not required to dated 10.10.1996 02/09/2021 - 313129221YAMCTOA1475170
Doiwala, District obtain Environment Clearance. Moreover, no 31/03/2026 dt. 3 Dated:02/09/2021
Yamuna Nagar directions has been received from CPCB 02.09.2021
regarding obtaining Environment Clearance
for stone crushinag units
82 [Batar Stone Industry, [As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Village Doiwala, Stone Crushing units are not required to 4154 dated 13/06/2023 - 313129223YAMCTOA3618730
District Yamuna obtain Environment Clearance. Moreover, no {20.03.2003 31/03/2024 dt. 9 Dated:13/06/2023
Nagar directions has been received from CPCB 13.06.2023
regarding obtaining Environment Clearance
for stone crushing units
83 [Vaishno Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to 3000 dated 01/04/2023 - 313129223YAMCTOA3139464
Doiwala, Tehsil obtain Environment Clearance. Moreover, no |07.02.2003 31/03/2024 dt. 9 Dated:09/01/2023 &
Chhachrauli, District |directions has been received from CPCB 09.01.2023 & HSPCB/Consent/ :
Yamuna Nagar regarding obtaining Environment Clearance Granted for 313129224YAMCTOA5280795
for stone crushing units. 01/04/2024 - 5 Dated:15/01/2024
31/03/2025 dt.
15.01.2024
84 [Krishna Stone As per EIA Notification dated 14.09.2006, WPCB/92/4931 Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crushing Co., Village |Stone Crushing units are not required to dated 01.06.1993 01/04/2023 - 313129223YAMCTOA3223592
Devdhar, Yamuna obtain Environment Clearance. Moreover, no 31/03/2024 dt. 1 Dated:24/01/2023
Nagar directions has been received from CPCB 24.01.2023
regarding obtaining Environment Clearance
for stone crushinag units
85 |KAVERI As per EIA Notification dated 14.09.2006, HWPCB/NOC/1267 Granted for HSPCB/Consent/ : 200 MT/Day |Grant
STONECRUSHER Stone Crushing units are not required to dated 07.02.1995 01/04/2023 - 313129223YAMCTOA3215746
VILLAGE DEVDHAR, |obtain Environment Clearance. Moreover, no 31/03/2024 dt. 1 Dated:02/02/2023
TEHSIL directions has been received from CPCB 02.02.2023
CHHACHHRAULI, regarding obtaining Environment Clearance

Yamuna Nagar

for stone crushing units
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86 [New Markanda Stone [As per EIA Notification dated 14.09.2006, HSPCB/NOC/1343 Granted for HSPCB/Consent/ : 100 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to dated 27.12.1995 01/04/2023 - 313129223YAMCTOA3372171
Ballewala, PO obtain Environment Clearance. Moreover, no 31/03/2024 dt. 1 Dated:15/03/2023 &
Devdhar, District directions has been received from CPCB 15.03.2023 & HSPCB/Consent/ :
Yamuna Nagar regarding obtaining Environment Clearance Granted for 313129224YAMCTOA5517925
for stone crushing units. 01/04/2024 - 5 Dated:07/02/2024
31/03/2025 dt.
07.02.2024
87 [Shivalik As per EIA Notification dated 14.09.2006, HSPCB/NOC/781 Granted for HSPCB/Consent/ : 250 MT/Day |Grant
StoneCrusher, Village |Stone Crushing units are not required to dated 12.06.1998 01/04/2023 - 313129223YAMCT031293981
Chuharpur Kalan, obtain Environment Clearance. Moreover, no 31/03/2024 dt. Dated:15/01/2023 &
Tehsil Chhachhrauli, [directions has been received from CPCB 15.01.2023 & HSPCB/Consent/ :
District Yamuna regarding obtaining Environment Clearance Granted for 313129224YAMCTOA5263809
Nagar for stone crushing units. 01/04/2024 - 4 Dated:13/01/2024
31/03/2025
dt. 13.01.2024
88 [Aggarwal Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to 871 dated 01/04/2023 - 313129223YAMCTO031985423
Doiwala, Tehsil obtain Environment Clearance. Moreover, no |24.11.2003 31/03/2024 dt. Dated:24/01/2023
KHIZRZBAD, District |directions has been received from CPCB 24.01.2023
Yamuna Nagar regarding obtaining Environment Clearance
for stone crushinag units
89 [Mehta Stone Crusher, [As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 100 MT/Day |Grant
Village Doiwala, Stone Crushing units are not required to 4159 dated 01/04/2023 - 313129223YAMCTOA3222931
District Yamuna obtain Environment Clearance. Moreover, no {20.03.2003 31/03/2024 dt. 5 Dated:03/02/2023
Nagar directions has been received from CPCB 03.02.2023
regarding obtaining Environment Clearance
for stone crushing units
90 [Patiala Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to 761 dated 01/04/2023 - 313129223YAMCTOA3258244
Ballewala, Tehsil obtain Environment Clearance. Moreover, no |31.10.2003 31/03/2024 dt. 6 Dated:06/03/2023
Chhachhrauli, directions has been received from CPCB 06.03.2023
Yamuna Nagar regarding obtaining Environment Clearance
for stone crushinag units
91 ([Neelkanth Stone As per EIA Notification dated 14.09.2006, HWPCB/NOC/96/26 Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crushing Co. (Old Stone Crushing units are not required to 66 dated 01/04/2023 - 313129223YAMCTOA3145120
name Surindra Stone [obtain Environment Clearance. Moreover, no [(24.09.1996 31/03/2024 dt. 3 Dated:18/01/2023 &
Crusher Industries), |directions has been received from CPCB 18.01.2023 & HSPCB/Consent/ :
Village Doiwala, regarding obtaining Environment Clearance Granted for 313129224YAMCTOAS5328690
Tehsil Chhachrauli, for stone crushing units. 01/04/2024 - 5 Dated:13/01/2024
District Yamuna 31/03/2025 dt.
Naaar 13.01.2024
92 [Jai Ganpati Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2004/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to 1575 dated 01/04/2023 - 313129223YAMCTO34273763
Doiwala, Yamuna obtain Environment Clearance. Moreover, no |22.03.2004 31/03/2028 dt. Dated:17/03/2023
Nagar directions has been received from CPCB 17.03.2023
regarding obtaining Environment Clearance
for stone crushinag units
93 [Bhoomi Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Vill Doiwala, |Stone Crushing units are not required to 1365 dated 01/04/2023 - 313129223YAMCTOA3139487
Yamuna Nagar obtain Environment Clearance. Moreover, no |26.02.2004 31/03/2024 dt. 1 Dated:11/01/2023
directions has been received from CPCB 11.01.2023

regarding obtaining Environment Clearance
for stone crushina units
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94 [Parkash Stone As per EIA Notification dated 14.09.2006, WPCB/91/1058 Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to dated 04.01.1994 01/04/2023 - 313129223YAMCTOA3380199
Ballewala, Tehsil obtain Environment Clearance. Moreover, no 31/03/2024 dt. 7 Dated:03/03/2023
Chhachhrauli, directions has been received from CPCB 03.03.2023
Yamuna Nagar regarding obtaining Environment Clearance
for stone crushinag units
95 |Chandermani Stone |As per EIA Notification dated 14.09.2006, Norecord is Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Vill Doiwala, |Stone Crushing units are not required to avialable in the 09/04/2023 - 313129223YAMCTOA3506871
Yamuna Nagar obtain Environment Clearance. Moreover, no |official record. 31/03/2028 dt. 3 Dated:09/04/2023
directions has been received from CPCB 09.04.2023
regarding obtaining Environment Clearance
for stone crushing units
96 [Ravi Stone Crusher, [As per EIA Notification dated 14.09.2006, HSPCB/NOC/2004/ Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Vill Doiwala, Yamuna [Stone Crushing units are not required to 1501 dated 01/04/2023 - 313129223YAMCTOA3185421
Nagar obtain Environment Clearance. Moreover, no |19.03.2004 31/03/2024 dt. 5 Dated:16/01/2023 &
directions has been received from CPCB 16.01.2023 & HSPCB/Consent/ :
regarding obtaining Environment Clearance Granted for 313129224YAMCTOA5280783
for stone crushing units. 01/04/2024 - 6 Dated:15/01/2024
31/03/2025 dt.
15.01.2024
97 [Vasundhara Stone As per EIA Notification dated 14.09.2006, HWPC/NOC/3452 Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to dated 19.10.1996 01/04/2023 - 313129223YAMCTOA3223583
Doiwala, Yamuna obtain Environment Clearance. Moreover, no 31/03/2024 dt. 6 Dated:03/02/2023
Nagar directions has been received from CPCB 03.02.2023
regarding obtaining Environment Clearance
for stone crushing units
98 [Mohit Stone Crusher, [As per EIA Notification dated 14.09.2006, HSPCB/NOC/2003/ Granted for HSPCB/Consent/ : 500 MT/Day |[Grant
Village Doiwala, P.O., [Stone Crushing units are not required to 4033 dated 23/08/2022 - 313129222YAMCTOA2676590
Devdhar, Yamuna obtain Environment Clearance. Moreover, no |24.02.1993 31/03/2027 dt. 3 Dated:23/08/2022
Nagar directions has been received from CPCB 23.08.2022
regarding obtaining Environment Clearance
for stone crushinag units
99 |Saraswati Stone As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : |Granted for HSPCB/Consent/ : 100 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to 313129217YAMCTE |01/04/2023 - 313129223YAMCTOA3215228
Ranipur, Teshil obtain Environment Clearance. Moreover, no |3686889 31/03/2033 dt. 2 Dated:01/02/2023
Bilaspur, District directions has been received from CPCB Dated:10/01/2017 (01.02.2023
Yamuna Nagar regarding obtaining Environment Clearance
for stone crushing units
100 |Bharat Construction |As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : |Granted for HSPCB/Consent/ : 100 MT/Day |Grant
Company (Stone Stone Crushing units are not required to 313129217YAMCTE |01/04/2019 - 313129219YAMCTOA6483240
Crusher), Village obtain Environment Clearance. Moreover, no |3870723 31/03/2029 dt. Dated:05/05/2019
Nathanpur, Tehsil directions has been received from CPCB Dated:31/03/2017 |05.05.19
Chhachhrauli, District |regarding obtaining Environment Clearance
Yamuna Nagar for stone crushing units.
101 [Ganpati Stone As per EIA Notification dated 14.09.2006, HSPCB/YMN/1367 |Granted for HSPCB/Consent/ : 450 MT/Day |Grant

Crusher, Village-
Ranipur, Tehsil-
Bilaspur, District
Yamuna Nagar

Stone Crushing units are not required to
obtain Environment Clearance. Moreover, no
directions has been received from CPCB
regarding obtaining Environment Clearance
for stone crushing units

dated 03.08.2017

01/04/2020 -
31/03/2025 dt.
07.02.2020

313129220YAMCTOA7092076
Dated:07/02/2020
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102 |Salsar Stone Crusher,|As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 100 MT/Day |Grant
Village Rulaheri, Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2023 - 313129223YAMCTOA3215437
Tehsildar Bilaspur, obtain Environment Clearance. Moreover, no |313129216YAMCTE |31/03/2028 dt. 1 Dated:27/01/2023
District Yamuna directions has been received from CPCB 3493070 27.01.2023
Nagar regarding obtaining Environment Clearance [Dated:30/12/2016
for stone crushing units.
103 |Mansa Devi Stone As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 450 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2022 - 313129222YAMCTOA1921860
Rulaheri, Teshsil obtain Environment Clearance. Moreover, no |313129217YAMCTE |31/03/2027 dt. 6 Dated:21/01/2022
Bilaspur, District directions has been received from CPCB 3492789 21.01.2022
Yamuna Nagar regarding obtaining Environment Clearance [Dated:06/01/2017
for stone crushing units.
104 |KDS Excavation and |As per EIA Notification dated 14.09.2006, HSPCB/YMN/1535 |Granted for HSPCB/Consent/ : 1500 MT/Day |Grant
Mining Pvt Ltd, Stone Crushing units are not required to dated 05.09.2017 (28/10/2017 - 313129217YAMCTOA4577153
Village Milkra,Tehsil |obtain Environment Clearance. Moreover, no 31/03/2027 dt. Dated:30/10/2017
Bilaspur, District directions has been received from CPCB 30.10.17
Yamuna Nagar regarding obtaining Environment Clearance
for stone crushinag units
105 |Krishna Stone As per EIA Notification dated 14.09.2006, HSPCB/YMN/1494 |Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher and Stone Crushing units are not required to dated 25.08.2017 |01/04/2021 - 313129221YAMCTOA8619183
Screening Plant, obtain Environment Clearance. Moreover, no 31/03/2026 dt. Dated:11/02/2021
Village Nagli-32, directions has been received from CPCB 06.01.2021
Tehsil Khizrabad, regarding obtaining Environment Clearance
District Yamuna for stone crushing units.
Naaar
106 |Anant Stone Crusher |As per EIA Notification dated 14.09.2006, HSPCB/YMN/1798 |Granted for HSPCB/Consent/ : 3200 MT/Day |Grant
Unit 3, Village- Stone Crushing units are not required to dated 20.09.2017 |01/04/2020 - 313129220YAMCTOA7219287
Bailgarh, Tehsil- obtain Environment Clearance. Moreover, no 31/03/2025 dt. Dated:11/02/2020
Khizrabad, District directions has been received from CPCB 11.02.2020
Yamuna Nagar regarding obtaining Environment Clearance
for stone crushing units
107 |Vikas Pruthi and Co, |As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 3100 MT/Day |Grant
Village Bailgarh, Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2022 - 313129222YAMCTOA1915105
Tehsil Khizrabad, obtain Environment Clearance. Moreover, no |313129217YAMCTE |31/03/2025 dt. 6 Dated:20/01/2022,
Yamuna Nagar directions has been received from CPCB 4604995 20.01.2022
regarding obtaining Environment Clearance [Dated:30/10/2017
for stone crushing units.
108 |Shiv Shakti Stone As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Village Majri |Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2019 - 313129219YAMCTO6178378
Tapu, Yamuna Nagar [obtain Environment Clearance. Moreover, no ({313129217YAMCTE |31/03/2024 dt. Dated:04/02/2019
directions has been received from CPCB 4573060 04.02.19
regarding obtaining Environment Clearance [Dated:30/10/2017
for stone crushing units.
109 |Madhav Enterprises, |As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Village Majri Tapu, Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2022 - 313129222YAMCTOA2266496
Tehsil Jagadhri, obtain Environment Clearance. Moreover, no |318505017YAMCTE |31/03/2024 dt. 8 Dated:29/04/2022
Yamuna Nagar directions has been received from CPCB 4664983 29.04.2022

regarding obtaining Environment Clearance
for stone crushing units.

Dated:09/11/2017
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110 |Polla Screening and |As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 1200 MT/Day |Grant
Stone Crusher Plant, |Stone Crushing units are not required to HSPCB/Consent/ : |08/02/2021 - 313129221YAMCTOA9416031
Village Nagli 32, obtain Environment Clearance. Moreover, no |313129217YAMCTE |31/03/2025 dt. Dated:08/02/2021
Tehsil Bilaspur, directions has been received from CPCB 4754544 08.02.21
Yamuna Nagar regarding obtaining Environment Clearance [Dated:13/12/2017
for stone crushing units.
111 |Vaishnavi Stone As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher and Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2022 - 313129222YAMCTOA2255471
Screening Plant obtain Environment Clearance. Moreover, no |313129217YAMCTE |31/03/2025 dt. 5 Dated:29/04/2022
(Stone Crusher) (Old |directions has been received from CPCB 4700138 29.04.2022
name Chaudhary regarding obtaining Environment Clearance [Dated:20/11/2017
Stone Crusher, for stone crushing units.
Village Nagli 32,
Tehsil Bilaspur
Yamuna Nagar
112 |Mantra Devi Stone As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher and Stone Crushing units are not required to HSPCB/Consent/ : |01/02/2022 - 313129222YAMCTOA1943282
Screening Plant, obtain Environment Clearance. Moreover, no |313129217YAMCTE |31/03/2024 dt. 8 Dated:01/02/2022
Village Rulaheri, directions has been received from CPCB 4698978 01.02.2022
Tehsildar Bilaspur, regarding obtaining Environment Clearance |[Dated:21/11/2017
District Yamuna for stone crushing units.
Naaar
113 |Green India Minerals |As per EIA Notification dated 14.09.2006, HSPCB/YMN/1370 |Granted for HSPCB/Consent/ : 3150 MT/Day |Grant
Stone Crusher, Stone Crushing units are not required to dated 03.08.2017 |01/04/2023 - 313129223YAMCTOA3160641
Village- Nathanpur, |obtain Environment Clearance. Moreover, no 31/03/2028 dt. 1 Dated:18/01/2023
Tehsil- Khizrabad, directions has been received from CPCB 18.01.2023
District Yamuna regarding obtaining Environment Clearance
Naaar for stone crushing units
114 |Adhishtha Stone As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Village Majri |Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2022 - 313129222YAMCTOA2062217
Tapu, Tehsil obtain Environment Clearance. Moreover, no |313129217YAMCTE |31/03/2026 dt. 1 Dated:21/03/2022
Jagadhri, Yamuna directions has been received from CPCB 4663289 21.03.2022
Nagar regarding obtaining Environment Clearance [Dated:09/11/2017
for stone crushing units.
115 |Shree Baba As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 300 MT/Day |Grant
Balaknath Stone Stone Crushing units are not required to HSPCB/Consent/ : 01/04/2022 - 313129222YAMCTOA1927889
Crusher, Village obtain Environment Clearance. Moreover, no |313129218YAMCTE 31/03/2027 dt. 6 Dated:25/01/2022
Nathanpur, Yamuna |directions has been received from CPCB 4823086 25.01.2022
Nagar regarding obtaining Environment Clearance |[Dated:17/01/2018
for stone crushing units.
116 |Balaji Stone Crusher, |As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Village Rulaheri, Stone Crushing units are not required to HSPCB/Consent/ : 01/04/2022 - 313129222YAMCTOA2242253
Tehsil Bilaspur, obtain Environment Clearance. Moreover, no |313129217YAMCTE 31/03/2025 dt. 8 Dated:29/04/2022
Yamuna Nagar directions has been received from CPCB 4753147 29.04.2022

regarding obtaining Environment Clearance
for stone crushing units.

Dated:15/12/2017
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117 |Shiv Surya Stone As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 3000 MT/Day |Grant
Crusher and Stone Crushing units are not required to HSPCB/Consent/ : 01/04/2022 - 313129222YAMCT018851412
Screening Plant, obtain Environment Clearance. Moreover, no |313129217YAMCTE 31/03/2027 dt. Dated:20/01/2022
Village Shergarh, directions has been received from CPCB 4764510 20.01.2022
Tehsil Bilaspur, regarding obtaining Environment Clearance |[Dated:09/12/2017
Yamuna Nagar for stone crushing units.
118 |Yamuna Stone As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2022 - 313129222YAMCTOA2140913
Village Majri Tapu, obtain Environment Clearance. Moreover, no |313129217YAMCTE |31/03/2027 dt. 1 Dated:24/03/2022
Jagadhri, Yamuna directions has been received from CPCB 4701812 24.03.2022
Nagar regarding obtaining Environment Clearance [Dated:09/12/2017
for stone crushing units.
119 |Haryana Stone As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2022 - 313129222YAMCTOA1841643
Village Majri Tapu, obtain Environment Clearance. Moreover, no |313129218YAMCTE |31/03/2027 dt. 4 Dated:01/01/2022
Jagadhri, Yamuna directions has been received from CPCB 4805814 01.01.2022
Nagar regarding obtaining Environment Clearance [Dated:20/03/2018
for stone crushing units.
120 |Hazara Builder Group |As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Stone Crusher, Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2022 - 313129222YAMCTOA1910097
Village Belgarh, obtain Environment Clearance. Moreover, no |313129218YAMCTE |31/03/2027 dt. 0 Dated:20/01/2022
Khizrabad, Yamuna [directions has been received from CPCB 5010559 20.01.2022
Nagar regarding obtaining Environment Clearance [Dated:02/02/2018
for stone crushing units.
121 |Rajiv Gupta and As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/2022/21681316GRTC |1250 MT/Day |Grant
Company Stone Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2022 - TOO0O Dated:13/04/2022
Crusher, Village obtain Environment Clearance. Moreover, no |313129218YAMCTE |31/03/2025 dt.
Kanalsi Tehsil directions has been received from CPCB 4992564 13.04.2022
Jagadhri Yamuna regarding obtaining Environment Clearance [Dated:30/01/2018
Nagar for stone crushing units.
122 |Jai Shree Ram Stone |As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to HSPCB/Consent/ : |06/04/2023 - 313129223YAMCTO19793907
Kanalsi, Tehsil obtain Environment Clearance. Moreover, no |313129218YAMCTE |31/03/2025 dt. Dated:06/04/2023
Jagadhri, Yamuna directions has been received from CPCB 5144895 06.04.2023
Nagar regarding obtaining Environment Clearance |[Dated:09/03/2018
for stone crushing units.
123 |Him Putri Stone As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher, Village Majri |Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2022 - 313129222YAMCTOA1951528
Tappu, Yamuna obtain Environment Clearance. Moreover, no |318505018YAMCTE |31/03/2027 dt. 5 Dated:10/02/2022,
Nagar directions has been received from CPCB 4940142 10.02.2022

regarding obtaining Environment Clearance
for stone crushing units.

Dated:12/02/2018
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124 |Neelkanthstonecrush |As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 200 MT/Day |Grant
er and Screening Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2023 - 313129223YAMCT033437190
Plant, Village Majri obtain Environment Clearance. Moreover, no |313129218YAMCTE |31/03/2028 dt. Dated:18/02/2023,
Tapu, Tehsil directions has been received from CPCB 5059921 18.02.2023
Jagadhri, Yamuna regarding obtaining Environment Clearance [Dated:22/02/2018
Nagar for stone crushing units.
125 |Shiva Stone Crusher |As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 200 MT/Day |Grant
and Screening Plant |Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2022 - 313129222YAMCTOA1934205
(Stone Crusher), obtain Environment Clearance. Moreover, no |318505018YAMCTE |31/03/2027 dt. 9 Dated:28/01/2022
Village Kanalsi, Tehsil [directions has been received from CPCB 5107934 28.01.2022
Jagadhri, Yamuna regarding obtaining Environment Clearance [Dated:22/02/2018
Nagar for stone crushing units.
126 |Bharat Mata Stone As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/2020/7201329GRTCT |200 MT/Day |Grant
and Screening Plant, |Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2020- 002 Dated:13/02/2020
Village Ranipur, obtain Environment Clearance. Moreover, no |313129218YAMCTE |31/03/2024 dt.
Tehsil Bilaspur, directions has been received from CPCB 5218613 13.02.2020
Yamuna Nagar regarding obtaining Environment Clearance [Dated:30/03/2018
for stone crushing units.
127 |Ambey Enterprises, |As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Village Majri Tapu, Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2023 - 313129223YAMCTOA3343752
Yamuna Nagar obtain Environment Clearance. Moreover, no |313129218YAMCTE |31/03/2028 dt. 5 Dated:15/03/2023
directions has been received from CPCB 5144091 15.03.2023
regarding obtaining Environment Clearance [Dated:21/05/2018
for stone crushing units.
128 |Himgiri Enterprises, |As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Village Kanalsi, Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2023 - 313129223YAMCTOA3132887
Jagadhri, Yamuna obtain Environment Clearance. Moreover, no |313129218YAMCTE |31/03/2028 dt. 5 Dated:25/01/2023
Nagar directions has been received from CPCB 5217013 25.01.2023
regarding obtaining Environment Clearance [Dated:10/04/2018
for stone crushing units.
129 [Hindustan Stone As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/2021/8477361GRTCT |1250MT/Day |Grant
Aura, Ranipur, Stone Crushing units are not required to HSPCB/Consent/ : |1/04/2021 - 000 Dated:11/02/2021
Yamuna Nagar obtain Environment Clearance. Moreover, no |313129218YAMCTE |31/03/2024 dt.
directions has been received from CPCB 5194227 11.02.2021
regarding obtaining Environment Clearance |[Dated:30/03/2018
for stone crushing units.
130 |Jai Maa Vaishno As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 250MT/Day Grant
Enterprises(Stone Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2023 - 313129223YAMCTOA3179080
Crusher), Village obtain Environment Clearance. Moreover, no |313129218YAMCTE |31/03/2028 dt. 5 Dated:18/01/2023
Belgarh, Tehsil directions has been received from CPCB 5338809 18.01.2023

Khizrabad, Yamuna
Nagar

regarding obtaining Environment Clearance
for stone crushing units.

Dated:31/05/2018
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131 |SARWARA STONE As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 1500 MT/Day |Grant
CRUSHER Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2023 - 313129223YAMCTOA3347367
VILLAGE BELHARH, |obtain Environment Clearance. Moreover, no (313129219YAMCTE |31/03/2024 dt. 2 Dated:02/03/2023
TEHSIL KHIZRABAD, |directions has been received from CPCB 6219932 02.03.2023
YAMUNA NAGAR regarding obtaining Environment Clearance [Dated:18/01/2019
for stone crushing units.
132 |Bala Ji Gurbani Stone |As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to HSPCB/Consent/ : |10/04/2019 - 313129219YAMCTOA6490083
Belgarh, Tehsil obtain Environment Clearance. Moreover, no |313129218YAMCTE |31/03/2024 dt. Dated:13/04/2019
Khizrabad, Yamuna [directions has been received from CPCB 5125418 13.04.19
Nagar regarding obtaining Environment Clearance |[Dated:20/03/2018
for stone crushing units.
133 |SAT GURUDEV As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 200 MT/Day |Grant
STONE CRUSHER, Stone Crushing units are not required to HSPCB/Consent/ : 01/04/2023 - 313129223YAMCT032052069
Village- Majri Tapu, |obtain Environment Clearance. Moreover, no (313129219YAMCTE 31/03/2026 dt. Dated:07/02/2023
Tehsil- Jagadhri,Distt |directions has been received from CPCB 6246007 07.02.2023
- Yamuna Nagar regarding obtaining Environment Clearance [Dated:22/02/2019
for stone crushing units.
134 |Ashirwad Stone As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to HSPCB/Consent/ : |09/05/2019 - 313129219YAMCTOA6545138
Rulaheri, Tehsil obtain Environment Clearance. Moreover, no |313129219YAMCTE |31/03/2024 dt. Dated:09/05/2019
Bilaspur, Yamuna directions has been received from CPCB 6134353 09.05.19
Nagar regarding obtaining Environment Clearance |[Dated:06/02/2019
for stone crushing units.
135 |VISHAVKARMA ]I As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 200 MT/Day |Grant
STONE CRUSHER Stone Crushing units are not required to HSPCB/Consent/ : |17/10/2019 - 313129219YAMCT06975784
VILLAGE BELGARH, |obtain Environment Clearance. Moreover, no [313129219YAMCTE |31/03/2024 dt. Dated:17/10/2019
TEHSIL KHIZRABAD, |directions has been received from CPCB 6518040 17.10.19
YAMUNA NAGAR regarding obtaining Environment Clearance [Dated:25/04/2019
for stone crushing units.
136 |Shri Balaji Hanuman |[As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 500 MT/Day |[Grant
Traders, Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2023 - 313129223YAMCTOA3378277
Village Kanalsi, Tehsil |obtain Environment Clearance. Moreover, no (313129219YAMCTE |31/03/2028 dt. 4 Dated:22/03/2023
Jagadhri directions has been received from CPCB 6892141 22.03.2023
YAMUNANAGAR regarding obtaining Environment Clearance |[Dated:03/09/2019
for stone crushing units.
137 |Jagdamba Stone As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 250 MT/Day |Grant
Aggregates Stone Crushing units are not required to HSPCB/Consent/ : |06/11/2019 - 313129219YAMCTOA6999434
Village Swabri, obtain Environment Clearance. Moreover, no |313129219YAMCTE |31/03/2024 dt. Dated:19/11/2019 &
Yamuna Nagar directions has been received from CPCB 6963449 19.11.2019 & HSPCB/Consent/ :
regarding obtaining Environment Clearance [Dated:07/10/2019 |Granted for 313129224YAMCTOA5364409
for stone crushing units. 01/04/2024 - 0 Dated:28/01/2024
31/03/2029 dt.
28.01.2024
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138 [S S Stone Crusher, As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 399 MT/Day |Grant
Village Majri Tapu Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2023 - 313129223YAMCTOA3223187
Tehsil Jagadhri obtain Environment Clearance. Moreover, no |313129218YAMCTE |31/03/2025 dt. 8 Dated:01/02/2023
Yamuna Nagar directions has been received from CPCB 4953454 01.02.2023

regarding obtaining Environment Clearance [Dated:19/01/2018
for stone crushing units.

139 |KRISHNA STONE As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 250 MT/Day |Grant
CRUSHER Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2023 - 313129223YAMCTOA3176006
VILL.BANABAHADARP |obtain Environment Clearance. Moreover, no [{313129219YAMCTE (31/03/2028 9 Dated:24/01/2023
UR, Yamuna Nagar |directions has been received from CPCB 6800413 dt. 24.01.2023

regarding obtaining Environment Clearance [Dated:22/08/2019
for stone crushing units.

140 |B.R. Stone Crusher |As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 200 MT/Day |Grant
Village Rampur Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2022 - 313129222YAMCTOA1910418
Gainda, Tehsil obtain Environment Clearance. Moreover, no |313129219YAMCTE |31/03/2027 dt. 0 Dated:28/01/2022
Bilaspur, Yamuna directions has been received from CPCB 6647084 28.01.2022
Nagar regarding obtaining Environment Clearance |[Dated:10/07/2019

for stone crushing units.

141 |Shri Ganesh Stone As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 2500 MT/Day |Grant
Crusher, Stone Crushing units are not required to HSPCB/Consent/ : |14/09/2020 - 313129220YAMCT0O7975670
Village Ranipur, obtain Environment Clearance. Moreover, no |313129218YAMCTE |31/03/2025 dt. Dated:14/09/2020
Yamuna Nagar directions has been received from CPCB 5313961 14.09.2020

regarding obtaining Environment Clearance [Dated:01/06/2018
for stone crushing units.

142 |KAMLESH STONE As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 250 MT/Day |Grant
CRUSHER Stone Crushing units are not required to HSPCB/Consent/ : 13/03/2020 - 313129220YAMCTOA7419104
VILLAGE BELGARH, |obtain Environment Clearance. Moreover, no (313129218YAMCTE 31/03/2024 dt. Dated:13/03/2020
TEHSIL KHIZRABAD, |directions has been received from CPCB 4972476 13.03.2020
Yamuna Nagar regarding obtaining Environment Clearance |[Dated:30/01/2018

for stone crushing units.

143 |NEELKANTH STONE |As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 150 MT/Day |Grant
CRUSHER Stone Crushing units are not required to HSPCB/Consent/ : 30/04/2020 - 313129220YAMCTOA7500767
VILLAGE BELGARH, |obtain Environment Clearance. Moreover, no (313129220YAMCTE 31/03/2025 dt. Dated:01/05/2020
TEHSIL KHIZRABAD |directions has been received from CPCB 7427965 01.05.2020
YAMUNANAGAR regarding obtaining Environment Clearance [Dated:28/02/2020

for stone crushing units.

144 |DEVDHAR As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 200 MT/Day |Grant
ENTERPRISES, Stone Crushing units are not required to HSPCB/Consent/ : 03/06/2020 - 313129220YAMCTO7635648
VILLAGE DEVDHAR, |obtain Environment Clearance. Moreover, no (313129218YAMCTE 31/03/2025 dt. Dated:04/06/2020
TEHSIL KHIZRABAD, |directions has been received from CPCB 5767835 04.06.2020

Yamuna Nagar

regarding obtaining Environment Clearance
for stone crushing units.

Dated:02/12/2018
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145 |SHREE SHIV SAI As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 1250 MT/Day |Grant
STONE CRUSHER Stone Crushing units are not required to HSPCB/Consent/ : 01/04/2023 - 313129223YAMCT032265880
VILLAGE obtain Environment Clearance. Moreover, no |313129219YAMCTE 31/03/2025 dt. Dated:07/02/2023
GOHRABANI, TEHSIL |directions has been received from CPCB 5581681 07.02.2023
BILASPUR, YAMUNA (regarding obtaining Environment Clearance [Dated:27/03/2019
NAGAR for stone crushing units.
146 |Kamal Road Lines As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 1250 MT/Day |Grant
Stones and Screening|Stone Crushing units are not required to HSPCB/Consent/ : 19/08/2020 - 313129220YAMCTOA7994658
(Stone), Village Nagli [obtain Environment Clearance. Moreover, no [313129220YAMCTE 31/03/2025 dt. Dated:20/08/2020
32, Tehsil Bilaspur, |directions has been received from CPCB 5252115 20.08.2020
Yamuna Nagar regarding obtaining Environment Clearance |[Dated:05/08/2020
for stone crushing units.
147 |Ganga Industries As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 3000 MT/Day |Grant
(Stone Crusher) Stone Crushing units are not required to HSPCB/Consent/ : 28/08/2020 - 313129220YAMCTOA8016905
Village Belgarh, obtain Environment Clearance. Moreover, no |313129220YAMCTE 31/03/2030 dt. Dated:28/08/2020
Yamuna Nagar directions has been received from CPCB 7785924 28.08.2020
regarding obtaining Environment Clearance |[Dated:04/08/2020
for stone crushing units.
148 |Rudraya Stone As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 1500 MT/Day |Grant
Crusher Stone Crushing units are not required to HSPCB/Consent/ : 28/08/2020 - 313129220YAMCTOA7962921
Village Belgarh, obtain Environment Clearance. Moreover, no |313129220YAMCTE 31/03/2025 dt. Dated:28/08/2020
Yamuna Nagar directions has been received from CPCB 7579437 28.08.2020
regarding obtaining Environment Clearance [Dated:18/05/2020
for stone crushing units.
149 |KHUSHI STONE As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 1000 MT/Day |Grant
CRUSHER Stone Crushing units are not required to HSPCB/Consent/ : 04/09/2020 - 313129220YAMCTOA8067307
VILLAGE RAMPUR obtain Environment Clearance. Moreover, no |313129220YAMCTE 31/03/2025 dt. Dated:04/09/2020
GAINDA, BILASPUR |directions has been received from CPCB 7936593 04.09.2020
YAMUNANAGAR regarding obtaining Environment Clearance [Dated:11/08/2020
for stone crushing units.
150 |SHRI SHASHANK As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 600 MT/Day |Grant
SEKHAR STONE Stone Crushing units are not required to HSPCB/Consent/ : 29/09/2020 - 313129220YAMCT08131743
CRUSHER obtain Environment Clearance. Moreover, no |313129220YAMCTE 31/03/2025 dt. Dated:29/09/2020
VILLAGE MAIJRI directions has been received from CPCB 8032332 29.09.2020
TAPU, YAMUNA regarding obtaining Environment Clearance |[Dated:02/09/2020
NAGAR for stone crushing units.
151 |Surya Stone Crusher |As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 1500 MT/Day |Grant
Village Belgarh Stone Crushing units are not required to HSPCB/Consent/ : 09/10/2020 - 313129220YAMCTOA8180616
YAMUNANAGAR obtain Environment Clearance. Moreover, no |313129220YAMCTE 31/03/2025 dt. Dated:09/10/2020
directions has been received from CPCB 8063885 09.10.2020

regarding obtaining Environment Clearance
for stone crushing units.

Dated:21/09/2020
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152 |GUJJAR STONE As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 200 MT/Day |Grant
CRUSHER Stone Crushing units are not required to HSPCB/Consent/ : 16/10/2020 - 313129220YAMCTOA8198694
VILLAGE BELGARH, |obtain Environment Clearance. Moreover, no (313129220YAMCTE 31/03/2025 dt. Dated:16/10/2020
TEHSIL KHIZRABAD |directions has been received from CPCB 7428197 16.10.2020
YAMUNANAGAR regarding obtaining Environment Clearance |[Dated:05/03/2020
for stone crushing units.
153 |Rebuttal Stone As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : Grante for HSPCB/Consent/ : 250 MT/Day |Grant
Crusher Stone Crushing units are not required to 313129219YAMCTE 27/11/2020 - 313129220YAMCTOA8287204
Village Belgarh Tehsil |obtain Environment Clearance. Moreover, no (6596894 31/03/2025 dt. Dated:27/11/2020
Pratap Nagar directions has been received from CPCB Dated:29/06/2019 27.11.2020
regarding obtaining Environment Clearance
for stone crushinag units
154 |Shree Harmilap As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 1500 MT/Day |Grant
Minerals, Village Stone Crushing units are not required to HSPCB/Consent/ : |19/02/2021 - 313129221YAMCTOA9S004524
Ranipur, Yamuna obtain Environment Clearance. Moreover, no |318505020YAMCTE |31/03/2025 dt. Dated:19/02/2021
Nagar directions has been received from CPCB 8436039 19.02.2021
regarding obtaining Environment Clearance [Dated:18/12/2020
for stone crushing units.
155 |SHREE ENTERPRISES |As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 500 MT/Day |Grant
STONE CRUSHER Stone Crushing units are not required to HSPCB/Consent/ : 19/02/2021 - 313129221YAMCTOA9713894
AND SCREENING obtain Environment Clearance. Moreover, no |313129221YAMCTE 31/03/2025 dt. Dated:19/02/2021
PLANT directions has been received from CPCB 8930319 19.02.2021
Village-Swabdi, regarding obtaining Environment Clearance [Dated:05/02/2021
Tehshil-Bilaspur, for stone crushing units.
District-Yamuna
Nagar
156 |Shri Vinayak Minerals |As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 5000 MT/Day |Grant
(Stone Crusher) Stone Crushing units are not required to HSPCB/Consent/ : 22/03/2021 - 313129221YAMCTOA1002613
Village Ranipur, obtain Environment Clearance. Moreover, no |313129221YAMCTE 31/03/2025 dt. 9 Dated:22/03/2021
Tehsil- Bilaspur, Dist. [directions has been received from CPCB 8587334 22.03.2021
Yamuna Nagar regarding obtaining Environment Clearance ([Dated:13/01/2021
for stone crushing units.
157 |Jai Bajrang Bali As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 1250 MT/Day |Grant
Stone Crusher Stone Crushing units are not required to HSPCB/Consent/ : 09/04/2021 - 313129221YAMCTOA1017364
Village Belgarh, obtain Environment Clearance. Moreover, no |313129220YAMCTE 31/03/2026 dt. 0 Dated:09/04/2021
YAMUNANAGAR directions has been received from CPCB 8031490 09.04.2021
regarding obtaining Environment Clearance [Dated:02/09/2020
for stone crushing units.
158 |Enginics Infra Private |As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 3000 MT/Day |Grant
Limited (Stone Stone Crushing units are not required to HSPCB/Consent/ : 15/04/2021 - 313129221YAMCTOA1120866
Crusher) obtain Environment Clearance. Moreover, no |313129221YAMCTE 31/03/2026 dt. 8 Dated:15/04/2021
Village Rulaheri directions has been received from CPCB 8705815 15.04.2021

Tehsil Bilaspur
Yamuna Nagar

regarding obtaining Environment Clearance
for stone crushing units.

Dated:02/02/2021
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159 [Hindustan Stone As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 399 MT/Day |Grant
Crusher Stone Crushing units are not required to HSPCB/Consent/ : 16/04/2021 - 313129221YAMCTOA1146633
Village Belgarh Tehsil |obtain Environment Clearance. Moreover, no (313129221YAMCTE 31/03/2024 dt. 1 Dated:16/04/2021
Pratap Nagar directions has been received from CPCB 11019221 16.04.2021
YAMUNANAGAR regarding obtaining Environment Clearance [Dated:01/04/2021
for stone crushing units.
160 |SHIV SHAKTI, village |As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : Granted for HSPCB/Consent/ : 500 MT/Day |[Grant
ghoro pipli tehsil Stone Crushing units are not required to 313129221YAMCTE 10/05/2021 - 313129221YAMCTOA1139100
jagadhri distt obtain Environment Clearance. Moreover, no |9441583 31/03/2024 dt. 7 Dated:10/05/2021 &
yamuna nagar directions has been received from CPCB Dated:19/02/2021 10.05.2021 & HSPCB/Consent/ :
regarding obtaining Environment Clearance Granted for 313129224YAMCTOA5735571
for stone crushing units. 01/04/2024 - 6 Dated:07/02/2024
31/03/2027 dt.
07.02.2024
161 |GOBIND STONE As per EIA Notification dated 14.09.2006, No. Granated for HSPCB/Consent/ : 395 MT/Day |Grant
CRUSHER, Village Stone Crushing units are not required to HSPCB/Consent/ : |14/07/2021 - 313129221YAMCTOA1305732
Belgarh, obtain Environment Clearance. Moreover, no |313129221YAMCTE |31/03/2029 dt. 2 Dated:14/07/2021
YAMUNANAGAR directions has been received from CPCB 9362768 14.07.2021
regarding obtaining Environment Clearance |[Dated:25/02/2021
for stone crushing units.
162 |Jai Luxmi Minerals As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 3000 MT/Day |Grant
(Stone Crusher) Stone Crushing units are not required to HSPCB/Consent/ : |16/07/2021 - 313129221YAMCTOA1270861
Village obtain Environment Clearance. Moreover, no |313129221YAMCTE |31/03/2026 dt. 9 Dated:16/07/2021
Mahiyudeenpur Tehsil [directions has been received from CPCB 11920653 16.07.2021
Bilaspur Yamuna regarding obtaining Environment Clearance [Dated:10/05/2021
Nagar for stone crushing units.
163 |Har Gobind As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 399 MT/Day |Grant
Industries (Stone Stone Crushing units are not required to HSPCB/Consent/ : |12/08/2021 - 313129221YAMCTOA1452914
Crusher) obtain Environment Clearance. Moreover, no |313129221YAMCTE |31/03/2026 dt. 5 Dated:12/08/2021
Village Nagli 32 directions has been received from CPCB 9124689 12.08.2021
Tehsil Bilaspur regarding obtaining Environment Clearance [Dated:10/02/2021
Yamuna Nagar for stone crushing units.
164 |SURA BHAICHARA As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 1600 MT/Day |Grant
SCREENING PLANT |Stone Crushing units are not required to HSPCB/Consent/ : |12/08/2021 - 313129221YAMCTOA1358915
AND STONE obtain Environment Clearance. Moreover, no |313129221YAMCTE |31/03/2026 dt. 4 Dated:12/08/2021
CRUSHER(STONE directions has been received from CPCB 11018439 12.08.2021
CRUSHER), Village- |regarding obtaining Environment Clearance |Dated:16/04/2021
Ranipur for stone crushing units.
YAMUNANAGAR
165 |ARYAVAARTA As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 2000 MT/Day |Grant
DEVELOPERS Stone Crushing units are not required to HSPCB/Consent/ : |17/08/2021 - 313129221YAMCTOA1385449
PRIVATE obtain Environment Clearance. Moreover, no |313129221YAMCTE |31/03/2026 dt. 3 Dated:17/08/2021
LIMITED(STONE directions has been received from CPCB 10304120 17.08.2021
CRUSHER) regarding obtaining Environment Clearance [Dated:05/03/2021

Village-Ranipur
YAMUNANAGAR

for stone crushing units.
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166 |[DM Stone Crusher, As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 2000 MT/Day |Grant
Village Belgarh Tehsil [Stone Crushing units are not required to HSPCB/Consent/ : |17/02/2022 - 313129222YAMCTOA2017936
Pratap Nagar Yamuna|obtain Environment Clearance. Moreover, no |318505021YAMCTE (31/03/2026 dt. 4 Dated:17/02/2022
Nagar directions has been received from CPCB 14361306 18.02.2022
regarding obtaining Environment Clearance [Dated:02/08/2021
for stone crushing units.
167 |MAHADEV STONE As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 500 MT/Day |Grant
CRUSHER., VILLAGE |Stone Crushing units are not required to HSPCB/Consent/ : |19/04/2022 - 313129222YAMCT021909588
BELGARH, TEHSIL obtain Environment Clearance. Moreover, no |313129221YAMCTE |31/03/2027 dt. Dated:19/04/2022
KHIZRABAD, directions has been received from CPCB 13079972 19.04.2022
YAMUNA NAGAR regarding obtaining Environment Clearance [Dated:03/07/2021
for stone crushing units.
168 |Sandhu Stone As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 1600 MT/Day |Grant
Crusher, Village Stone Crushing units are not required to HSPCB/Consent/ : 13/05/2022 - 313129222YAMCTOA2357198
Bellgarh, Tehsil obtain Environment Clearance. Moreover, no |313129218YAMCTE 31/03/2027 dt. 7 Dated:13/05/2022
Khizrabad, Yamuna [directions has been received from CPCB 5405342 13.05.2022
Nagar regarding obtaining Environment Clearance [Dated:11/07/2018
for stone crushing units.
169 |Bala Ji Minerals As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : Granted for HSPCB/Consent/ : 2000 MT/Day |Grant
(Stone Crusher), Stone Crushing units are not required to 313129221YAMCTE 18/02/2023 - 313129223YAMCTOA3304752
Village Belgarh Tehsil |obtain Environment Clearance. Moreover, no (13777675 31/03/2027 dt. 5 Dated:18/02/2023
Pratap Nagar Yamuna|directions has been received from CPCB Dated:16/07/2021 18.02.2023
Nagar regarding obtaining Environment Clearance
for stone crushinag units
170 |Bhagat Singh Stone |As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : Granted for HSPCB/Consent/ : 2000 MT/Day |Grant
Crusher, Stone Crushing units are not required to 313129221YAMCTE 18/02/2023 - 313129223YAMCTOA3369334
Village Belgarh, obtain Environment Clearance. Moreover, no |13777777 31/03/2027 8 Dated:18/02/2023
Tehsil Pratap Nagar, [directions has been received from CPCB Dated:16/07/2021 dt. 18.02.2023
Yamuna Nagar regarding obtaining Environment Clearance
for stone crushing units
171 |Satluj Stone Crusher, |As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : |Granted for HSPCB/Consent/ : 1250 MT/Day |Grant
Village Mahiyudinpur, [Stone Crushing units are not required to 313129218YAMCTE |16/05/2018 - 313129218YAMCTOAS5314511
Tehsil Bilaspur, obtain Environment Clearance. Moreover, no |5147889 31/03/2028 dt. dt. 30.05.18
Yamuna Nagar directions has been received from CPCB Dated:09/03/2018 (30.05.2018
regarding obtaining Environment Clearance
for stone crushinag units
172 |Dahiya and Company |As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : Granted for HSPCB/Consent/ : 399 MT/Day |Grant
Screening Plant Stone Crushing units are not required to 313129220YAMCTE 25/02/2021 - 313129221YAMCTOA8829144
(Stone Crusher), obtain Environment Clearance. Moreover, no |8339658 31/03/2025 dt. Dated:25/02/2021
Village directions has been received from CPCB Dated:20/11/2020 25.02.2021
Mahiyudeenpur Tehsil|regarding obtaining Environment Clearance
Bilaspur Yamuna for stone crushing units.
Nagar
173 |Deep Screening Plant |As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : Granted for HSPCB/Consent/ : 396 MT/Day |Grant
and Stone Crusher Stone Crushing units are not required to 313129221YAMCTE 05/03/2021 - 313129221YAMCTOA9254923
Village obtain Environment Clearance. Moreover, no |8451305 31/03/2025 dt. Dated:05/03/2021
Mahiyudeenpur Tehsil|directions has been received from CPCB Dated:13/01/2021 05.03.2021

Bilaspur Yamuna
Nagar

regarding obtaining Environment Clearance
for stone crushing units.
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174 |CHAUDHARY As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : Granted for HSPCB/Consent/ : 3500 MT/Day |Grant
INDUSTRIES Stone Crushing units are not required to 313129220YAMCTE 21/08/2020 - 313129220YAMCTO8036013
Village obtain Environment Clearance. Moreover, no |7959837 31/03/2025 dt. Dated:21/08/2020
Mahiyudinpur, directions has been received from CPCB Dated:14/08/2020 21.08.2020
Yamuna Nagar regarding obtaining Environment Clearance

for stone crushinag units

175 |Jai bhole stone As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : |Granted for HSPCB/Consent/ : 250 MT/Day |Closed by
crusher Stone Crushing units are not required to 313129220YAMCTE |01/04/2022 - 313129022YAMCTOA1895635 its own
Village obtain Environment Clearance. Moreover, no |8169781Dated:30/ |31/03/2027 dt. 8 Dated:20/01/2022
Mahiyudeenpur directions has been received from CPCB 09/2020 20.01.2022
YAMUNANAGAR regarding obtaining Environment Clearance

for stone crushing units

176 |Khan Screening and |As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : Granted for HSPCB/Consent/ : 390 MT/Day |Closed by
Stone Crusher Co, Stone Crushing units are not required to 313129216YAMCTE 11/01/2024 - 313129224YAMCTOA5160651 its own
Village Taharpur obtain Environment Clearance. Moreover, no |3275711 31/03/2025 dt. 4 Dated:11/01/2024
Kalan, Tehsil directions has been received from CPCB Dated:09/08/2016 11.01.2024
Chhachrauli, District |regarding obtaining Environment Clearance
Yamuna Naaar for stone crushinag units

177 |Chaudhary Brother |As per EIA Notification dated 14.09.2006, Norecord is Granted for HSPCB/Consent/ : 100 MT/Day |[Closed by
Stone Crusher (old Stone Crushing units are not required to avialable in the 30/06/2021 - 313129221YAMCTOA1259975 its own
name New India obtain Environment Clearance. Moreover, no |official record. 31/03/2022 dt. 5 Dated:30/06/2021
construction) , Vill directions has been received from CPCB 30.06.2021
Ballewala, Yamuna regarding obtaining Environment Clearance
Naaar for stone crushing units

178 |Sohi Stone Crushing |As per EIA Notification dated 14.09.2006, HSPCB/NOC/3185 Granted for HSPCB/Consent/ : 250 MT/Day |Closed by
Industry, Village Stone Crushing units are not required to dated 11.10.1996 11/05/2022 - 313129222YAMCTOA2245091 its own
Ballewala, obtain Environment Clearance. Moreover, no 31/03/2023 dt. 7 Dated:15/04/2022
Chhachharauli, directions has been received from CPCB 15.04.2022
Yamuna Nagar regarding obtaining Environment Clearance

for stone crushinag units

179 |Salasar Enterprises, |As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 200 MT/Day |Closed by
Village Nathanpur, Stone Crushing units are not required to HSPCB/Consent/ : 11/05/2022 - 313129222YAMCTOA2106437 its own
Tehsil Chhachhrauli, [obtain Environment Clearance. Moreover, no [313129216YAMCTE 31/03/2023 dt. 7 Dated:21/03/2022
District Yamuna directions has been received from CPCB 3357563 21.03.2022,

Nagar regarding obtaining Environment Clearance [Dated:10/10/2016
for stone crushing units.

180 |Shree Enterprises, As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/ : 100 MT/Day |[Closed by
Village Majri Tapu, Stone Crushing units are not required to HSPCB/Consent/ : |01/04/2019 - 313129219YAMCTOA6564510 its own
Tehsil Jagadhri , obtain Environment Clearance. Moreover, no |313129218YAMCTE |31/03/2024 dt. Dated:12/06/2019
Yamuna Nagar directions has been received from CPCB 5022631 12.06.19

regarding obtaining Environment Clearance [Dated:30/01/2018
for stone crushing units.

181 |Pankaj Trading As per EIA Notification dated 14.09.2006, No. Granted for HSPCB/Consent/313129218Y |1250 MT/Day |Closed by
Company (old name |Stone Crushing units are not required to HSPCB/Consent/ : |11/05/2018 - AMCTOA5213080 dt. its own
Beniwal Construction [obtain Environment Clearance. Moreover, no [313129218YAMCTE (31/03/2023 dt. 30.05.18
Works, Village directions has been received from CPCB 5193776 30.05.2018

Ranipur, District
Yamuna Nagar

regarding obtaining Environment Clearance
for stone crushing units.

Dated:30/03/2018
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182 |Aggarwal Stone As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : |Granted for HSPCB/Consent/ : 1250 MT/Day (Closed by
Crusher, Village Stone Crushing units are not required to 313129218YAMCTE |01/04/2020 - 313129220YAMCTOA7279663 its own
Ranipur, Khasra No. |obtain Environment Clearance. Moreover, no |4840850 31/03/2023 dt. Dated:11/02/2020
44//24,25,47//4,5, directions has been received from CPCB Dated:09/01/2018 [11.02.2020
Tehsil Bilaspur, Distt. [regarding obtaining Environment Clearance
- Yamuna Nagar for stone crushing units.

183 |Hind Stone Crusher, |As per EIA Notification dated 14.09.2006, HSPCB/NOC/96/19 |Granted for HSPCB/Consent/ : 3000 MT/Day |Closed by
Village Doiwala, Stone Crushing units are not required to 00 dated 05/07/2018 - 313129218YAMCTOAS5392090 its own
Tehsil Chhachhrauli, [obtain Environment Clearance. Moreover, no |16.07.1996 31/03/2023 dt. dt. 06.07.18
Yamuna Nagar directions has been received from CPCB 06.07.18

regarding obtaining Environment Clearance
for stone crushinag units

184 |Garg Stone Crusher, |As per EIA Notification dated 14.09.2006, WPCB/TAC/88/134 Granted for HSPCB/Consent/ : 250 MT/Day |Closed by
V.P.O Gulabgarh, Stone Crushing units are not required to 8 dated 24.06.1991 11/05/2021 - 313129221YAMCTOA1172021 its own
Chhachhrauli, obtain Environment Clearance. Moreover, no 10/05/2022 dt. 0 Dated:04/06/2021,

Yamuna Nagar directions has been received from CPCB 04.06.2021
regarding obtaining Environment Clearance
for stone crushing units

185 |Keshav Stone As per EIA Notification dated 14.09.2006, HSPCB/NOC/2004/ Granted for HSPCB/Consent/ : 250 MT/Day |Closed by
Crusher, Village Stone Crushing units are not required to 1571 dated 11/05/2020 - 313129220YAMCTOA7634282 its own
Doiwala, Tehsil obtain Environment Clearance. Moreover, no |22.03.2004 10/05/2021 dt. Dated:26/05/2020
Chhachhrauli, directions has been received from CPCB 26.05.2020
Yamuna Nagar, regarding obtaining Environment Clearance
Yamuna Nagar for stone crushing units.

186 |Yamuna As per EIA Notification dated 14.09.2006, Norecord is Granted for HSPCB/Consent/ : 250 MT/Day |Closed by
Stonecrusher, Stone Crushing units are not required to avialable in the 11/05/2020 - 313129220YAMCTOA7620976 its own
Village obtain Environment Clearance. Moreover, no |official record. 10/05/2021 dt. Dated:25/05/2020,

Chuharpurkalan, directions has been received from CPCB 25.05.2020
Tehsil Chhachhrauli, |regarding obtaining Environment Clearance
Yamuna Naaar for stone crushing units

187 |Durga StoneCrusher, |As per EIA Notification dated 14.09.2006, Norecord is Granted for HSPCB/Consent/ : 250 MT/Day |Closed by
Village Chuharpur Stone Crushing units are not required to avialable in the 11/05/2020 - 313129220YAMCTOA7634214 its own
Kalan, Chhachhrauli, |obtain Environment Clearance. Moreover, no |official record. 10/05/2021 dt. Dated:26/05/2020,

Yamuna Nagar directions has been received from CPCB 26.05.2020
regarding obtaining Environment Clearance
for stone crushinag units

188 |Jagdamba Stone As per EIA Notification dated 14.09.2006, HSPCB/2004/1484 Granted for HSPCB/Consent/ : 250 MT/Day |Closed by
Crusher, Village Stone Crushing units are not required to dated 17.03.2004 11/05/2020 - 313129220YAMCTOA7621656 its own
Doiwala, obtain Environment Clearance. Moreover, no 10/05/2021 dt. Dated:26/05/2020
Chhachhrauli, directions has been received from CPCB 26.05.2020
Yamuna Nagar regarding obtaining Environment Clearance

for stone crushing units

189 |Shiv Shankar Stone |As per EIA Notification dated 14.09.2006, WPCB/94/173-74 Granted for HSPCB/Consent/ : 250 MT/Day |Closed by

Industries, Vill Stone Crushing units are not required to dated 10.10.1994 11/05/2020 - 313129220YAMCTO7634179 its own

Kohliwala, Yamuna
Nagar

obtain Environment Clearance. Moreover, no
directions has been received from CPCB
regarding obtaining Environment Clearance
for stone crushinag units

10/05/2021 dt.

26.05.2020

Dated:26/05/2020
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190 |Anant Stone Crusher, |As per EIA Notification dated 14.09.2006, HSPCB/NOC/676 Granted for HSPCB/Consent/ : 100 MT/Day (Closed by
Vill Aryanwala, Stone Crushing units are not required to dated 20.03.1996 20/10/2020 - 313129220YAMCTOA8120395 Board
Yamuna Nagar obtain Environment Clearance. Moreover, no 10/05/2021 dt. Dated:22/10/2020

directions has been received from CPCB 22.10.2020
regarding obtaining Environment Clearance
for stone crushinag units

191 |Mohit Stone Crusher, |As per EIA Notification dated 14.09.2006, HSPCB/2004/1305 Granted for HSPCB/2020/7633159GRTCT |200 MT/Day [Closed By
Village Kohliwala, Stone Crushing units are not required to dated 19.11.2004 11/05/2020 To 000 Dated:03/06/2020 Board
P.O., Devdhar, obtain Environment Clearance. Moreover, no 10/05/2021 dt.

Yamuna Nagar directions has been received from CPCB 03.06.2020
regarding obtaining Environment Clearance
for stone crushing units

192 |Kamboj Gram Udyog |As per EIA Notification dated 14.09.2006, WPCB/92/6886 Granted for HSPCB/Consent/ : 500 MT/Day |Closed By
Mandal, Village Stone Crushing units are not required to dated 01.02.1994 11/05/2020 - 313129220YAMCTO7728737 Board
Ballewala, Tehsil obtain Environment Clearance. Moreover, no 10/05/2021 dt. Dated:06/07/2020
Chhachhrauli, directions has been received from CPCB 06.07.2020
Yamuna Nagar regarding obtaining Environment Clearance

for stone crushinag units

193 |Jamna Gram Udyog |As per EIA Notification dated 14.09.2006, WPCB/93/NOC/681 Granted for HSPCB/Consent/ : 100 MT/Day [Closed By
Mandal, Ballewala, Stone Crushing units are not required to 1 dated 27.12.1993 11/05/2019 - 313129219YAMCTOA6687279 Board
Yamuna Nagar obtain Environment Clearance. Moreover, no 10/05/2020 dt. Dated:02/07/2019

directions has been received from CPCB 02.07.19
regarding obtaining Environment Clearance
for stone crushing units

194 |Maa Bhanbhori Devi |As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : Granted for HSPCB/Consent/ : 200 MT/Day |Closed by
Stone Crusher (Old |Stone Crushing units are not required to 313129218YAMCTE 11/05/2019 - 313129219YAMCTOA6735031 Board
name Malik Stone obtain Environment Clearance. Moreover, no |5394455 10/05/2020 dt. Dated:14/08/2019
and Screening Plant), |directions has been received from CPCB Dated:27/06/2018 14.08.19
Village Gorabani, regarding obtaining Environment Clearance
Tehsil Bilaspur, for stone crushing units.

District Yamuna
Naaar

195 |Sai Stone Crusher, As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : Granted for HSPCB/Consent/ : 500 MT/Day |Closed by
Village Nagli-32, PO |Stone Crushing units are not required to 313129218YAMCTE 04/02/2019 - 313129219YAMCTOA6330800 Board
DAYALGARH, Tehsil |obtain Environment Clearance. Moreover, no |5393230 31/03/2022 dt. Dated:22/03/2019
Bilaspur, District directions has been received from CPCB Dated:08/06/2018 22.03.19
Yamuna Nagar regarding obtaining Environment Clearance

for stone crushing units

196 |Bhagwati Stone and |As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : Granted for HSPCB/Consent/ : 200MT/Day Closed by
Screening (Stone Stone Crushing units are not required to 313129219YAMCTE 19/12/2018 - 313129219YAMCTOA6124484 Board
Crusher), Village obtain Environment Clearance. Moreover, no |6521324 31/03/2027 dt. Dated:18/01/2019
Nagli 32, Tehsil directions has been received from CPCB Dated:29/04/2019 18.01.19
Bilaspur, Yamuna regarding obtaining Environment Clearance
Nagar for stone crushing units.

197 |Hans Stone and As per EIA Notification dated 14.09.2006, Not applicable. Granted for HSPCB/Consent/ : 200 MT/Day |Closed by
Screening (Stone Stone Crushing units are not required to Prosecution action 03/06/2019 - 313129219YAMCTOA6609881 Board
Crusher), Village obtain Environment Clearance. Moreover, no |has already been 31/03/2024 dt. Dated:04/06/2019
Nagli 32, Tehsil directions has been received from CPCB taken by this office 04.06.19

Bilaspur, Yamuna
Naaar

regarding obtaining Environment Clearance
for stone crushinag units

for past violation.
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198 |R.R. Stone Crusher, |As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : |Granted for HSPCB/Consent/ : 2000 MT/Day |Closed by
Village- Nagli-32, Stone Crushing units are not required to 313129017YAMCTE |01/04/2022 - 313129222YAMCTO7397205 Board
Tehsil- Bilaspur, obtain Environment Clearance. Moreover, no |4674722 31/03/2024 dt. Dated:14/02/2022
District Yamuna directions has been received from CPCB Dated:17/11/2017 [14.02.2022
Nagar regarding obtaining Environment Clearance

for stone crushinag units

199 |Bajrangi Stone As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : |Closed by Board, HSPCB/Consent/ : 1250 MT/Day |Closed by
Crusher, Village Stone Crushing units are not required to 313129218YAMCTE |Granted for 313129221YAMCTOA9711824 Board
Mhiudeenpur, Tehsil [obtain Environment Clearance. Moreover, no |5126522 13/02/2021 - Dated:13/02/2021
Bilaspur, Yamuna directions has been received from CPCB Dated:28/03/2018 (31/03/2023 dt.

Nagar regarding obtaining Environment Clearance 13.02.2021
for stone crushing units

200 [JRV Stone Crusher, |As per EIA Notification dated 14.09.2006, Norecord is Closed by Board Closed by Board Closed by
Village Majri Tapu, Stone Crushing units are not required to avialable in the Board
Jagadhri, Yamuna obtain Environment Clearance. Moreover, no |official record.

Nagar directions has been received from CPCB
regarding obtaining Environment Clearance
for stone crushinag units

201 [New Shree Guru As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : Granted for HSPCB/Consent/ 3100 MT/Day |Closed by
Nanak Stone Crusher,|Stone Crushing units are not required to 313129217YAMCTE 08/02/2018 - 332928YAMCTOA821042 dt. Board
Village Rampur obtain Environment Clearance. Moreover, no |4571525 31/03/2027 dt. 10.02.18
Khadar, Tehsil directions has been received from CPCB Dated:02/12/2017 10.02.18
Khizrabad, Yamuna [regarding obtaining Environment Clearance
Naaar for stone crushing units

202 |Guru Kirpa As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : |Granted for HSPCB/Consent/313129218Y |250 MT/Day |Closed by
Enterprises (Stone Stone Crushing units are not required to 313129218YAMCTE |03/05/2018- AMCTO05280664 dt. 10.05.18 Board
Crusher), Village obtain Environment Clearance. Moreover, no |4790939 31/03/2022 dt.

Rampur Khadar, directions has been received from CPCB Dated:09/01/2018 |10.05.2018
Yamuna Nagar regarding obtaining Environment Clearance
for stone crushinag units

203 |Om Sai Stone As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : |Granted for HSPCB/Consent/ 200 MT/Day |Closed by
Crusher, Village Stone Crushing units are not required to 313129217YAMCTE |24/01/2018 - 313129218YAMCTO 4951679 Board
Rampur Khadar, obtain Environment Clearance. Moreover, no |4809847 31/03/2022 dt. dt. 06.02.18
Yamuna Nagar directions has been received from CPCB Dated:19/12/2017 |06.02.18)

regarding obtaining Environment Clearance
for stone crushing units

204 |Yamuna Industry As per EIA Notification dated 14.09.2006, HSPCB/Consent/ : |Granted for HSPCB/Consent/: 200 MT/Day |Closed by
(Stone Crusher) Stone Crushing units are not required to 313129218YAMCTE |05/04/2018- 313129218YAMCTOA Board
Village Ibrahimpur, obtain Environment Clearance. Moreover, no |5202126 31/03/2028 dt. 5256688 dt. 19.04.18
Tehsil Chhachhrauli, [directions has been received from CPCB Dated:22/03/2018 [19.04.18

Yamuna Nagar

regarding obtaining Environment Clearance
for stone crushinag units
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Para No. 7 (h) Particulars regarding show cause notices and closure notices issued and action taken on the same:- Details is as under:-

Sr. No. [Name and Address of unit SCN no. and Cloure order no. and |Date of Compliance report sent to HO Production |[Status
date dated Compliance Capacity
of closure
order
1 Anant Stone Crusher, Vill Aryanwala, HSPCB-070001/229/2021- |{02.03.2022 HSPCB-180001/37/2022 dated 100 MT/Day Closed by
Yamuna Nagar HAZARDOUS WASTE 03.03.2022 Board
MANAGEMENT CELL-
HSPCB/96121/2022 dated
11.09.2022
2 Mohit Stone Crusher, Village Kohliwala, HSPCB-070001/250/2021- {17.08.2021 HSPCB/YR/2021/1195 dated 200 MT/Day Closed by
P.O., Devdhar, Yamuna Nagar HAZARDOUS WASTE 19.08.2021 Board
MANAGEMENT CELL-
HSPCB/57058/2021 dated
10.08.2021
3 Kamboj Gram Udyog Mandal, Village HSPCB/HWM/YNR- 25.09.2020 HSPCB/YR/2020/8108 dated 500 MT/Day Closed by
Ballewala, Tehsil Chhachhrauli, Yamuna 237/2020/1250-1253 dated 25.09.2020 Board
Nagar 22.09.2020
4 Jamna Gram Udyog Mandal, Ballewala, HSPCB/HWM/YNR- 25.09.2020 HSPCB/YR/2020/8105 dated 100 MT/Day Closed by
Yamuna Nagar 425/2020/1261-1264 dated 25.09.2020 Board
22.09.2020
5 Maa Bhanbhori Devi Stone Crusher (Old [HSPCB/YR/2022/ HSPCB/2018/117 dated |30.05.2018 HSPCB/YMN/2018/7748 dated 200 MT/Day Closed by
name Malik Stone and Screening Plant), |3125 dated 09.05.2018 08.05.2018 Board
Village Gorabani, Tehsil Bilaspur, District {13.04.2022
Yamuna Naaar
6 Sai Stone Crusher, Village Nagli-32, PO [HSPCB/YR/2020/ | HSPCB-070001/302/2022- |21.04.2022 HSPCB/YR/2022/3193-94-95 dated |500 MT/Day Closed by
DAYALGARH, Tehsil Bilaspur, District 681 dated HAZARDOUS WASTE 25.04.2022 Board
Yamuna Nagar 02.07.2021 MANAGEMENT CELL-

HSPCB/1/101462/2022
DATED 12.03.2022

97



878

7 Bhagwati Stone and Screening (Stone HSPCB/YR/2020/ | HSPCB-070001/305/2022- |21.04.2022 HSPCB/YR/2022/3186-3187-3188 |200MT/Day Closed by
Crusher), Village Nagli 32, Tehsil 687 dated HAZARDOUS WASTE dated 25.04.2022 Board
Bilaspur, Yamuna Nagar 02.07.2021 MANAGEMENT CELL-

HSPCB/1/100722/2022
DATED 09.03.2022

8 Hans Stone and Screening (Stone HSPCB/YR/678 HSPCB-070001/306/2022- {21.04.2022 HSPCB/YR/2022/3190-91-92 dated |200 MT/Day Closed by
Crusher), Village Nagli 32, Tehsil dated 02.07.2021 HAZARDOUS WASTE 25.04.2022 Board
Bilaspur, Yamuna Nagar MANAGEMENT CELL-

HSPCB/1/101463/2022
DATED 12.03.2022
9 R.R. Stone Crusher, Village- Nagli-32, HSPCB/YR/2021/ | HSPCB-070001/298/2022- |21.04.2022 HSPCB/YR/2022/3196-97-98 dated |2000 MT/Day |Closed by
Tehsil- Bilaspur, District Yamuna Nagar |691 dated HAZARDOUS WASTE 25.04.2022 Board
02.07.2021 MANAGEMENT CELL-
HSPCB/1/101583/2022
DATED 10.03.2022

10 Bajrangi Stone Crusher, Village HSPCB/YR/2020/ | HSPCB-070001/51/2022- |14.02.2022 HSPCB-180001/23/2022 dated 1250 MT/Day |Closed by
Mhiudeenpur, Tehsil Bilaspur, Yamuna 656 dated HAZARDOUS WASTE 18.02.2022 Board
Nagar 02.07.2021 MANAGEMENT CELL-

HSPCB/1/95124/2022
DATED 09.02.2022

11 JRV Stone Crusher, Village Majri Tapu, HSPCB/YR/2018/ | HSPCB/2019/17229 dated |20.05.2019 HSPCB/YR/2019/17229 dated Closed by

Jagadhri, Yamuna Nagar 14732 dated 23.05.2019 23.05.2019 Board
01.01.2019

12 New Shree Guru Nanak Stone Crusher, |HSPCB/YR/2019/ | HSPCB/2019/3318 dated (31.10.2019 HSPCB/YR/2019/3318 dated 3100 MT/Day [Closed by
Village Rampur Khadar, Tehsil 2260 dated 18.10.2019 18.10.2019 Board
Khizrabad, Yamuna Naaar 12.09.2019

13 Guru Kirpa Enterprises (Stone Crusher), |HSPCB/YR/2019/ HSPCB/HWM/YR- 28.02.2020 HSPCB/YR/2020/5023-5024 dated 250 MT/Day Closed by
Village Rampur Khadar, Yamuna Nagar (3228 dated 419/2020/351 dated 28.02.2020 Board

06.11.2019 17.02.2020

14 Om Sai Stone Crusher, Village Rampur HSPCB/YR/2019/ HSPCB/HWM/YR- 28.02.2020 HSPCB/YR/2020/5019 dated 200 MT/Day Closed by

Khadar, Yamuna Nagar 3222 dated 418/2020/356 dated 28.02.2020 Board
05.11.2019 17.02.2020

15 |Yamuna Industry (Stone Crusher) Village |HSPCB/YR/2020/ | HSPCB-070001/153/2021- (19.04.2021 HSPCB/YR/2021/230 dated 200 MT/Day Closed by
Ibrahimpur, Tehsil Chhachhrauli, 10743 dated HAZARDOUS WASTE 19.04.2021 Board
Yamuna Nagar 15.03.2021 MANAGEMENT CELL-

HSPCB/1/34576/2021
DATED 19.04.2021
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Annexure-VIl

Item No. 03 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 481/2023

Balbir Sandhu & Ors. Applicant(s)
Versus

State of U.P. & Anr. Respondent(s)

Date of hearing: 04.08.2023

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER

HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Application is registered based on a letter petition received by post

ORDER

1. Balbir Sandhu and others have sent the present letter petition by
post, which has been treated and registered as Original Application,
complaining about illegal mining in District Saharanpur, Uttar Pradesh,

District Yamuna Nagar, Haryana.

2. In their application, the applicants have expressed their grievances
regarding the following aspects:-
Grievances regarding illegal mining in District Saharanpur, Uttar
Pradesh:
1. Causing of loss of revenue to the extent of Rs. 5000/- by the
Administrative Officers in collusion with the mining mafia.
2. Commercial Mining by illegal stone crushers in the flood plain area

of river Yamuna in the name of mining on agricultural land.
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. Mining of about 1 crore 80 lakhs cubic meters sand, murum, boulder

in three years without grant of CTE/CTO by PCB.

[llegal mining in the area of Yamuna on the basis of MM-11 permits
issued for mining in agricultural land.

Misappropriation of amount of Rs. 350 crores in the name of
reclaiming agricultural land for cultivation.

Misappropriation of GST reverse charge on mining in agricultural
land.

Allowing illegal mining in area prohibited under the River Ganga
(Rejuvenation, Protection and Management) Authorities Order, 2016
and MoEF&CC circular dated 14.02.2022.

Violation of Sustainable Sand Mining Guidelines, 2016 and
Enforcement and Monitoring Guidelines for Sand Mining, 2020.
Concealment of information regarding mining in agricultural land by

non-inclusion thereof in DSR.

Grievances of illegal mining in District Yamuna Nagar, Haryana:

1.

[llegal mining by showing sale of sand as sale of boulder by misuse
of Mineral Dealer License.
[llegal mining in the area of river Yamuna under the garb of E-

Ravana issued for other places.

. Continuance of illegal mining despite prohibitive orders passed by

this Tribunal and Hon’ble Punjab and Haryana High Court.

I[llegal recovery of Gunda Tax by unsocial elements on Government
check-posts.

Investment of black money by money laundering in mining leases
carried out in District Yamuna Nagar and Saharanpur.

[llegal mining under forged E-Ravanas procured from other States.
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7. lllegal mining by showing longer distances in E-Ravana to enable the
vehicles to make more round trips within the time mentioned.

8. Overloading of illegally mined material for transportation.
The applicant has further submitted that use of satellite imaginary

and google maps will substantiate high incidence of illegal mining.

3. None has appeared for the applicants in the course of hearing on the
present application today. The Registry is directed to ensure that VC link
for hearing is sent to such applicants in advance to enable them to join the

proceedings.

4. This Tribunal is empowered to suo moto take cognizance of the cases
involving questions relating to environment arising out of the
implementation of enactments specified in Schedule I of the National Green
Tribunal Act, 2010 as held by Hon’ble Supreme Court in Municipal

Corporation of Greater Mumbai V/s. Ankita Sinha and others 2021

SSC Online SC 897. Cognizance of such cases can also be taken by this

Tribunal on the basis of letter petitions in accordance with settled

principles of law governing Public Interest Litigation.

5. Prima facie, the averments made in the application regarding illegal
mining in District Saharanpur, Uttar Pradesh and District Yamuna Nagar,
Haryana raise questions relating to environment arising out of the
implementation of the enactments specified in Schedule I to the National

Green Tribunal Act, 2010.

6. Hon’ble Supreme Court and this Tribunal have passed orders in
number of cases and given comprehensive directions to prevent illegal
mining. Sustainable Sand Mining Guidelines, 2016 and Enforcement and

Monitoring Guidelines for Sand Mining, 2020 have also been issued for
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evolving appropriate mechanism to curb illegal mining. Yet cases making

allegations of continuation of illegal mining continue to be filed.

7. In view of the averments made in the application, we consider it
appropriate that a Joint Committee be constituted to verify the factual
position and suggest appropriate remedial action. Accordingly, we
constitute a Joint Committee under the Chairmanship of Chairman,
Central Pollution Control Board (CPCB) which shall in addition comprise
of Member Secretaries, Uttar Pradesh and Haryana and District
Magistrates, Yamuna Nagar, Haryana and Saharanpur, Uttar Pradesh and

direct the same to look into the following aspects: -

a. Details of replenishment studies carried out in District Yamuna
Nagar, Haryana and District Saharanpur, Uttar Pradesh respectively
and DSRs prepared;

b. Number of mining leases (area and quantity) and permits sanctioned
in District Yamuna Nagar, Haryana and District Saharanpur, Uttar
Pradesh respectively with details of EC/CTE/CTO;

c. Number of mining permits for mining in agricultural land granted in
District Yamuna Nagar, Haryana and District Saharanpur, Uttar
Pradesh respectively with details of EC/CTE/CTO;

d. Number of stone crushers established/operating in District Yamuna
Nagar, Haryana and District Saharanpur, Uttar Pradesh respectively
with details of EC/CTE/CTO;

e. Status of compliance with Sustainable Sand Mining Guidelines,
2016 and Enforcement and Monitoring Guidelines for Sand Mining,
2020;

f. Particulars regarding show cause notices and closure notices issued

and action taken on the same;
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g. Particulars of criminal cases registered with details regarding name
of the complainant, name of the accused and offence committed,;
and

h. Details of amount of environmental compensation imposed,

recovered and utilized for restoration of environment.

8. The District Magistrates, Yamuna Nagar, Haryana and Saharanpur,
Uttar Pradesh respectively are also directed to upload information
regarding all mining leases, mining permits granted and stone crushers
with details regarding EC/CTE/CTO in Districts Yamuna Nagar, Haryana

and Saharanpur, Uttar Pradesh respectively within two weeks.

0. Sediment in the river and along the banks of the river are brought
by the flow of the river stream which originates in the upstream which
could be a mountain or a ground water source. These sediments flow along
the river stream and deposit at various places depending upon the velocity
of the river flow and topography of the river bed. These sediments consist
of boulders, stones, pebbles, sand, gravel, clay, etc. The sediment plays an
import role in maintaining the hydro-geology of river stream and also the
aquatic ecosystem. The sediments along the river bank prevent flooding
and erosion of the banks. In the river bed these sediment act as substrata
for biological growth such as aquatic plants on which the fish and other
animals depend upon. There has been rampant mining of these sediments
mainly the sand, pebbles and stone for construction and other
development activities. The mining has been going on indiscriminately
along the river at various stretches right from the place of origin till it meets
the final destination at sea. On account of such mining there has been
reports of river bank erosions, flooding, destruction of aquatic habitat,

depletion of ground water, etc. this adverse impact not only effects the river
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system but also the farming and marginal communities who depend on the
river for irrigation and other farm related activities. Given the above grave
situation along Yamuna it will be appropriate that a holistic and
comprehensive study be carried out. Accordingly, we constitute another
Joint Committee under the Chairmanship of Chairman, Central Pollution
Control Board (CPCB) which shall in addition comprise of (i) A Scientist not
below the rank of Scientist G to be nominated by Secretary, Ministry of
Environment, Forest & Climate Change (MoEF&CC); (ii) Senior Scientist to
be nominated by Member Secretary, Central Pollution Control Board
(CPCB); (iii) One Professor each from NIT, Kurukshetra and IIT, Roorkee to
be nominated by the Directors thereof; and (iv) One Scientist from Space
Application Centre, Ahmedabad to be nominated by Director thereof to

carry out the study regarding the following aspects:-

i. The source of sediment brought in by Yamuna from the upstream;

ii. The amount/quantity of sediment brought by river Yamuna
annually;

iii. Deposition of the sediments at various locations and the quantity
annually;

iv. Mining activities being undertaken along the river Yamuna and the
quantity (legally and illegally) along with geo-coordinates of the
mining area on annual basis;

v. Impact of such mining on the hydro-geology and environment of the
river by undertaking holistic and cumulative impact of such mining
on river ecosystem and river dynamics including the surrounding
floodplain and the habitation.

vi. To suggest remedial and methods to identity suitable locations to
permit mining of the minerals with minimum adverse impact;

vii. To suggest the mechanism to monitor the transportation of the
minerals by utilizing information technology including drone to
monitor the mining activities;

viii. To suggest erosion control mechanisms and flood control

mechanisms in the river to protect people and property; and
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ix. To suggest suitable methods to appropriately utilize the flood plain
by undertaking agro based activities, fish culture activates etc.
without harming the riverine eco-system.

x. To suggest mechanisms or guidelines for utilization of environment
compensation recovered from such violators for restoration of

mining are.

10. Since above referred study will involve substantial additional work,
it will be appropriate that the non-officials/experts are suitably
remunerated for the same and the expenses incurred for compliance with
orders passed by this Tribunal are also reimbursed to them. Accordingly,
CPCB is directed to pay an amount of Rs. 1 lakh each towards such
additional remuneration and travelling and boarding lodging expenses
incurred by Members of the Joint Committee to them within 15 days from
submission of the bills by them out of amount of environmental
compensation lying deposited with CPCB. Chairman in consultation with
the Members of the Committee may include any other

Member/Expert/Institution for undertaking/assisting specific study.

11. The Director, Mining and Geology, Haryana and Director, Geology
and Mining, Uttar Pradesh respectively, are directed to ensure that all
requisite information regarding mining and stone crushing in District
Yamuna Nagar and District Saharanpur respectively is provided to the

Members of the Joint Committee as may be required by them

12. It may also be observed here that in the past there have been many
incidences where the Member of the Joint Committee or team of officers
visiting mining sites were assaulted/intimidated. Therefore, it will be of
utmost importance that the Members of the joint Committee are provided
requisite protection at the time of visit of the mining sites, stone crushers

etc. Accordingly, Senior Superintendent of Police, District Yamuna Nagar
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and District Saharanpur respectively are directed to ensure that sufficient
police security is provided to the Members of the Joint Committee during
their visit.

13. Factual and Action taken Reports may be submitted within two
months by e-mail at judicial-ngt@gov.in preferably in the form of

searchable PDF/OCR Supported PDF and not in the form of Image PDF.

14. The District Magistrates and Senior Superintendent of Police,
District Yamuna Nagar and District Saharanpur respectively are directed
to ensure that no mining and crushing is carried out in District Yamuna
Nagar and District Saharanpur respectively without grant of EC, CTE and

CTO as may be under the relevant environmental laws.

15. List for further consideration on 09.11.2023.

16. A copy of this order, along with a copy of the application and
documents attached with the same, be forwarded to the Member Secretary,
HSPCB, Member Secretary, UPPCB, MoEF&CC, CPCB, NIT, Kurukshetra,
IIT, Roorkee, Space Application Centre, Ahmedabad, Director, Mining and
Geology, Haryana, Director, Geology and Mining, Uttar Pradesh, District
Magistrates and Senior Superintendent of Police, District Yamuna Nagar

and District Saharanpur respectively by e-mail for requisite compliance.

Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM
August 04, 2023
Original Application No. 481 /2023
SN
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Item No. 06 Court No. 2
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(Through Physical Hearing with Hybrid VC Option)

Original Application No. 481/2023

Balbir Sandhu & Ors. Applicants
Versus

State of U.P. & Anr. Respondents

Date of hearing: 23.01.2024

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER.
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER.

Applicants: None for the applicants.

Respondents: Mr. Pradeep Misra Advocate for UPPCB. (Through VC)
Mr. Rahul Khurana, Advocate for HSPCB.
Mr. Atif Suhrawardy, Mr. Pankaj Kumar and Ms. Yogya
Sharma Advocates for CPCB.
Mr. Nazumdin Scientist F CPCB.
Ms. Suhasini Sen and Ms. Surbhi, Advocates for MoEF
& CC.

Application is registered based on a letter petition received by post

ORDER

1. In compliance of order dated 09.11.2023 report has been filed by the
CPCB vide email dated 21.01.2024.

2. We have gone through the report filed by CPCB and we find that the
same is not signed by the Chairman and the Members of the Joint
Committee. There is no mention regarding visits by the Joint Committee

to any of the sites in question. Observations and the recommendations of
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the Committee are also lacking in view of fact that the Joint Committee has
not undertaken field visits. The report purports to be a compilation of the
information obtained from the concerned authorities without any
verification regarding correctness thereof. There is complete non-
compliance with the order passed by this Tribunal despite sufficient period
of time having been granted regarding submission of the report. We express
our displeasure and also condemn the manner in which the report has
been prepared and filed without looking into the grievances of the
applicants and verifying the factual position. Although such non-
compliance warrants imposition of exemplary costs yet by taking a lenient
view, we refrain from doing so. In the facts and circumstances we
considered appropriate to direct the Joint Committee to submit in writing
a brief preliminary report on 09.02.2024 as to how much time is required
by it for making requisite factual verification in view of the averments made
in the application and submitting fresh report in terms of order dated
04.08.2023 passed by this Tribunal.

3. In view of the averments made in the application, we also consider it
appropriate to have response of (1) State of Uttar Pradesh through Chief
Secretary, Government of Uttar Pradesh, (2) Principal Secretary,
Department of Environment, Forest and Climate Change, Government of
Uttar Pradesh, (3) Director, Department of Geology and Mining, State of
Uttar Pradesh, (4) UPPCB, (5) District Magistrate, Saharanpur, Uttar
Pradesh, (6) State of Haryana through Chief Secretary, Government of
Haryana, (7) Additional Chief Secretary, Directorate Environment and
Climate Change, Government of Haryana, (8) Director, Department of
Mines and Geology, State of Haryana, (9) HSPCB, (10) District Magistrate,
Yamuna Nagar, Haryana who stand impleaded as respondents No. 1 to 10.

The Registry is directed to prepare and attach memo of parties to the
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application and issue notices to respondents No. 1 to 10 requiring them
to appear through duly authorized officer or Counsel on 09.02.2024 and

file their reply/response within two weeks at judicial-ngt@gov.in preferably in

the form of searchable PDF/OCR Supported PDF and not in the form of
Image PDF.

4. List for further consideration on 09.02.2024.

5. Interim injunctive order dated 04.08.2023 shall continue till further
orders to the contrary.

6. A copy of this order be forwarded to the Chairman, CPCB and
Members of the Joint Committee and District Magistrates, Yamuna Nagar
and Saharanpur and Senior Superintendents of Police, Yamuna Nagar and

Saharanpur respectively by e-mail for requisite compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM
January 23t 2024
AG
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